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LOK SABHA DEBATES

LOK SABHA

Monday, May 2, 1994/
Vaisakha 12, 1916 (Saka)

The Lok Sabha met at
Eleven of the Clock

[MR. Speaker in the Chair

ORAL ANSWERS TO QUESTIONS
[English]
Small Electroric Exchanges

+

*501. SHRIMATI BHAVNA
CHIKHLIA:

SHRIMATI SHEELA
GAUTAM:

Will the Minister of COMMUNICA-
TIONS be pleased to state:

»

(a) whether the Government pro-
pose to set up smail electronic exchang-
es at various places in hilly and tribal
areas in the country;

(b) if so, the details thereof, State-
wise; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHR! P.V.
RANGAYYA NAIDU): (a) Yes, Sir. As per
the policy of the Government it is pro-
posed to establish on priority basis small
electronic exchanges in the hilly and
tribal areas of the country.

(b) Small electronic exchanges are
set up in places where registered paid
demand for telephone connections reach-
es 10 or more, subject to technical
feasibility. A target of adding 307459
lines in tribal areas has been set for the
period 1992-97 and 124274 lines have
been added upto 31.12.1993. The circle
wise details are given in the Statement.

© Question does not arise in view
of (b) above.

STATEMENT

Tribal Sub-Plan (TSP)

Telephone switching capacity addition during 8th Plan (1992-97)

SI. Circle Switching Capacity ~ Actual Achievement
No. Targets During 1.4.92 to
1992-97 31.12.93

1. Andhra Pradesh 2500 1058

2. Assam 5226 2582
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Sl. Circle Switching Capacity Actual Achievement
No. Targets During 1.4.92 to
1992-97 31.12.93
3. Bihar 2000 15603
4. Gujarat 40327 - 7594
5. Himachal Pradesh 2300 131
6. Karnataka 67138 12382
7. Kerala 36800 4197
8. Madhya Pradesh 61500 42531
9." Maharashtra 16926 ' 3901
10. North East 20100 10999
11.  Orissa 13200 7946
12. Rajasthan 9846 6106
13.  Tamil Nadu 301 218
14. Uttar Pradesh 925 181 i
15. West Bengal 10370 8845
G. Total 307459 Lines 124274 Lines
[Translation] provide connections to one and all. While

SHRIMATI BHAVNA CHIKHLIA: Mr.
Speaker, Sir telephone facility is very
essential for omnidirectional development
of a nation in the present times. It is
considered as an essential service and
the demand for a telephone connection
is so rapidly increasing that we cannot

replying to my question the hon. Minister
has given data which show that the
target fixed by the Government for pro-
viding telephone service in tribal as well
as hilly areas of Gujarat is 40327 con-
nections against which only 7594 con-
nections have been provided upto 31
December, 1993. Similar is the case of
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Kerala and Orissa, where the achieve-
ment against the target fixed is much
lower. With this pace of providing tele-
phone connections, the Government will
not be able to achieve its target even
by 1997. Through you, | would like to
know from the Minister that with such a
pace how the Government would be able
to achieve its target?

[English]

SHRI P.V. RANGAYYA NAIDU: Sir,
efforts will be made to achieve the target
as envisaged in the Eighth Five Year
Plan. In the initial stages, we had some
problem of equipment as MARR system
was not available. Now we are getting
the steady supply of MARR system. | am
sure, about Gujarat, targets will be
achieved as per schedule and there
should be no difficulty about it.

[Translation]

SHRIMATI BHAVNA CHIKHLIA:
T+.2 majority of the people live in villages
in our country. When Shri Pilot used to
be the Minister of Telecommunications,
he had said in the International Rural
Telecommunication Conference that by
1995 all village Panchayats would be
provided with a telephone connection but
with this pace of work, the Government
can never achieve this target by 1995.
Still there are many such villages as
haeve not been provided with telephone
facility by the Government. Our villages
even lack metalled roads and means of
transportation. If every village is provided
with a telephone connection then the
vilage Panchayats can take up their
developmental works in a proper way.
Through.you, | would like to ask the hon.
Minister whether all village Panchayats of
the tribal and hilly areas of Gujarat and
Saurashtra will be provided with a tele-
phone .connection by 19957
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[English]

SHRI P.V. RANGAYYA NAIDU:
Originally it was envisaged that all gram
panchayat headquarters will be connect-
ed with telephones by 31st March, 1995. |
As | submitted earlier, in this House, this ‘
may have to spill over in 1995-96 also
because there are nearly a lakh
panchayats yet to be connected.

On an average we can cover around
40,000 to 50,000 panchayats in a year.
| am sure, by the end of March 1996
all gram panchayats in the country"will
be given telephone connections. We
have 5,80,000 villages and at present the
target is to cover 1.5 lakh villages with
long distance public telephones by the
year 1997. It may not be possible to
connect all the villages by 1997. Prob-
ably, by the turn of the century we will
be able to connect them. Anyway, we are
trying to speed up the process. If pos-
sible, all villages will be connected by
1997.

~ SHRI YAIMA SINGH YUMNAM:
The North-East, particularly Manipur,
covers a wide range of tribal areas. Two-
thirds of the total area is covered by
tribals. In view of the recent ethnic
clashes, the necessity for setting up of
small electronic exchange is very much
pressing. In view of that, may | know
from the hon. Minister whether the Min-
istry is taking up any special programme
for setting up of small electronic ex-
changes in those hilly and tribal areas
in the State of Manipur.

SHRI P.V. RANGAYYA NAIDU: |
agree_with the hon. Member that the
North-East, particularly Manipur, requires
special attention as regards the telecom-
munications. We are making all out
efforts to improve the communication
system. | think by the end of this current
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year we will be able to connect at least
all the sub-divisional headquarters in
Manipur and also some of the tehsil
headquarters.

SHRI LAETA UMBREY: Mr. Speak-
er, Sir, | would like to know from the hon.
Minister about the places under consid-
eration to convert the present exchanges
into electronic exchanges. If there are
any proposals, how many exchanges in
the hilly and tribal areas are likely to be
converted during the current financial
year in the North-Eastern States, parti-
cularly in Arunachal Pradesh? If so, by
when?

SHRI P.V. RANGAYYA NAIDU: Sir,
there is a programme to replace the
manual exchanges in this country by
electronic exchanges, particularly in the
rural areas because these are very small
exchanges and it is easy to replace them
by electronic exchanges. And....

MR. SPEAKER: The question is
very specific. You can send the reply in
writing to him.

SHRI P.V. RANGAYYA NAIDU: |
do not have the information readily
available with me. | will send it in writing.

[Translatiori]

PROF. PREM DHUMAL: Mr. Speak-
er, Sir the hon. Minister has just now
admitted that he would perhaps not be
able to fulfil his pronounced promise in
respect of providing a telephone connec-
tion to each and every village Panchayat
by March 1995. At present, the Depart-
ment has awarded this work to the
contractors and the contractors have
engaged two-three persons in each cir-
cle, and wherever the locals pressurise
them they just lay the cables in those
particular areas and then leave for some
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other place to take up the job there.
Through you, | would like to know from
the Minister whether he will ask the
Department either to award this work to
more contractors or to get this work done
by deploying the Department personnel,
as still there is a period of 11 months
left with them and this work can easily
be done during this period? Mr. Speaker,
Sir my next question concerns my State
only. The Department has said that if at
least particular number of people of an
area deposit money for installation of
telephone connections, only then they
can set up of a small Electronic tele-
phone exchange there. | would like to
know from the Minister whether he would
be able to provide telephone connections
by 1995 to those persons who had
deposited the requisite amount before
19907

[English]

SHRI P.V. RANGAYYA NAIDU:
Yes, Sir, | have already stated in the
answer that wherever the registered paid
demand is ten or more, we are bound
to give the exchange and we will def-
initely give it. The question as to whether
it will be connected with STD facility or
not is a different issue. Within a village
or a group of villages, we can have
exchange of small capacity, if more than
ten people registered for it.

As regards the first question, if
specific instances are brought to our
notice, we will take action. It is our
endeavour that whenever any work is
entrusted to a contractor, the departmen-
tal supervision is bound to be there and
it is there.

Targets are fixed for every division,
sub-division, district and also State. We
have to achieve the targets. There is no
question of anybody slipping the target.
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[Translation]

PROF. PREM DHUMAL.: Mr. Speak-
er, it is not so. Even the telephone
connections recommended by the Minister
and M.Ps have not been installed. The
telephone connections, recommended by
the M.Ps from their quotas as well as
those sanctioned by our State Minister
himself have not been installed as yet....
(Interruption) You should enquire into it.

[English]

SHRI P.V. RANGAYYA NAIDU: |
will bring it to the notice of my colleague,
Shri Sukh Ram.

SHRI ATAL BIHARI VAJPAYEE:
Where is the Minister? Is he on leave
or has he gone abroad? Where is his
senior Minister?

SHRI ANNA JOSHI: He is not the
junior even.

[Translation]

SHRI RAM VILAS PASWAN: Mr.
Speaker, Sir, most of the complaints
pertain to the Minister of Telecommuni-
cation and the concerned Minister is not
present. He does not even meet M.Ps.
Neither telephones nor the Ministry is
functioning in the country.

[English]

SHRI E. AHAMED: The problem is,
where shall we go and say when there
is no Minister. To whom can we repre-
sent?

[Translation]
SHRI RAM NIHOR RAl: Even

written instructions issued by officers are
not heeded to.
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[English]

MR. SPEAKER: Please take your
seat. | have received a letter from the
Minister saying that he is on an official
tour of Himachal Pradesh. Well, | can
understand.....

SHRI E. AHAMED: When the Par-
liament is in session will he be correct
to undertake such official tours? It is not
correct. When the Parliament is in ses-
sion it is not correct for him to go on
tours like this. This is the most important
official duty of the Minister. The most
important thing is the Parliament.

[Translation]

SHRI GEORGE FERNANDES: Mr.
Speaker, Sir we were under the impres-
sion that he had been on a foreign tour,
in a conference abroad but it is not so
...(Interruption). This attitude should be
deplored... (Interruptions)

SHRI ATAL BIHARI VAJPAYEE:
Mr. Speaker, Sir | do not want to stretch
this matter too far but ycu will admit it
that when the Parliament is in session,
it is not proper for a Minister to -go on
a official tour to any part of the country...
(Interruptions)

[English]

MR. SPEAKER: Well, this is the
letter | have received. | would request
the Members of the Council of Ministers
not to take up official tours when the
Parliament is in session unless it is
absolutely necessary. We can under-
stand their difficulties. They are the
members of the executive and if it is
absolutely necessary they can do it. | do
not also appreciate letters coming from
the Ministers saying that information to



11 Oral Answers

a question will not be available and time
should be given. | would request them
also not to write such letters to me and
if | say no to such letters, they should
not feel hurt.

[Translation]
Foreign Investment in Power Sector

3+

*503. DR. LAXMINARAYAN
PANDEYA:

SHRI NITISH KUMAR:

Will the Minister of POWER be
pleased to state:

(@) the criteria adopted by the
Government for acceptance of offers
from foreign companies to set up power
plants in the country;

(b) the total investment offered by
the foreign companies in this regard
during 1992-93 and 1993-94 and the
amount of investment out of it accepted
by the Government;

(c) whether all the funds have been
utilised for the intended purpose;

(d) if so, the details thereof and the
projects for which this amount has been
utilised;

(e) if not, the quantum of funds that
.could not be utilised and the reasons
therefor; and

(f) the commitment charges paid by
the Government for non-utilisation of
these funds?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU): (a) to (f) A State-
ment is laid on the Table of the House.
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STATEMENT

(a) The guidelines of the policy are
given in the Annexure. Assigning of
Projects to private sector Companies is
within the competence of the State
Governments, so far as the State projects
are concerned.

(b) As on date proposals have
been received from foreign companies
(including NRI and Joint Venture propos-
als) for setting up 35 power projects
amounting to 22,432 MW costing approx.
Rs. 73,386 crores. The details of invest-
ment by the foreign companies would be

* known only after the project proposals

achieve financial closure. So far none of
the proposals have achieved financial
closure.

(c) to (e). Do not arise.

() The funds needed for invest-
ment in private power projects have to
be arranged by the promoters. There-
fore, the Government of India does not
have to pay any commitment charges in
respect of such funds.

ANNEXURE

Incentives/Guidelines in the policy
to encourage greater private invest-
ments in Power Generation and
distribution to TAP Additionality of
Resources

The following are the details of the
scheme to encourage greater private
sector participation in the electricity
generation, supply and distribution:

The Indian Electricity Act, 1910
and the Electricity (Supply) Act,
1948 have been amended to
bring about a new legal, admin-
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istrative and financial environ-
ment for private enterprises in
the Electricity Sector.

Private Sector can set up ther-
mal projects {coal/gas) and hydel
projects and wind/solar energy
project of any size. °

Electf'icity Projects where the
total outlay does not exceed Rs.
25 crores need not be submitted
to the Central Electricity Author-
ity for concurrence.

Private sector companies can
set up enterprises to operate
either as licensees or as gen-
erating companies.

All private companies entering
the Electricity Sector hereafter
will be allowed a debt-equity
ration upto 4:1.

A minimum of 20% of the total
outlay should be the equity com-
ponent.

Promoter's contribution should
be at least 11% of the total
outlay.

Not more than 40% of the total
outlay can come from Indian
Public Financial Institutions.

To ensure that private entrepre-
neurs bring in additionality of
resources to the sector, not less
than 60% of the total outlay for
the project must come from
sources other than Public Finan-
cial Institutions.

Upto hundred per cent (100%)
foreign equity participation can

VAISAKHA 12, 1916 (SAKA)
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be permitted for projects set up
by foreign private investors.

The condition of dividend bal-
ancing by export earnings which
is normally being applied to cas-
es of foreign investment upto
51% equity will not be applicable
to foreign investments in the
power sector.

The rates for depreciation in
respect of assets have been
liberalised.

With the approval of the Gov-
ernment, import of equipment
for power projects will also be
permitted in cases where for-
eign supplier(s) or agency(ies)
extend concessional credit.

The customs duty for import of
power equipment has been re-
duced to 20% and this rate has
also been extended to machin-
ery required for modemisation
and renovation of power plants.

A five year tax holiday has been
allowed in respect of profits and
gains of new industrial undertak-
ings set up anywhere in india for
either generation or generation
and distribution of power. The
five year tax holiday will begin
from the year of generation of
power.

The excise duty on a large
number of capital goods and
instruments in the power sector
has been reduced to a uniform
lower rate of 5%.

.

The 16% return on the foreign
equity included in the tariff can
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be provided in the respective
foreign currency.

* Fixed costs can be recovered at
68.5% PLF. Attractive incentives
are prescribed for performance
beyond this PLF.

*  Flexibility has been allowed in
including insurance in the project
cost.

For generating companies the follow-
ing incentives are offered:—

* Normative parameters under
which generating companies will
operate have been notified which
inter alia provide for 16% rate
of return on the paid up and
subscribed equity.

* Generating companies operat-
ing coal based, gas based and
hydro projects can sell power on
the basis of a suitably structured
two part tariff.

*  Government of India may con-
sider extending a counter guar-
antee for the payment obliga-
tions of State Electricity Boards
to the private power companies
on the specific request of the
concerned State Government.

The specific incentives for Licensees
are—

* Licences of longer duration of
30 years in the first instance and
subsequent renewals of 20 years
instead of 20 and 10 years
respectively as it was before.

* Higher rate of return of 5% in
place of the previous 2% above
the RBI rate.

MAY 2, 1994
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* Capitalisation of Interest During
Construction (IDC) at actual cost

~ (for expansion projects also) as
against 1% over RBI rate as it
was before.

* Special appropriations to meet
debt redemption obligations.

[Translation]

DR. LAXMINARAYAN PANDEYA:
Mr. Speaker, Sir, through you, | would
like to know from the hon. Minister
whether it is a fact that as no solution
to the financial difficulties regarding 35
power projects has been found so far no
decision has yet been taken regarding
them? Further, whether it is also a fact
that the National Work on Power Group
has raised objections regarding these
projects, especially on the ground that
foreign capital investment will be quiet
costly and present cost will shoot up by
16 per cent? | would like to know whether
the Government is pondering over gen-
erating power at minimum cost?

[English]

THE MINISTER OF POWER (SHRI
N.K.P. SALVE): Firstly it has to be
appreciated that setting up of power
projects in the private sector is a fairly
long drawn out process. This is also the
experience of UK and USA.

in USA, it took eight years' time
before the first project as independent
private project could come up. So, it has
just taken a little longer, so far as power
projects are concerned because of sev-
eral factors including the long gestation
period and the very high capital invest-
ment required involving tens of thou-
sands of crores of rupees. Out of those
35 projects which are referred to, seven
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of them have been cleared by CCFI
which aggregate to 5,128 MWs, involving
a cost of Rs. 21,867 crores. As to the
objection which the refers to, | do not
know what is the precise objection he is
referring to. If he could pinpoint and refer
to the objection itself, instead of referring
to a particular institution, | might be able
to deal with it.

[Translation]

DR. LAXMINARAYAN PANDEYA:
Is it true that there is wide difference in
the estimated costs of some projects
evaluated by the Central Electricity Au-
thority and the Ministry of Power and as
a result of it there is difference between
the bids of foreign bidders and cost
estimates? Further, due to this, no final
decision could be taken in this regard.

[English]

SHRI N.K.P. SALVE: Sir, so far as
the capital cost of any project is
concerned, it is not a matter which is
dealt with by the Ministry as such. Under
the Law, the Central Electricity Authority
is the final authority as the arbiter to
determine the entire financial package;
and then if it is done, it is for the Central
Electricity Authority to give a final verdict
in the matter. Sir, in the Press | have
read that several organisations have
raised this question that the capital cost
which has been mentioned is inflated; but
there is also a provision in the Law itself
and that gives transparency to it. Should
anyone have any objection to the capital
cost, they can raise this point with the
State Government and with the Central
Electricity Authority. So, there is a built-
in procedure. There is not only transpar-
ency, but also a built-in procedure, for
adjudication, should there be a valid
grievance for any reason? Generally
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saying that it is too high or this is too
low, is neither here nor there.

[Translation}]

DR. LAXMINARAYAN PANDEYA:
Though on the one hand efforts are
being made to increase power generation
with foreign capital inflow by inviting the
foreign companies, yet on the other’
hand, the Prime Minister's office and the
Standing Committee have raised objec-
tions on the ground that foreign assis-
tance has not been fully utilised. Even
fifty per cent of it has not been utilised
and due to this many projects are in
doldrums. If it is so, then | would like
to know the details of the steps taken
by the Government in this regard for full
utilisation of foreign funds and for early
completion of the projects.

SHRI N.K.P. SALVE: This has al-
ready been replied to in reply to the main
question.

[English]

“That the funds needed for invest-
ment in private power projects have
to be arranged by the promoters.
Therefore, the Government of India
does not have to pay any commit-
ment charges in respect of such
funds.” .

[Translation]

Companies of Private Sector are

not allocated funds by the Government.

DR. LAXMINARAYAN PANDEYA: |
submitted that even the Standing Com-
mittee has pointed out non-utilisation of
funds..

SHRI N.K.P. SALVE: | thought that
the question of the hon. Member was
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regarding the private sector. Funds inflow
under bilateral and muitilateral agree-
ments have no connection with this
question.

[English]

SHRI NIRMAL KANTI CHATTER-
JEE: Sir, in the guidelines several con-
cessions have been given. | will focus on
three. One is that the power projects will
-~ also be permitted in cases where foreign
suppliers or agencies extend concessional
credit. That is import of equipment should
be pemitted free. And then, the customs
duty has been reduced and then the
excise duty on local things, has been
reduced to five per cent; and 16 per cent
return on the foreign equity included in
the tariff can be provided in the respec-
tive foreign currency. Now, what impact
will this have on the local manufacturers
of power equipment?

The Bombay Club and now all the
Chambers of Commerce have started
talking about level playing field. There is
another point of view also that it should
not be leve! but tilted i favour of the
Indian producers.

In this case, what impact is this
kind of provision—concession of customs
duties and other—going to have? For
instance, are they working to full capac-
ity? They will be bound in their capacity
utilisation. This is a relevant part. Why
dont you give—all these concessions
need not be 16 per cent in terms of level
playing—to the Indian private sector pro-
ducers also?

SHRI N.KP. SALVE: We have
given that. Sixteen per cent retum on
equity is available to an Indian or to
anybody eise. The policy does not discrim-
inate between a foreign investor and an
Indian investor. It is the same.
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Secondly, once the private sector
is brought in, it will be for the private
sector to determine from where to buy
the equipment. But if we were not to give
facilities in respect of customs duty and
if we were not to reduce the excise duty
on equipment of power sector, etc...

SHRI NIRMAL KANTI CHATTER-
JEE: Part of GATT? Let us not forget
that.

MR. SPEAKER: Leave that aside.
He is going into the generalities.

SHRI N.K.P. SALVE: | was on the
right track.

MR. SPEAKER: Yes, you are. You
follow your track because you are on the
right track.

SHRI N.K.P. SALVE: He is an old
friend of mine. It is his habit that when
he finds that the answer is a little
articulate, then, he must confuse the
Minister.

MR. SPEAKER: Does he succeed?

SHRI NIRMAL KANT! CHATTER-
JEE: Even if it is difficult to confuse him.

SHRI N.K.P. SALVE: | was submit-
ting that these concessions have been
provided to assure that the capital cost
is not excessive and heavy because we
have to keep in our mind the interests
of the consumers aiso.

SHR! NIRMAL KANTI CHATTER-
JEE: He has not answered that part.
What impact is it going to have on Indian
capital goods producers?

MR. SPEAKER: it does not arise
out of this.
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SHRI P.C. CHACKO: May | know
from the hon. Minister whether any finan-
cial tie-up is being arranged for the
Kayamkulam Super Thermal Power Sta-
tion of Kerala? In this House itself, the
hon. Minister replied that the Govern-
ment was negotiating with OECF of
Japan. It may be OECF or any other
financial company in the private sector.
Has the Government finalised the finan-
cial tie-up for Kayamkulam project?

MR. SPEAKER: This is specific on

the general. If you have information, give'

it or send it in writing.

SHRI N.K.P. SALVE: | will send it
in writing.

SHRI P.C. CHACKO: This is re-
garding -financing of project.

[Translation]

SHRI GEORGE FERNANDES: Mr.
Speaker, Sir, firstly, | would like to submit
that the Government never took the
House into confidence while formulating
new policy and that's why this question
has cropped up. We favour a discussion
on this issue in the House because it is
being widely debated in the country.

| would like to submit that on the
one hand the Government is granting 5
years tax holiday and on the other,
guarantee of 16 per cent returns is being
given on 68.5 PLF. If it increases even
by 0.5 then bonus of 1 per cent or more
could also be readily given to whosoever
invests in these projects i.e. within five
years invested amount could be recov-
ered fully. Even then, a constant return
of 16 per cent or more is being guar-
anteed.

We would fike to know about its
‘effects on the rates of electricity on which

VAISAKHA 12, 1916 (SAKA)

Oral Answers 22

you are going to sell it in the country.
Moreover, it has also been said that the
Govemment is prepared to extend facility
to them to the extent that:

[English]

Capitalisation of interest during con-
struction at actual cost for expansion
projects also as against one per cent
over RBI rate as it was before.

[Translation]

Who is going to determine the
actual cost? If you have included insur-
ance amount in it, who would be the
monitoring authority to ascertain whether
they are showing the actual cost honestly
or not. Because you have given up all
such responsibilities now.

One more question is related to it.
| have received a document from the
Ministry in which it has been stated that
Rs. 40,000 crore would out flow from the
country within next ten years from ENRON
Power House which is being constructed.
This has been stated by a group of
persons through this document. This
group consists of former Finance Secre-
tary and higher officials of Power sector
who have taken over this responsibility.
| have just received a letter from the
office of the hon. Minister in which it has
been stated that:

[English]

“The foreign exchange outflow for
Phase | for the first ten years would
be considerably less than Rs.
40,000 crores.”

[Translation]

| would like to know the amount
likely to be outflowed to foreign countries
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as a result of ENRON project and how
much rates of electricity are likely to be
increased and what would be its effect
on the farmers?

[English]

SHRI N.K.P. SALVE: As to discus-
sion, nothing would | welcome more than
a discussion! One thing | want to assure
the House is that in this policy, we are
desirous of total and entire transparency.
There is nothing that we would like to
hide. We may have differences of per-
ception, but let the policy be discussed
any time, which cannot, of course, be
discussed in the Question Hour.

As to ENRON, if the hon. Member
wants more precise calculation, | can

collect the information from the Ministry -

and send it to him. | may state here that
plenty of disinformation and misinforma-
tion is being spread. Instead of that, if
the hon. Member were to write to me
on a specific project we will only be too
happy to reply to him on those specific
points.

SHRI NIRMAL KANT!I CHATTER--

JEE: Mastery of evasion!

SHRI N.K.P. SALVE: As to who is
going to decide what is going to be the
interest, etc., | will clarify the matter. He
has raised another question, which for-
tunately relates to accounting. What
happens to interest during construction?
The Supreme Court has laid down in

many cases that the entire revenue-

expenditure during construction has to be
capitalised and has to be added to the
capital cost of the project itself. It is a
well-known accounting principle. Also,
the Institute of Chartered Accountants of
India in their guidelines have stated the
same. On that matter, our policy is
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entirely in conformity with the recognised
accounting principle.

The other question that he has
asked was about the tax holiday etc. In
the policy, we have provided for a return
of 16 per cent on the equity as a fixed
charge in the tariff to be included at 68.5
per cent plant load factor. Keeping in
view the return to the existing private
companies which is approximately 40 per
cent at about 57 per cent plant load
factor, this 16 per cent return is a very
fair return. Therefore, where the interest
used to be 18 per cent and 17 per cent,
on a risk capital, 16 per cent is, as a
policy matter, considered very fair, just
and equitable.

[English]

SHRI GEORGE FERNANDES: Mr.
Speaker, Sir, my question has not been
replied. What are the views of the hon.
Minister regarding the price of electricity
on which it will be sold?

SHRI N.K.P. SALVE: The entire
financial package, as | have stated earlier,
has to -be determined by the Central
Electricity Authority, the highest authority
which administers the law. It comprises
the topmost people, the best technical
and financial men. it is they who deter-
mine and it is not for the Ministry to
determine the price. It is for the States,
the generating companies and the Cen-
tral Electricity Authority. The cost of
power will be different from project to
project.

SHRI £. AHAMED: Sir, a five-year .
tax holiday has been allowed in respect
of profits and gains of new industrial

~ undertaking both for power generation as

well as distribution. Is there any restric-
tion that the Government would like to
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impose on these private undertakings
with respect to the rates of electricity for
distribution or will it be as per the whims
and caprices of those companies?

SHRI N.K.P. SALVE: There is a
very great misconception about the tar-
iffs. It is not the Power Ministry which
determines the tariffs. Tariff is a matter
between the generating company and
the purchasing Board. It is decided
between the two. They go with the total
financial package to the Central Electri-
city Authority. If it is approved, then that
would be the tariff.

[Translation]

SHRI SANDIPAN BHAGWAN
THORAT: Mr. Speaker, Sir, the power
generated by the States is given to the
National grid. | would, therefore, like to
know whether the power generated by
the private sector would also be given
to the National grid? If so, whether
Govemment has taken any decision to
reserve electricity for Agriculture sector
or rural areas? A .

SHRI N.K.P. SALVE: Sir, there is
no National grid. We have five grids viz.
North grid, West grid, South grid, East
grid and North-East grid. And the power
generated by the State Electricity Board
is given to the State. The power gen-
erated by the Central sector is distributed
among the different States falling under
that grid. So far as the power generated
by the private sector is concerned, it will
be given hundred per cent to the State.

[English]

SHRI SRIKANTA JENA: Mr. Speak-

er, Sir, | presume that the policy formu-
lated by the Ministry must have had the
approval or at least recommendation of
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the CEA. The Minister has said that he
decides about the policy and the CEA
evaluates as to what would be the final
cost. Whatever finance the Minister may
put in a private sector, the debt equity
ratio is 4:1. Debt is cheaply available but
equity practically is one per cent. In that
case, why are you showing this kind of
favour to the private sector undertak-
ings?

Secondly, you have mentioned that
the cost of generation comes to around
Rs. 5 crore per MW. The cost of power
will come to about Rs. 4 per unit. My
worry is, who will buy that power? in view
of this, why cannot the NTPC be allowed
to bring in some loan from the foreign
banks? The Ministry can give more
money towards the equity of the NTPC
so that it can go for this kind of project
by bringing in more debt from different
banks.

MR. SPEAKER: Let it be'a ques-
tion, please.

SHRI SRIKANTA JENA: This pre-
cisely is my question. Sir, Why is the
Ministry not helping its own agency, that
is the NTPC. in the equity aspect so that
it can bring in some debt from different
banks instead of building up a capital
cost and ultimately landing at a cost
which will be totally non-remunerative?

SHRI N.K.P. SALVE: Firstly, | have
never said that the CEA has formulated
the policy. It has been formulated by the
Government.

So far as the cost per Mega Watt
in the private sector is concemed, as |
submitted earlier, it is a subject matter
of scrutiny by the CEA. They decide what
ought to be the cost and if anyone has
objection to it, theré is a built-in mech-



27 Oral Answers

anism. One can go to the CEA or to the
State and raise objections that the cost
is a little inflated. Depreciation and inter-
est, etc. are relatable not only to the
approved cost but also to the actual cost.
The actual cost has been interpreted in
several cases for tax purposes by the
Supreme Court. If it is found that it is
the inflated cost and not the actual cost,
it is always open for the State Electricity
Board to determine what is the actual
cost. This is so far as the actual cost
is concerned.

So far as the higher cost of power
is concerned, whether NTPC or anybody
else puts it up, the cost of power is going
to be the same because the capital cost
is near about the same. There may be
some marginal difference here and there.
The hon. Member's question proceeds
on a wrong premise or assumption that
NTPC can go to the market and raise
as much commercial loan as it likes.

The kind of money which we require
here, the NTPC cannot get it in the
commercial market. Therefore we have
gone in for the private sector. Had it been
possible for us to give that money, we
~ would have been happy to give it. Accord-
ing to EPS, in 15 years’ time we need
1,42,000 M.W. of electricity. |Is it imagin-
able that NTPC will ever be able to
generate 1,42,000 M.W. of electricity? It
is presently generating hardly 15,000 M.W.
electricity. So, it is not an impractical
proposition. But | want to assure the
House that whatever capacity addition
that we are planning to make, we are
doing that. In fact it is only in the Central
sector that we are able to adhere to the
targets which are given to us in the Plan.
‘We cannot go beyond that. Because even
reaching that target is very difficult for us.

Therefore so far as the tariffs are
concerned, all that | want to submit is
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that the tariffs that were fixed earlier are
not comparable to what they are today.
For a thermal plant, the gestation period
is five to seven year. For a hydel plant,
itis 7 to 9 years. You can see that in
the next five to seven years' time the
cost which is broadly about Rs. 2.25 or
Rs. 2.40 today will be found reasonable
just like the cost that was Rs. 1.20, five
or seven years ago is reasonable today.

Every time the cost is increasing.
Therefore while evaluating a comparable
cost kindly envisage the gestation period
which is very long in this case. This is
my submission.

Steel Authority of India Liml-ted

*506. SHRI SOMJIBHAI DAMOR:
Will the Minister of STEEL be pleased
to state:

(a) whether hampered rail move-
ment, especially on the Bhilai-
Visakhapatnam line, has adversely af-
fected production and exports at SAIL;

(b) if so,. the details thereof,

(c) the export target of SAIL for
1994-95; and

(d) the number of export orders
received so far for the current financial
year and the value thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
SONTOSH MOHAN DEV): (a) No, Sir.

(b) Does not arise.

(c) Export Target has been fixed

at 6.0 lakh tonnes for 1994-95,
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(d) For 1994-95 SAIL has so far
booked 57 orders for export of mild steel.
it will not be in the commercial interest
of SAIL to indicate the value of these
orders.

[Translation]

SHRI SOMJI BHAI DAMOR: Mr.
Speaker, Sir, so far as import-export is
concerned, Steel companies of Public
Sector make excess expenditure and to
compensate that loss they increase the
prices of steel as a result of which steel
becomes more costly. So, | would like
to know whether Government is going to
take any steps to keep the prices of steel
low and to exercise control over the steel
prices?

[English]

SHRI SONTOSH MOHAN DEV:
Sir, under the present system of dereg-
ulation, Government does not control
prices. It is the SAIL which controls the
prices. But they do frame their prices in
a manner so that they can sell it in the
market and consumer can buy it. There
are certain inputs the cost of which are
increasing every year like the railway
freight, the cost of power, the cost of coal
and so on. They are beyond our control
So, only the prices of mandatory things
are increasing and the market is bearing
the cost. This year also we have made
a profit of about Rs. 4,40 crore,. But we
do not want to unnecessarily increase
the prices. It is not our intention.

[Translation]

SHRI SOMJI BHAI DAMOR: Mr.
Speaker, Sir, many: reports have been
received that one-third employees of
Public Sector do not work. What steps
Government is going to take in this
regard?
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SHRI SONTOSH MOHAN DEV:
Sir, | cannot admit that the workers who
are employed in the plants are not
working. In fact the production in the
public sector has gone up by about six
per cent. So, the workers are working.
They are doing a good work. If there is
redundant labour we will look into it. But
it is not possible. In today’'s scenario,
there are a number of unions. If they
work, you have to give them incentives.
You cannot just retrench them.

[Translation]
M.T.N.L.

+
*507. SHRIMATI MAHENDRA
KUMARI:
SHRIMATI KRISH-
NENDRA KAUR

(DEEPA):

Will the Minister of COMMUNICA-
TION be pleased. to state:

(a) whether the Mahanagar Tele-
phone Nigam Limited has incorporated
imported modermn telecommunication tech-
nology,;

(b) if so, the broad details thereof;

(c) the number of telephone ex-
changes where this technology has been
introduced; and

{d) the time by which the remaining
telephone exchanges are planned to be
covered under this scheme?

[English]

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU): (a) Yes, Sir.
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(b) and (c). The imported modemn
technology has been introduced in 18
exchanges in Delhi and in 7 exchanges
in Bombay.

(d) There is no plan at present to
cover all the remaining telephone ex-
changes by the imported modern tech-
nology. However, new exchanges planned
to be commissioned in future (including
those for replacing existing old electro-
mechanical exchanges as and when due)
will be digital electronics exchanges only.

SHRIMATI MAHENDRA KUMARI:
What is the result? Uptill now, what has
the Government done.

MR. SPEAKER: How much has
been achieved by the Government in this
respect by having Mahanagar Telephone
Nigam Limited?

SHRI P.V. RANGAYYA NAIDU: We
have introduced, as | said, 18 telephone
exchanges in Delhi and seven in Bombay.
That is as far as MTNL is concerned.
We have also introduced modern
technology and other exchanges in other
cities in India.

SHRIMATI MAHENDRA KUMARI:
How many exchanges had been estab-
lished in the year 1993-947

MR. SPEAKER: If you have this
information, give it; otherwise, you can
send it in writing.

SHRI P.V. RANGAYYA NAIDU: |
will send it in writing.

MR. SPEAKER: You can send it in
writing.
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Steel Prices

+
*508. SHRI LALL BABU RAI:
SHRI SHRAVAN KUMAR
PATEL:

Will the Minister of STEEL be
pleased to state:

(@) whether the recent hike in
excise duty and railway tariff and lower-
ing of custom duty on raw materials used
by the steel industry have caused a
steep increase in steel prices;

(b) if so, the details and the impact
thereof; and

(c) the measures being adopted to
ensure optimum steel prices?

[English]

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) to (c) A Statement is laid
on the Table of the House.

STATEMENT

(@) and (b). Due to increase in
railway budget of 1994-95 and increase
in excise duty to 15% ad-valorem on all
items of steel in the Budget for 1994-
95, the main steel producers have in-
creased their prices. The increase in ox-
stock-yard prices of Steel Authority of
India Limited in respect of some of the
representative items of steel on account
of increase in excise duty is as under:

Si. Item Increase
No. (Rs.Aonne)
1. Billets (100 mm) 82
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Sl ltem Increase
No. (Rs./tonne)
2. Blooms (150x150 mm) 49
. 8. Wire rods (8 mm) 349
4. Torsteel (10 mm) 358
5. vAngles (100x100x8) 554
6. Joists (300/x140 mm) 547
7. Channels (100x50 mm) §89
8. Plates (6 mm) . 312
9. HR Coils (2 mm) 294
10. CR Coils (0.63 mm) 355
11. GP Sheets (0.63 mm) 454

The increase in ex-stockyard prices
on account of increase in railway freight
varies from stockyard to stockyard, sub-
ject to a maximum increase of
Rs. 200/- per tonne.

The lowering of customs duty on
inputs like steel melting scrap, ores and
concentrates will not lead to price in-
crease but will rather help to reduce the
production cost of steel.

(c) After de-regulation, Government
has no control over prices of steel. The
prices are governed by market forces.

Government has taken a number
of steps to increase the production of
steel in the country. Modemisation and
expansion of public sector steel plants
has been taken up. Govemnment have
also adopted various policy measures to
facilitate and encourage the creation of
additional steel production capacities in
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the private sector such as removal of iron
and steel from the list of industries
reserved for the public sector, exemption
from the provisions of compulsory licens-
ing etc.

Import of all items of steel is also
freely allowed and customs duty on most
of the steel items has been reduced.

Increased domestic production and
availability of steel and cheaper imports
will have a restraining influence on do-
mestic steel prices.

[Translation]

SHR! LALL BABU RAI: Mr. Speak-
er, Sir, in reply to the part (a) of my
question, the Government has accepted
that the prices of steel have increased
rapidly due to its policies. In part (b) of
my question, | had asked about the
impact of increase on steel prices. The
hon. Minister has not replied to it. The
information furnished in reply to part (c)
of my question is also not correct in
which it has been stated that prices are
controlled by market forces. The Govern-
ment has not taken this question seri-
ously. | would like to know from the hon.
Minister whether the Government has
received any recommendations of the
Standing Committee of Parliament or any
other committee regarding increase in
steel prices and the action Government
propose to take on it. -

[English]

SHRI SONTOSH MOHAN DEV:
The Standing Committee on Steel has

" submitted a Report about the mini steel
_plants and their closure. in our Ministry,
| have formed a special committee to go
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_ into the details and submit a report so
that we can re-vitalise them. We have
taken this action.

[Translation]

SHRI LALL BABU RAI: Hon. Speak-
er, Sir, due to increase in the prices of
steel, how many small industrial units
have been closed down and adversely
effected?

[English]

SHRI SONTOSH MOHAN DEV:
Due to price increase, the plants have
not been closed down: they have been
closed down due to the increase in
customs duty on scrap. There was a very
difficult situation in many steel plants. A
few of them have been closed down.

Recently, the Finance Minister has
announced a cut in the duty in the
Budget. It was brought down from
12'/, per cent to 10 per cent. Now it has
been brought down to 5 per cent. It has
been well received by many steel plants
and | hope that the difficulties which they
are facing will be removed. As | said, in
the past, another difficulty was faced by
many steel plants regarding prices of
power. We have addressed a letter to
all the State Governments requesting
them—as it is a job-oriented industry—to
consider that special rebate on power be
given to steel plants.

SHRI SHRAVAN KUMAR PATEL.:
There is’ a feeling in the private sector
that the recent Budget proposals did not
do justice to the steel industry of India.
Companies like Tatas, etc. have already
adopted a policy of go slow and cut in
production.
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Sir, IISCO’s affairs in the public
sector are also hanging fire for years
together. | would therefore, like to know
from the hon. Minister what are the
precise plans with the Government for
the above, both in the private and public
sector. How does the Government intend
to increase steel production in the coun-
try and whether the Government is
contemplating to import steel from
abroad?

SHRI SONTOSH MOHAN DEV: |
am a part of this system. | cannot
criticise the Finance Ministry. But | have
stated in many debates that the mea-
sures which have taken place, we have
forwarded them to the Finance Ministry
as they have given some consideration.
Even after the declaration, | have been
told by the Minister that he is looking
further into it. So let us hope that some
more relief will come in future.

As regards delicensing and decon-
trol is concerned, we are getting good
response from entrepreneurs in the pri-
vate sector. Only yesterday, | was in
Hazira where | have seen one steel plant
of 3 million tonnes capacity. Three months
before | went to Maharashtra where
Mittals are bringing a Steel Plant. Plant
of about 8 million tonnes of steel will be
setup by the end of century. Government
is trying to fill up the gap. But over all,
there is a recession in the steel market
in the whole world. In that perspective,
our industry has done reasonably well.

[Translation]

SHRI ATAL BIHARI VAJPAYEE:
Mr. Speaker, Sir, why the Government
has allowed import of all kinds of steel?
How can the indigenously manufactured
steel, which can be utilised here, can
survive in the competition? The Govern-
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ment has not only given permission to
import steel, but it has also reduced the
customs duty on it which has put the
indigenous steel producing companies in
a difficult situation. Would the hon. Min-
ister like to throw light on it? Has it also
been done under the GATT?

[English]

SHRI SONTOSH MOHAN DEV:
The phobia of GATT is everywhere. If |
recall correctly, when we first came in the
Government in 1991, the President of
India in his speech stated that steel has
to be competitive because today we are
producing 54 million tonnes of iron ore
and exporting 30 million tonnes. The
value added product should go out of the
country. In order to make you more
competitive you have to compete in the
international market.

When we again started exporting
in 1990-91 our value was only Rs. 181
crores. Today we have earned Rs. 1088
crores. So you should not underestimate
our steel industry, they are capable. Yes,
there are certain areas where there are
certain pressures say, in the field of HR
coil and CR coil. Because of the customs
duty that has been reduced and the
production cost in the country, there is
a variation of Rs. 500 to Rs. 600.

As | said | am a post box between
the industry and the Finance Ministry. |
have taken up all these issues, | have
full sympathy with the concerned and |
will try to see what good can be done
in this. | cannot take a decision, but we
will be competitive (Interruptions)

MR. SPEAKER: No, the Minister is
underestimating his weight!
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[Translation]

SHRI UPENDRA NATH VERMA:
Mr. Speaker, Sir, | would like to know
from the Government whether iron ore
is being exported and finished steel
products are being imported? Whether
the Government can apprise us of the
total loss incurred by them on this
account.

[English]

SHRI SONTOSH MOHAN DEV: As
| said, iron ore is going out of the country
and Government has taken a decision to
encourage the private sector. But the
imports that have taken place in 1993-
94 are less than what they were in 1992-
93. So it is not a fact that more products
are coming from outside. We will be able
to complete in the international market.

SHRIMATI MALINI BHATTA-
CHARYA: In the answer the importance
of enhancing the production of steel in
the country has been stated and it has
also been said that modemisation and
expansion of public sector steel plants
has been taken up. | want to know, why
in this case an accepted modernisation
plan for ISCO has not been taken up
by the Ministry and why the turn around
of ISCO that has been achieved is being
set to naught by inaction on the part of
the Ministry?

SHRI SONTOSH MOHAN DEV:
Sir, it is not a fact that we are not taking
up the modernisation of IISCO. Already
there is a difference of opinion between
some members that we are taking up this
modernisation to private sector. (Inter-
ruptions)
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SHRIMAT!I MALINI BHATTA-
CHARYA: The programme was already
agreed upon. | am talking about already
agreed upon modemisation programme
in 1988-89. What about that?

SHRI SONTOSH MOHAN DEV: |
can say this much that when we went
to the Planning Commission, we have
allocated funds even to an extent of
Rs. 300 crore for IISCO also and not the
full amount because we are also trying
to do some modemisation of 11ISCO. But
our Ministry is now evaluating a report
that has come from the Standing Com-
mittee, which has suggested various
methods to be involved for modernisation
of IISCO. And | will not be able to react
to many of them now because most of
them have to be sent to the Law Ministry
for their opinion. (Interruptions)

SHRIMATI MALINI BHATTA-
CHARYA: it has already been referred
to BIFR because you are considering the
report of the Standing Committee. (Inter-

ruptions)

SHRI SONTOSH MOHAN DEV:
Unless the Law Ministry's opinion is
received, | will not be able to say what
will be the ultimate outcome. As | have
told you, we are evaluating each and
every proposal that has come from the
Standing Committee.

Power Generation

*510. SHRI KABINDRA PUR-
KAYASTHA: Will the Minister of POWER
be pleased to state:

(a) whether the Union Government
have prepared any blueprint for exploi-
tation of large hydro and natural gas
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resources for power generation in the
North Eastern region;

(b) whether the Govemment pro-
pose to evolve strategies for private
sector participation in power generation
and distribution in the North East; and

(c) if so, the steps taken by the
Government in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU): (a) to (c). A State-
ment is laid on the Table of the House.

STATEMENT

(@) The Central Electricity Authority
has assessed the total hydro-based elec-
tricity potential in the North-Eastern
Region at 31857 MW at 60% load factor.
The allocations of natural gas for various
usages is based on the Imputed Eco-
nomic Values (I[EV) of natural gas used
subject to preference being given to the
fertilizer and power sectors. So far, gas
allocations have been agreed to for 14
power projects in the North-Eastern

Region.

(b) The private power policy of the
Government of India enunciated in 1991,
seeking to promote generation and dis-
tribution of power with private sector
participation, is applicable to all parts of
the country, including the North-Eastern
Region.

(c) Expressions of interest from
private promoters have been received for
six projects in the North-Eastern Region,

~as per details in the Annexure hereto

attached.



41 Oral Answers

VAISAKHA 12, 1916 (SAKA)

Oral Answers 42

ANNEXURE

Details of Expression of Interests by Private Sector Companies in NE Region. -

Sl Name of Project/  Capacity Prov. Name of the Company
No. State (MW) Cost
Estimate
(Rs. Crs.)

1. Kameng HEP/ 600.00 1800.00 Intercorp Industries Ltd./
Arunachal Pradesh (Hydel) Snowy Mountains Engg.

(Australia)

2. Kharsang GBPP/ 48.00 168.00 Intercorp Industries Ltd./

Arunachal Pradesh (Gas) Snowy Mountains Engg.
{Australia)

3. Karbi Langpi HEP/ 100.00 300.00 Bharat Hydro Power Corp./
(Lower Barapani) (Hydel) Subhash Projects & Mktg.
Assam Ltd.

4. Amguri GBPP/ 360.00 1280.00 Northern Engineering Inc.,
Assam (Gas) USA/Agra Industries

5. Adamtilla Open Cycle/  15.00 52.50 DLF Power Co. Ltd.
Assam (Gas)

F )
6. Bashkandi Open Cycle/ 22.50 78.75 DLF Power Co. Ltd.

Assam (Gas)

SHRI KABINDRA PURKAYASTHA:
Mr. Speaker, Sir, my question was,
whether the Union Government have
prepared any blueprint for exploitation of
large hydro and natural gas resources for
power generation in the North Eastemn
Region. But, Sir, in the reply of the hon.
Minister, nothing in regard to blueprint
has been mentioned. | have to say that
the Regions prognosticated hydrocarbon
resources are estimated to be nearly 4
billion tonnes of oil and oil equivalent gas
in the on-shore basins: Upper Assam
and the Assam-Aracan beit. its total
hydro-electric potential is placed at about

35,000 MW at 60 per cent load factor.
A large part of these resources is yet to
be exploited optimally due to lack of
financial resources and institutional link-
ages.

May | know from the hon. Minister
the measures that the Government have
already adopted or propose to be adopt-
ed to remove this non-availability of
financial resources and institutional link-
ages?

SHRI P.V. RANGAYYA NAIDU: Mr.
Speaker, Sir, it is a fact that we have
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a large hydro-electric potential in the
North East. As | have already said in the
reply, it is about 31,857 MW at 60 per
cent load factor (PLF). But we have not
been able to hamess sufficient percent-
age of it because of various problems
connected with the hydro-electric projects
like river water problems, submission
problem; and especially in the North
East, we have this submersion problem.
The biggest project in the North East....
(Interruptions)

MR. SPEAKER: The question is
about funds. How will you find funds for
this purpose?

SHRI P.V. RANGAYYA NAIDU: Sir,
funds is also one of the constraints.

MR. SPEAKER: How will you find
funds for this purpose? :

SHRI P.V. RANGAYYA NAIDU: We
have to raise funds through the Planning
Commission. The Planning Commission
has to release funds. At the moment, the
Planning Commission is not in a position
to release funds for such huge hydro-
electric electric projects. And we can
pose them to private sector in due
course. Before that, | am explaining that
it is difficult to....

MR. SPEAKER: The hon. Member
has put a question, can you find funds
and how?

THE MINISTER OF POWER (SHRI
N.K.P. SALVE): Sir, this is an extremely
important Region for us and we have to
harness the entire potential. It is a very
large potential of 31,857 MW in Assam,
Arunachal Pradesh, Meghalaya, Tripura,
Mizoram, Nagaland and Manipur. There
are two questions. One is that a very
substantial part of it is perhaps not
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feasible because of massive submersion.
And 20,000 MW project in Arunachal
Pradesh would perhaps involve submer-
sion of entire Arunachal. Therefore, that
difficulty is there.

As to the funds, there is an acute
shortage of funds. The only way that we
can hamess, whatever we can, is per-
haps through the private sector and this
Ministry will endeavour its best to get
private sector to find funds for it.

SHR! KABINDRA PURKAYASTHA:
Sir, the reply is not complete and sat-
isfactory.

| would like to know whether the
Government propose to involve the pri-
vate sector in laying and maintenance of
transmission lines which, otherwise, are
likely to become a limiting factor in the
development of private sector especially
in remote and inaccessible areas like the
North Eastern region?

SHRI N.K.P. SALVE: | think, in
reply to the earlier question, | have

answered this question.

MR. SPEAKER: Yes, you have
replied. The Question Hour is over.

WRITTEN ANSWERS TO
QUESTIONS

[English]
Passport Offices
*502. SHRI CHHED! PASWAN:

SHRI HARISH NARAYAN
PRABHU ZANTYE:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:
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(a) the number of passport appli-
cations received and the number of those
pending during 1993-94; State-wise;

(b) the average time being taken
for the issue of a passpor;

(c) the percentage of passports
issued within the prescribed time limit
during 1993-94, State-wise;

(d) the steps taken/proposed to be
taken by the Government for the speedy
disposal of passport applications;

(e) the progress made in regard to
computerisation of passport offices, State-
wise; and

(f) the funds allocated for 1994-95
in regard to computerisation of passport
offices?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI R.L. BHATIA): (a) to (f). The
information regarding the number of

VAISAKHA 12, 1916 (SAKA)

Written Answers 46

passport applications received and those
pending during 1993-94 statewise is at
Statement-l. The time taken by different
Passport Offices varies according to
several factors including workload and
staff strength. The time being taken for
the issue of passports at the Passport
Offices may be seen at Statement-Il.

Government have taken various
steps for the speedier disposal of pass-
port applications including augmentation
of staff strength, increase in supply of
passport booklets, upgradation of office
equipment, intrcduction of a productivity-
linked incentive scheme and streamlining
of passport issuing procedures. RPOs at
Delhi, Bangalore and Bombay have been
computerised. Work is due to begin at
Kozhikode and Cochin. Estimates for
Hyderabad and Madras are being pro-
cessed for financial sanction. A
programme for computerisation of 11
other passport offices during 1994-95
has also been drawn up. Rs. 8 crores
have been earmarked in 1994-95 for the
computerisation of passport offices.

STATEMENT-|

Statewise number of passport applications received and pending during 1993-94

Number of Total Pending

Sl.  State Office applications pendency over a
No. received as of month as of
31.3.94 31.3.94

1.  Andhra Pradesh Hyderabad 187340 22359 13069
2. Assam Guwahati 8980 2728 1811
3. Bihar Patna 48395 43169 36863
4. Chandigarh Chandigarh 71113 49536 37382
5. Delhi 125723 40886 13533

Delhi
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Number of Total Pending
Sl. State Office applications pendency over a
No. received as of month as of
31.3.94 31.3.94
6. Goa Goa 16095 3181 210
7. Gujarat Ahmedabad 112591 18589 16183
8. Karnataka Bangalore 99026 35904 20948
9. Kerala Cochin
Kozhikode ‘&
Trivandrum 426119 23598 9266
10. Madhya Pradesh Bhopal 24604 3044 332
11.  Maharashtra Bombay &
Nagpur 233622 56250 34811
12. Orissa Bhubaneshwar 9637 1819 210
13.  Punjab Jalandhar 77129 60323 48247
14. Rajasthan Jaipur 67430 10577 2651
15. Tamil Nadu Madras &
Trichy 381997 53529 26369
16. Uttar Pradesh Bareilly &
Lucknow 190999 88376 76655
17.  West Bengal Calcutta 41596 13941 3816
2122306 527809 342356
STATEMENT-Il
The time taken by each Passport Office to issue a passport where the
’ application is complete
Time Time Time
Sl. Office taken in taken in taken as of
No. Dec '92 Dec '93 31.3.94
1. Ahmedabad 105 days 90 days 80 days
2. Bangalore 28 days 97 days 73 days
3. Bareily 70 days 39 days " 49 days
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Time Time Time
Sl  Office taken in taken in taken as of
No. Dec '92 Dec '93 31.3.94
4. Bhopal 40 days 44 days 79 days
5. Bhubaneshwar 60 days 65 days 44 days
6. Bombay 50 days 52 days 52 days
7. Calcutta 90 days 37 days 30 days
8. Chandigarh 270 days 320 days 291 days
9. Cochin 180 days 56 days 48 days
10. Delhi 70 days 45 days 24 days
11. Goa 40 days 32 days 32 days*
12.  Guwabhati 60 days 32 days 28 days*
13. Hyderabad 80 days 41 days 45 days
14.  Jaipur 240 days 37 days 44 days
15. Jalandhar 270 days 235 days 106 days
16. Kozhikode 330 days 66 days 66 days
17.  Lucknow 180 days 107 days 114 days
18. Madras 150 days 46 days 37 days
19.  Nagpur 28 days 32 days 35 days
20. Patna 300 days 300 days 280 days
21. Trichy 300 days 57 days 50 days
22, Trivandrum 240 days 37 days 35 days

* Time taken as of 4-2-1994
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Steel Production and Consumption

*504. SHRI CHHITUBHAI GAMIT:
Will the Minister of STEEL be pleased
to state:

(a) whether some steel plants in
the public sector were unabie to meet
their performance targets during 1992-93
and 1993-94;

(b) if so, the details and the rea-
sons therefor; and
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(c) the steps being taken to meet
the targets?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
SONTOSH MOHAN DEV): (a) Yes, Sir,
While SAIL as a whole was able to meet
its production targets of Saleable Steel
in 1992-93 and 1993-94, Durgapur Steel
Plant ( a unit of SAIL), ISCO (a subsid-
iary of SAIL) and Rashtriya Ispat Nigam
Limited (VSP) a (PSU) were unable to
meet their production targets as per
details given below:—

(Unit: ‘000 T)
. 1892-93 1993-94

Plant Target Actual % Ful- Target Actual % Ful-

filment filment
BSP 3040 3118 103 3100 3335 108
DSP 710 641 90 920 641 70
RSP 1080 1179 109 1130 1130 100
BSL 2980 2999 101 3050 3205 105
ISCO 406 398 98 400 333 83
SAIL 8216 8335 101 8600 8645 101
VSP 1520 879 58 2130 1184 56

(b) The reasons for non-fulfilment
of production targets were as foliows:

DURGAPUR STEEL PLANT (DSP)

In 1992-93, DSP could not meet its
production targets due to the poor con-
dition of Blast Furnace (FB)-l and Blast

Furnace-4 which resulted in lower hot
metal production and associated low
crude and saleable steel production. In
1993-94, the production target envisaged
the commissioning of BF-2 by July, 1993
and short repairs of BF-I. However, BF-
2 was commissioned only in December,
1993 and took some time to stabilise. BF
No. 1 which got damaged during the
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blowing down in May, 1993, took almost
7 months for repairs. However, DSP, with
the provision of inputs for its rolling mills
from sister plants was bale to step up
its production of saleable steel to 70%
of target in 1993-94.

INDIAN IRON AND STEEL COMPANY
(ISCO)

In 1992-93, ISCO was unable to
fulfill its saleable steel production target
due to operational problems in the Steel
Melting Shop. In 1993-94, IISCO gave
preference to production of pig iron on
commercial considerations. There were
also problems in BF-3 which affected
saleable steel production targets.

RASHTRIYA ISPAT NIGAM LIMITED
(vsP)

In respect of VSP, principal rea-
sons for not achieving the targets were:

() The plant having been com-
missioned in August, 1992, the
various units were under
stabilisation.

(i) Introduction of new technolo-
gies for the first time posed
certain unforeseen problems
for which VSP did not have
adequate trained personnel and
facilities.

() The position is as follows:
DURGAPUR STEEL PLANT (DSP)

DSP expects to meet its production
targets during 1994-95 as both blast
furnace No. 2 and 1 have been commis-
sioned and hot metal production has
stabilised. Most of the units of the
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modernisation are also expected to pro-
gressively commissioned during the year.

INDIAN IRON AND STEEL COMPANY
(1sco)

IISCO continues to face difficulties
in realisation of its production targets as
the plant requires modermisation and
technological upgradation.

RASHTRIYA ISPAT NIGAM LIMITED
(VSP)

At VSP, several measures have
been taken to improve production levels
in converters and continuous casting
shops, and as a result thereof production
targets are expected to be achieved in
1994-95.

Mining Sector

*505. SHRI V. SREENIVASA
PRASAD:
SHRI TARA SINGH:

Will the Minister of MINES be
pleased to state:

(@) whether attention of the Gov-
ernment has been drawn to the news-
item captioned “Foreign firms shy away
from Mining sector” appearing in the
“Hindustan Times" dated March 14, 1994,

(b) whether the Indian mining sec-
tor is not competitive and financially
viable as compared to other countries;
and

() if so, the factors responsible
therefor and the steps proposed to be
taken by the Govemment to make this
sector competitive and viable so as to
attract foreign investors?
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THE MINISTER OF STATE OF
THE MINISTRY OF MINES (SHRI
BALRAM SINGH YADAV): (a) Yes, Sir.

(b) No, Sir.

(c) Does not arise.
[Translation]

Food Processing Industries

*509. SHRI GUMAN MAL LODHA:
Will the Minister of FOOD PROCESSING
INDUSTRIES be pleased to state:

(@) whether food processing indus-
tries have the capacity to create more
employment opportunities with less cap-
ital investment as compared to other
industries; .

(b) if so, whether the Government
have sought expert opinion in this regard;

(c) if so, the details thereof and the
follow up action proposed to be taken
thereon; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD PROCESS-
ING INDUSTRIES (SHRI TARUN
GOGOI): (a) Yes, Sir.

(b) to (d). The Working Group
constituted by the Planning Commission
on Agro-Food Industries and the Study
Report of the Indian Institute of Manage-
ment, Ahmedabad indicate that the Food
Processing Industry has high employ-
ment potential with significantly lower
investments. In order to aftract invest-
ment and stimulate growth of this sector,
Government have taken various steps for
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making the investment climate condu-
cive. The Ministry of Food Processing
Industries has formulated and is operat-
ing a number of Plan Schemes for
development of Food Processing Sector.

[English]

Visit of Deputy Foreign Minister of
Israel

*511. SHRI UDAYSINGRAO
GAIKWAD:

SHRI DATTATRAYA
BANDARU:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(@) whether the Deputy Foreign
Minister of Israel has recently visited
India;

(b) if so, the details thereof with
objectives of the visit;

(c) whether some bilateral issues
were discussed during the visit,

(d) if so, the details and the out-
come thereof;

(e) the fresh areas identified for
strengthening further the relations be-
tween the two countries and the follow-
up steps taken in that regard;

(f) whether any agreements were
signed between the two countries during
the visit; and

(g) if so, the salient features there-
of?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI R.L. BHATIA): (a) Yes, Sir.
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(b) The Deputy Foreign Minister of
Israel, Dr. Yossi Beilin, visited India from
. March 29 to April 5, 1994 for official
discussions, which were held at delega-
tion level with the Minister of State, Shri
R.L. Bhatia, on April 3. The visitor called
on the External Affairs Minister on April
4, 1994. On his way to New Delhi, Dr.
Beilin stopped over at Bombay and
Jaipur and paid courtesy calls on Hon'ble
Chief Ministers of Maharashtra and
Rajasthan.

(c) Yes, Sir.

(d) and (e). Both sides stressed the
prospects of further cooperation in such
areas as drip and drop irrigation, dry land
farming, horticulture, animal husbandry
and utilisation of solar energy.

(f and (g). An Air Transport Agree-
ment between the two countries was
signed during the visit. The Agreement
provides for operating by a designated
airline by each side scheduled interna-
tional air services on specified routes to
destinations in each other’s country. Each
designated airlines shall be entitled to
operate upto a maximum of two frequen-
cies and not more than 500 seats per
week in each direction.

Construction of Roads and Ports

*512. SHRI D. VENKATESWARA
RAO:
SHRI M.V.V.S. MURTHY:

Will the Minister of SURFACE
TRANSPORT be pleased to state:

(@) whether the United Kingdom
has shown keen interest to invest in the
contribution of roads and ports in India;

(b) if so, whether a high level
British delegation visited India in April
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and had held discussions with him in this
regard,;

(c) if so, whether any agreements
have been reached with the UK;

(d) if so, the details thereof, and

(e) the States where these projects
are likely to be set up with British
assistance?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER): (a)
and (b). Yes, Sir. British delegation vis-
ited India during the months of February
and April, 1994,

(¢) No, Sir.
(d) Does not arise.

(e) It is too early to specify the
position as the discussions were mainly
of exploratory nature.

[Translation]
Doordarshan Coverage

*513. SHRI RAJESH KUMAR: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the number of tribal people in
Bihar and other States who have been
benefited by the Doordarshan transmis-
sion so far,

(b) whether any Govemment agen-
cy or any other agency has made any
survey to ascertain as to whether these
programmes are acceptable to the triba

people; :
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(c) if so, the details thereof,

(d) if not, whether the Government
propose to conduct any such survey in
the various tribal areas of the country;
and

(e) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) Such statistics are not avail-
able.

(b) No survey of such a specific
nature has been conducted so far.

(c) Does not arise.

(d) There is no such proposal at
present.

(e) Does not arise.

[English]
Transport Projects

*514. SHRIMATI DiL KUMARI
BHANDARI: Will the Minister of SUR-
FACE TRANSPORT be pleased to state:

(a) whether investment in the field
of surface transport has been made by
some foreign countries during 1992-93
and 1993-94,

(b) if so, the names of projects
financed by foreign countries, countrywise
and year-wise;

(c) whether transport projects in
Sikkim are also proposed to be financed
by the foreign countries;
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\ (d) if so, the details thereof, and

(e) if not, the reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER): (a)
No, Sir.

(b) Does not arise.

(c) There is no such proposal at
present.

(d) and (e). Do not arise.
World Telecom Conference

*515. SHRI SULTAN SALAHUD-
DIN OWAISI:
SHRI BOLLA BULLI
RAMAIAH:

Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether he has recently parti-
cipated in World Telecom Development
Conference;

(b) if so, the details of the issues
discussed in the said Conference;

(c) the agreements signed with
developing countries regarding transfer
of telecommunications technology devel-
oped in India to those countries; and

(d) other decisions arrived at during
the Conference?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) Yes, Sir. An
Indian delegation led by the Minister of
State for Communications, participated in
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the World Telecom Development Confer-
ence (WTDC-94) held at Buenos Aires,
Argentina from 21st to 29th March, 1994,

(b) The Conference discussed is-
sues relating to the Global development
of telecommunications with particular ref-
erence to the following:—

— Goals & objectives for tele-
communication development for
the year 2000 and beyond;

— Work programme and guide-
lines for the activities of the
Telecommunication Develcp-
ment sector of the Internation-
al Telecommunication Union
(ITU), Geneva; and

— Special programmes for the
Least Developed Countries
(LDCs).

(¢) No such agreements were
signed. However, the issue regarding
transfer of technology by the developed
countries fo the developing countries was
raised by the Indian delegation which
was appreciated by almost all the devel-
oping countries and it has been entrusted
to a Committee for suggesting ways and
means of transferring the technoiogy
quickly and on affordable terms.

(d) The Conference adopted an
‘Action Plan’ which comprises of.—

— A programme of cooperation
amongst members of the Tele-
communication Development
Sector;

~— A plan of action by the ITU for
assisting the developing coun-
tries; and
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—~ A special programme for Least -
Developed Countries (LDCs)

—  In addition, the Conference also
decided to establish two Study
Groups to study issues related
to:

— Telecommunication Develop-
ment strategies and policies;

— Development, harmonisation,
management, and mainte-
nance of Telecommunication
networks and services.

Visit of Foreign Minister of France

*516. SHRI MANORANJAN
BHAKTA:
SHRI S.B. SIDNAL:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether the Foreign Minister of
France visited India recently;

(b) if so, the issues discussed
during the visit and the outcome thereof;

{(c) whether any agreements were
signed during the visit;

(d) if so, the salient features there-
of, agreement-wise;

(e) whether Kashmir issue had also
figured in the talks; and

(f) if so, the outcome thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SALMAN KHURSHEED): (a) to (f).
French Foreign Minister Mr. Alain Juppe
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visited India from 3-5 April 1984. This
was the first Foreign Minister-level visit
from France in over five years. Mr. Juppe
called on the Prime Minister, heid talks
with the External Affairs Minister and had
separate meetings with the Finance
Minister, the Home Minister and the
Minister for Power. He also addressed
Indian businessmen &t a iunch organised
by the Confederation of Indian industry
(cny. '

2 Tne main issues discussed during
Mr. Juppe's meetings with indian leaders
included all aspects of bilateral relations,
in particwar the intensification of bilateral
economic relations; the situation in Jammu
and Kashmir and problems faced by
India with externally sponsored terrorisin;
indo-Pak relations; issues related to the
internationai trading system; and non
proliferation.

3. Mr. Juppe affirmed the desire of
the French Government to intensify re-
lations with Indian and give them fresh
impetus. He conveyed the keenness of
the French companiies to increase their
presence in the Indian marxer availing of
the new oppontunities creaied by india's
economic reforms. In this context, he
conveyed their interest in concluding a
~Bilateral Investment Protection Agree-
ment to create a hospitakje climate for
French investments. With a view to
enhancing bilateral economic relations,
the French Minister for Trade and indus-
try is to visit India later this year for a
meeting of the Indo-French Joint Com-
mission and a high-level French business
delegation is aiso to visit Iindia in late
1994, Mr. Juppe conveyed that the French
Government was prepared to conclude
a Financial Protocol for 1994 for the
utilisation of which suitable projects could
be identified. The two sides also agreed
to set up an Indo-French Forum to act
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as a ceﬁtyst in bilateral relations in
various fields.

3. No agreements were concluded
during the visit. '

4. Mr. Juppe was briefed on India's
perceptions and concerns on the Kash-
mir issue, including Pakistan's support to
terrorism in Jammu and Kashmir which
was hindering initiation of the political
process in that State. Mr. Juppe affirmed
French support for the resolution of alil
Indo-Pak issues through a bilateral dia-
logue and indicated that France was
opposed to intermnationaiisation of the
Kashmir issue. He also stated that France
condemned terrorism and external inter-
vention and noted with appreciation
India's policy of transparency on human
rights as well as the strengthening of
safeguards through the setting up of the
National Human Rights Commission.

Deep Sea Fishing Industry

*517. PROF. UMMAREDDY
VENKATESWARLU: Will the Minister of
FOOD PROCESSING INDUSTRIES be
pleased to state:

(a) whether experts from FAO have
been looking into the causes of sickness
in the Indian deep-sea fishing industry,

(b) i so, the details thereof and the
areas where FAO expertise is being
utilised; and

{c) the findings thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD PROCESS-
ING INDUSTRIES (SHRI TARUN
GOCGOI): (a) and (b) Yes, Sir. A study
was carried out by a FAO consultant for
identifying avenues for the sustainable &
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viable operation of deep sea fishing
vessels in India.

(c) Salient features of the findings
of the FAO consultant are furnished in
the Statement attached.

' STATEMENT

Salient features of the findings in
the Report of FAO Consultant on study
of deep sea fishing development in India.

(1) Indian deep sea fishing fleet
has the technical & managerial
capacity to continue & diversify
its fishing operations.

(2) An available fishery resource
of 1,64,000 tonnes can be
exploited annually, having an
export value of about US §
280 million, by the deep sea
fishing vessels.

-

(3) Gradual and phdsed redeploy-
ment of the deep sea fishing
fleet and collection of catch
data is necessary to enable an
effective fisheries manage-
ment. ¥

(4) Three types of demonstration
commercial fishing, namely
Oceanic Pelagic long lining,
deep water trawling, Demersal
lining & trapping, to establish
commercial viability of diversi-
fied fishing operations, should
be taken up.

(5) Incentives and Credit facilities

" should be given to deep sea

fishing industry for diversified
fishing operations.

VAISAKHA 12, 1916 (SAKA)

Written Answers 66

[Translation]
Shipment Capacity

*518. SHRI SATYA DEO SINGH:
Will the Minister of SURFACE TRANS-
PORT be pieased to state:

(a) whether the shipment capacity
is constantiy declining in the country;

(b) the quantum of goods in tonne
transported by the ship of the Shipping
Corporation of India during 1992-93 as
compared to 1991-92; and

(c) the profit earned by the Ship-
ping Corporation of india during 1992-93
as compared to 1991-927

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHR! JAGDISH TYTLER): (a)
No, Sir.

(o) The Shipping Corporation of
India Limited have carried 384.37 lakh
revenue tons during 1992-93 as against
378.87 iakh revenue tons in 1981-92.

(c) The Shipping Corporation of
India Limited have eamed profit to the
extent of Rs. 143.18 crores during
1992-93 as against Rs. 108.86 crores in
1991-82,

[English]

Private Participation In Power
Sector

#519. SHRI R. SURENDER REDDY:
Will the Minister of POWER be pleased
to state:
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(a) whether the Govemnment have
recently decided to introduce competitive
bidding in power sector for setting up
power projects in the country;

(b) whether the competitive bidding
would encourage more participation of
private sector in the power sector;

(c) if so, the details thereof, and

(d) the details of proposais, both
Indian and foreign separately, for parti-
cipation of private sector in power projects
presently under consideration?

THE MINISTER OF POWER (SHRI
N.KP. SALVE): (a) Awarding power
projects to private promoters is within the
competence of the State Governments.
State Governments have been advised
to consider introducing competitive bid-
ding for awarding power projects to the
private promoters.

(b) and (c). The proposal for award-
ing- power plants through competitive
bidding to private sector by State Gov-
ermnment is more for transparency in the
procedure than to make such proposals
more attractive.

(d) As on date proposals have
been received for setting up of 75 power
projects in private sector for a total
capacity of 32,662 MW costing approx.
Rs. 1,04,152 crores. 35 of these propos-
ais are from foreign investors (including
NR!I and joint venture proposals) for a
capacity addition of 22,432 MW costing
approx. Rs. 73,386 crores. 35 out of the
75 proposals are from Indian promoters
for a capacity addition of 7019 MW
costing .approx. Rs. 20,330 crores. Re-
maining 5 proposals for a capacity ad-
dition .of 3210 MW are proposed to be
awarded through bidding.
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East Coast Road

*520. SHRI P.P. KALIAPERUMAL.:
Will the Minister of SURFACE TRANS-
PORT be pleased to state:

(a) whether the Asian Development
Bank has decided to review the East
Coast Road linking Madras’ to
Kanyakumari;

(b) if so, the reasons therefor;

(c) whether environmental issues
have been involved in the execution of
the project;

» (d) if so, the details thereof; and
(e) the present stage of this project?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER): (a) to
(e). A Statement is attached:

STATEMENT

Constitutionally the Central Gov-
ernment is concerned with the develop-
ment and upkeep of the National High-
ways in the country and all other roads
are the responsibility of the State Gov-
ernments concemned. East Coast Road
being a State road, Government of Tamil
Nadu are primarily concerned with its -
development. Information as reported by
the State Government in this regard is
as under:

(@) No, Sir.
(b) Does not arise.

(c) and (d). Yes, Sir. The Ministry
of Environment and Forests have given
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enviranmental clearance to Madras-
" Cuddalore Section of the East Coast
Road which is being developed with the
Asian Development Bank loan assis-
tance.

(e) The physical progress of the
work is 30%. .

STs Posts in MTNL

5619. SHRI MANJAY LAL: Will the
Minister of COMMUNICATIONS be
pleased to state:

(a) whether there is huge backiog
in filling up of posts of class Ill and IV
reserved for Scheduled Tribes in
Mahanagar Telephone Nigam Limited;

" (b) if so, the details thereof, cat-
egory-wise -with reasons therefor; and

(c) the action proposed to be taken
by the Government in this regard?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) Yes, Sir, there
is a backlog of vacancies as stated in
answer to para (b).

{b) Details of ST backlog category-
wise is as under—

Category Number
Group ‘C’ ) 550
Group D' 683

The backlog exists as ST candidates were not
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(¢) To fill up the backlog of re-
served ST vacancies, following steps are
being taken:;

() where candidates are not avail-
able within the Unit, other
Telecom. Units have been
asked for willing candidates.

(i) Appropriate Staff- Selection
Commissions & Employment
Exchanges have also been ap-
proached for ST candidates.

(i) Where employment exchanges
have given “MNon-availability
Certificate”, open advertise-
ments- have been issued in
News papers for filling up
backlog of reserved vacancies
for ST candidates. ‘

Tin Plate Production

5620. SHRI SUSHIL CHANDRA
VARMA: Will the Minister of STEEL be
pleased to state:

(a) the total production of tin plate
in the country;

(b) the total annual demand of tin
plate;

(c) whether there is a demand-
supply gap which is not being covered
by the present tin plate production in the
country; and

(d) if so, the steps taken to bridge
the gap between demand and supply of
tin plate?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
SONTOSH MOHAN DEV): (a) The total
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production of tin plate in the country
during the year 1993-94 was 92,000
tonnes (provisional).

(b) The total annual requirement of
tin plate during the year 1993-94 was
estimated at 260,000 tonnes.

(c) Yes, Sir.

(d) The import of tin plate is freely
allowed. Import duty on tin plate has
been reduced from 75% to 50%. Import
duty on Tin Mill Black Plate which is the
raw material for tin plate, has also been
reduced from 35% to 30%. Steel Author-
ity of India Limited (SAIL) is planning to
increase its production of tin plate in
1994-95.

Transport Corridor through
Bangladesh

5621. SHRI SANAT KUMAR
MANDAL.: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether the Government of
Tripura has urged the Union Government
-for opening of a transport corridor through
Bangladesh for the economic develop-
ment of the land-locked North Eastern
States on the basis of the recommen-
dations of a Committee of the Planning

- Commission;

(b) whether the Union Government
had taken up the proposal with the
Bangladesh Government; “and

(c) if so, the reaction of B‘ahgladesh
thereto? '

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI R.L. BHATIA): (a) Yes Sir, the
Government of Tripura has, in the above
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context, requested the Government of
India to take up with the Government of
Bangladesh the question of seeking
suitable facilities for transporting com-
modities to the North Eastem region.

(b) Yes, Sir.

(c) So f;xr, the Government of
Bangladesh has not reacted positively to
our proposals,

[Translation]
Theft of Bank Drafts in Delhi

5622. SHRI BARE LAL JATAV: Will
the Minister of COMMUNICATIONS be
pleased to state:

(@) whether a gang has been un-
earthed recently i.e. in the third week of
March, 1994 which is responsible for
stealing of bank drafts from the post
offices in Delhi;

(b) if so, the details thereof; and

{c) the action taken or proposed to
be taken by the Government against the
persons found guiity?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) and (b). Yes Sir.
Kamila Market Police Station- has regis-
tered an F.I.R. on 9.3.1994 and arrested
one outsider Shri Manoj Kumar on 9.3.94
and Shri Narender Kumar, a departmen-
tal employee of New Delhi Sorting Divi-
sion on 12.3.1994 for their alleged in-
volvement in stealing the bank drafts
from the post office. A criminal case has
also been registered by the police. Drafts
for Rs. 22,162.00 were aiso recovered
by the police.
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(c) Shri Narender Kumar has been
placed under suspension from the date
of his arrest and orders have been
issued to initiate departmental proceed-
ings against him under the relevant
disciplinary rules. This is in addition to
the criminal case registered by the police
against the persons involved in this case,

[English]

- Eviction of Medla Persons

5623. SHRI RAM NAIK: Will the |

Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether the Government are
aware that the media persons were
evicted from the VIP lounge at the Indira
Gandhi International Air Port at the time
of arrival of the US Assistant Secretary
of State on March 22, 1994;

(b) whether the eviction was done
as per the advice of the Ministry of
External Affairs; and

(c) If so, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI R.L.. BHATIA): (a) Media reports
on this incident have come to Govern-
ment's notice.

(b) No, Sir.
(c) Does not arise.

Cultural Programmes on
Doordarshan

5624. SHRI BAPU HARI CHAURE:
Will the Minister of INFORMATION AND
BROADCASTIMNG be pleased to state:
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(@) the total number of cultural
programmes telecast by Doordarshan
during the last two years;

(b) whether the Government have
received repreéentations that a good
number of artists feel disheartened for
the manner in which country's art and
culture are being presented;

(c) whether the Government pro-
pose 1o review its policy in respact of
Docrdarshan’s cultural programmes; and

(d) if so, the details thereof?

THE MINISTER GF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHR! K.P. SINGH
DEQ): (a) Such details are not main-
tained by Doordarshan.

(b) and (c) No, Sir.
(d) Does not arise.
[Translation]

Telecom Facility in Industrial Areas
5625. SHRI SURENDRA PAL

PATHAK: Will the Minister of COMMU-

NICATICNS be pleased to state: -

‘(a) whether the Govermnment pro-
pose to involve State Govemments in
providing " telecommunication services to
the dense industria! areas and private
sectors; and

(b) if so, the details thereat?

THE MINISTER OF STATE OF:
THE MINISTRY OF COMMUNICATIONS
(SHR!" SUKH FAM): ‘(a) ‘and" (b). Sir,
wherever State Governments: are $étting
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up big industrial centres and residential
colonies, they can set up their own
telecom network in these,areas subject
to approval of DOT. Such networks can
be provided connectivity to the public
network through junction lines.

[English]
Ha] Advisory Board

5626. SHRI SYED SHAHABUDDIN:
Will the Minister of EXTERNAL AFFAIRS
be pleased to state:

(@) whether the Govemment have
decided to constitute the Central Haj
Advisory Board,

(b) the date of its last constitution,
its term and composition;

(c) whether the Haj Committee
organised the Annual Haj Conference in
1993; .

(d) if so, the recommendations and
the suggestions made by the Confer-
ence; and

(e) whether those recommenda-
tions and suggestions have been consid-
ered and accepted by the Haj Committee
and by the Goverrtment?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI R.L. BHATIA): (a) and (b). Central
Advisory Board had been a non-statutory
body constituted for the purpose of
ascertaining the views of important Muslim

‘ personalities in the country on Haj and
ziarat matters. It was last constituted in
November 1987 for a normal tenure of
one year. No decision has been taken
to reconstitute the CHAB. The CHAB is
constituted for a orre period with the Joint
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Secretary in charge of Haj affairs in the
Ministry ‘of External Affairs as the ex-
officio Secretary & Convenor of the
Board. The CHAB constituted in Novem-
ber 1987 consisted of 38 members and
included Chairmen of the State Haj
Committees as well as some Members
of Parliament and prominent public fig-
ures.

(c) to (e). Haj Committee organised
the Annual Haj Conference on October
1, 1993 in Bombay. The recommenda-
tions and suggestions made by the Haj
Committee were mainly in the nature of
suggestions for improvement of Haj ar-
rangements both in India and Saudi
Arabia. They included early despatch of
Building Renting Delegation and Building
Selection Team, arrangements for car-
riage of pilgrims by Air India, increasing
the number of departure points, contin-
ued availability of ship for Haj voyages,
augmentation of medical/administrative
contingents deputed to CGI , Jeddah,
option to the pilgrims to obtain foreign
exchange of either Saudi riyals 4600 or
5500, continued use of air-conditioned
buses for pilgrims in Saudi Arabia and
early commissioning of Haj House. Sug-
gestions made by the Annuat Haj Con-
ference have been examined in detail
and implemented on a continuous basis
keeping in view their practicality and
necessity.

Mango Processing Units in A.P.

5627. SHRI DHARMABHIKSHAM:
Will the Minister of FOOD PROCESSING
INDUSTRIES be pleased to state the
incentives given or proposed to be given
for the export of mangoes particularly in
Andhra Pradesh?

THE MINISTER OF STATE OF

THE MINISTRY OF FOOD PROCESS-
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ING INDUSTRIES (SHRI TARUN
GOGO!): Besides the concessions avail-
able under the income tax Act and
Exportgdmport Policy of the Government,
assistance is provided by Agricultural &
Processed Foods Export Development
Authority (APEDA) and National Horticul-
ture Board for procurement of specialised
transport, establishment of pre-cooling
stations, mechanised post-harvest han-
dling facilities, treatment facilities like
testing, publicity etc. for export of agri-
cultural and processed produce including
mangoes. Ministry of Food Processing
Industries also provides assistance for
establishment of post-harvest processing
facilities like pre-cooling stations, storag-
es establishment of vapour heating treat-
ment facilities etc. These incentives are
available for export of mangoes from
Andhra Pradesh also.

[Translation]
Pulse Processing Mills

5628. SHRI N.J. RATHVA:
SHRI PREM CHAND RAM:

Will the Minister of FOOD PRO-
CESSING INDUSTRIES be pleased to
state:

(@) whether pulse processing milis
have been set up in Bihar and Gujarat
particularly in the tribal districts during
the last three years;

<

(b) if so, the details thereof;

(c) whether adequate financial pro-
visions have been made under the

National Pulses Development Scheme

for the setting up of such mills; and

(d) it not, the reasons therefor?

VAISAKHA 12, 1916 (SAKA)

Written Answers 78

THE MINISTER OF STATE OF
THE MINISTRY OF-00D PROCESS-
ING INDUSTRIES (SHRI TARUN
GOGOY): (a) and (b). The information is
being collected from the concemed State
Governments and will be laid on the
Table of the House.

(c) and (d). A provision of Rs. 69
lakhs has been made for the year
1994-95 for supply of Dal processors and
storage bins under the Centrally spon-
sored National Pulses Development
Project.

[English]
Roads in Assam

5629. SHRI NURUL ISLAM: Will
the Minister of SURFACE TRANSPORT
be pleased to state:

(a) the total length of black topped
road in the district of Dhubri, Barpefta
and Golapara in Assam;

(b) the total length of National
Highways in these regions,

(c) whether roads are fit for traffic;
and

(d) if not, the steps being taken in
this regard?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER): (a) to
(d). Government of India are prim. ily
responsible for development & mainte-
nance of roads declared as National
Highways. The total length of National
Highways in the districts of Dhubri,
Barpetta and Golapara in‘ Assam in
nearly 260 km. These are kept in traffic
worthy condition within the availabie funds.



79 Written Answers

German Collaboration in Power
Sector

5630. SHRI GOPI NATH
GAJAPATHI: Will the Minister of POWER
be pleased tc state:

- (@) whether the Union Government
have any proposal to set up some power
plants with the oollaboratnon of Germany
in the country;
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(b) the name of the States where
those power plants are proposed to be
set up; and

(c) the details of generation capac-
ity of those power plants?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU): (a) to (c). Details
of power projects posed for availing
German assistance are given below:

SI. No.  Name of Project State/Implementing  Capacity
Agency (MW)
1. Nagarjunasagar Tail Pond Andhra Pradesh 2x25=50
Dam Power House
2. Singur Hydro-electric Scheme Andhra Pradesh 2x7.5=15
3 Renovation & Uprating Hydro Power Finance -
Projects of Koyna, Machkund, Corporation
Hirakud Units 3 & 4
4. Environmental Upgradation Power Finance —
Projects of TPS—Parli, Bhusawal, Corporation
Chandrapur & Durgapur
Projects Ltd.
5. Rehabilitation of Coall fired Power Finance -

station, Chandrapur

Corporation

In addition, a proposal has been
made for utilisation of undrawn balance
of the external assistance of the foliowing
projects of NTPC constructed with Ger-
man assistance, for the purpose of ret-
rofitting dry ash collection systems etc.:

1. Singrauli STPP St. Il
2. Korba STPP St II
3. Ramagundam STPP St I

4. 'Farakka STPP St |l

A.LR. Stations in Karnataka

5631. SHRI A. VENKATESH NAIK:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(@) the number of full fledged sta-
tions, relay centres, auxiliary oentms of
A.LR. in Karnataka;

{b) whether the Govemment have
a proposal for the upgradation of some,
of these Radic Stations;
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(c) if so, the details thereof, and

(d) the proposals for expansion of
All India Radio service in the Karnataka
State during the Eighth Plan?

THE MINISTER CF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEQ): (a) There are 12 full fiedged A.l.R.
Stations in the State of Karnataka.

{(b) and (c). Yes, Sir. The power of
existing 10 KW MW transmitter at
Gulburga is being upgraded to 20 KW
MW.

- (d) For expansion of A.l.R. services
in Karnataka, the following schemes have
been taken up during the Eighth Plan:

Places Schemes

l.ocal Radio station with
2x3 KW FM transmitter,
M.P. studio.

1. Bijapur

2. Bangalore Provision of 4x500 KW
SW transmitter for
external services.

3. Gulburga 20 KW MW transmitter
in place of 10 KW MW
transmitter.

4. Bangalore 2x5 KW FM Transmitter
for stereo transmission.

Telephone Bills in Delhi

5632.  SHRI RAMCHANDRA
VEEFMPPA:.‘WH.I the Minister of COM-
MUNICATIONS be pleased to state:

(8) whether the subscribers of tele-
phones in Delhi do ‘not ‘get their tele-
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phone bills in time and sometimes they
do not get bill at ali; and

(b) if so, the steps taken by the
Government in this regard?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) De'hi Telephones
issues about 3.5 lakh bills every month
by post. There are scmz instances when
the subscribers have complained about
non-receipt or delayed receipt of bills.

(b) In case, the telephone bills are
not received by any subscriber the fol-
lowing steps are taken:—

(i) Duplicate bill can be obtained
free of charge from the Custom-
er Service Centres located in
each Area Office.

(i) Corrective action is taken
whenever any instance of non-
receipt of telephone bill due to
incomplete address or any other
reason is noticed.

(i) In case of any delay in des-
patch of bills, the pay-by-date
is suitably extended.

Visas to indian Pilgrims Visiting
Pakistan

5633. SHRi R. SURENDER
REDDY: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(@) the number of Indian pilgrims
whoe had been granted visas by«Pakistan
High Commission in Delhi to visit
gurudwaras in Pakistan on the occasion
of Baisakhi during the last three years;

(b) whether it is a fact that out o
3000 indian pilgiims who had applied &
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the Pakistani High Commissioner in Delhi
for visas to visit gurudwaras on the
occasion of Baisakhi this year, about
1,100 pilgrims were denied visas without
assigning any reasons therefor;

(c) if so, the details thereof;

(d) whether the National Sikh
Organisation of India had approached his
Ministry for assistance in the matter;

(e) if so, whether the matter was
taken up with the Pakistan Government/
High Commission in Delhi; and

() & so, the outcome thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI R.L. BHATIA): (a) to (f). Pursuant
to the Protocol on Visits to Religious
Shrines signed between India and Paki-
stan in 1974, it was, inter-alia, agreed
that 3,000 Yatris would be permitted to
visit specified Gurudwaras in Pakistan on
the occasion of Baisakhi every year.
Government are aware that 2925, 2049
and 1915 Yatris passed through Aftari
checkpost on their way to Pakistan, in
the year 1992, 1993 and 1994 respec-
tively on the occasion of Baisakhi.

Pakistan High Commission in New
Delhi is not required to communicate to
Govemnment detailed information regard-
ing the number of visas granted to Indian
nationals to visit Gurudwaras in Pakistan.
However, the Pakistan High Commission
in a press release issued on 11 April,
1994 claimed that “as per visa policy”,
of which Government of India are aware,
indian yatris intending to visit Pakistan
are required to submit their applications
six weeks prior to the commencement of
the pilgrimage and that since this was
not fulfilled by the Indian Yatris desirous
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of travelling to Pakistan for the Baisakhi
this year, it was able to grant 1969 visas

only. :

Government would clarify that thé
Pakistan High Commission's contention
is not acceptable. Government have
brought this to the notice of the Pakistani
authorities through diplomatic channels.
Government have also conveyed its regret
that only 1969 Yatris were granted visa
facilites by Pakistan for this year's
Baisakhi.

On various pretexts in the recent
years Pakistan has been resiling from its
commitments under the Protocol on Visits
to Religious Shrines. Pakistan's negative
approach in this regard hurts the senti-
ments and devotion of the various com-
munities in the two countries for the
historic and secred shrines in the other
and adversely affects people-to-people
contacts between India and Pakistan.

Copper Mines

5634. PROF. M. KAMSON: Will the
Minister of MINES be pleased to state:

(@) the location of all the copper
mines in the country,;

(b) the quantum of copper mined
from these mines annually;

(c) whether the Government pro-
pose to introduce advanced technology
to make copper extraction more cost
effective;

(d) if so, the details thereof, and

(e) the details of copper mines
closed down during the last three years?



85 Written Answers

THE MINISTER OF STATE OF
THE MINISTRY OF MINES (SHRi
BALRAM SINGH YADAV): (a) Hindustan
Copper Limited (HCL), a Public Sector
Enterprise of the Central Government,
and Hutti Gold Mines Company Limited
(HGML), a Public Sector Undertaking of
the . State Government of Kamataka,
operate the following copper mines in the
country:—

HCL: 1. Khetri
2. Kolihan
Rajasthan
3. Chandmari
4. Dariba
5. Mosaboni
6. Pa{hargora
7. Surda Bihar
8. Kendadih
9. Rakha J
10. Malanikhand Madhya

Copper Project Pradesh

HGML:1. Chitradurga

*Karnataka
2. Kalyadi -

In addition to above mines, Sikkim
Mining Corporation (SMC), a joint ven-
ture of Government of Sikkim and Gov-
emment of India, also produces copper
concentrates from polymetallic ore mined
from their mine at Bhotang, Sikkim.

{b) The production of refined cop-
per (cathode) of HCL during the last
three years is as under:
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(in tonnes)

Cathodes

4991-92 45495
1992-93 45275
1993-94 39002
(Prov.)

This includes copper produced out
of the copper concentrates received from
HGML & SMC as they do not have
smelting facility.

(c) and (d). The copper mines of
HCL and HGML are by and large
mechanised. HCL has formulated a re-
vamping plan consisting .of expansion of
the smelting capacity at Khetri from
31,000 tonnes to 1,00,000 tonnes per
annum of refined copper with imported
high grade feed stock copper concen-
trates, rationalisation of work-force, cap-
ital restructuring of the Company devel-
opment of promising mines, etc. The
revamping plan, when implemented,
would make copper production by HCL
cost effective.

(e) No copper mines were closed
during the last three years.

Minorities in Pakistan

~ 5635. MAJ. GEN. (RETD)
BHUWAN CHANDRA KHANDURI: Will
the Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether attention of the Gov-
ernment has been drawn to the newsitem
regarding alleged conversion of Hindus
as appeared in Pakistani monthly News
Line, March 1994 issue;
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. (b) whether the Goverpment are
aware of the tribulations of the minorities
including Hindus in Pakistan, particularly
in Sindh region;

() whether the Govemment are
aware that the large number of minorities
population including Hindus want to come
to India from Sindh;

(d) whether the Government have
taken any action at the Dipiomatic fevel
to reduce the harassment of minorities
including Hindu in Pakistan; and

(e) if so, details thereof and if not,
the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI R.L. BHATIA): (a) Yes, Sir.

(b) Government have seen reports
to the effect that minority communities in
Pakistan, including Hindus, are victims of
discrimination and persecution.

(¢) There have been a few inci-
dents of members of the Hindu commu-
nity in Sindh attempting to cross the
international border to India.

(d) and (e). Government have con-
sistently taken the view that it is the duty
of the Govemment of Pakistan to protect
the rights of its citizens, including those
belonging to the minority communities.

Expansion of Telephone Exchanges
in Orissa

5636. SHRI ANADI CHARAN DAS:
Will the Minister of COMMUNICATIONS
be pleased to state:
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(a) whether the Government pro-
pose to expand the capacity of the
existing telepnone exchanges in the
country,;

(b) if so, the steps taken in this
regard; and

(c) the progress made so far with
regard to expansion and conversion of

‘various telephone exchanges into elec-

tronic ones in Orissa, district-wise?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHR!I SUKH RAM): (a) Yes, Sir.

(b) The 8th Five Year Pian
(1992-97) envisages to provide Tele-
phones practically on demand in rural
and tribal areas and to contain the
waiting period for telephone connections
in large telephone systems to maximum
two years by the end of the Plan period.

To meet the above objective the
department has planned to add about 93
lakh iines .ot net switching capacity in the
country during the 8th Plan period. As
per annual Plan (1994-95) about 23.1
lakh iines of net switching capacity are
proposed to be added in the country.

(¢} The information is being com-
piled and will be laid on the Table of the
House.

Arrears Outstanding Against D.T.C.

) 5637. SHRI GURUDAS KAMAT:
Will the Minister of SURFACE TRANS-
PORT be pleased to state:
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(@) whether the Delhi Transport
Corporation has not paid arrears to
public sector oil companies;

(b) if so, the details thereof,

(c) whether the public sector oil
companies have threatened to stop supply
of oil/diesel to DTC; and

(d) it so, the steps taken/proposed
in this regard?

v

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER): (a)
Yes, Sir.

(b) Details of the outstanding ar-
" rears payable to the various Qil Compa-
nies as on 31-3-1994 are given below:—

Name of the (Rs. in crores)
Oil Company

indian Oil

Corporation 18.62

Bharat Petroleum
Corporation 1.28

Hindustan Petroleum
Corporation 1.79

Total 21.69

(c) Yes, Sir.

(d) Government have approved the
provision of additional funds to DTC to
liquidate its outstanding liabilities includ-
ing payment of arrears to Oil Companies.
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Development of Ports

5638. SHRI SUDHIR SAWANT:
Will the Minister of SURFACE TRANS-
PORT be pleased to state:

(a) whether any delegation had
visited foreign countries during last three
years to conduct a study with regard to
development/expansion of ports;

(b) whether the delegation included
any person from Maharashtra also;

{c) if so, the details thereof;

(d) whether the Government have
formulated any long-term policy for de-
velopment/expansion of ports in the
country on the basis of that study; and

(e) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER): (a)
Yes, Sir. In January’94 a delegation
visited the Ports of Singapore and
Malaysia to study privatisation and
containerisation there.

(b) and (c). Yes.-The delegation .

included four Officers of Bombay Port
Trust, Maharashtra. They are:

1. Sh. KG. Apte, Secretary.
2. Sh. R.D. Joshi, Docks Manager.

3. Sh. R.K Khattar, Additional Chief
Mechanical Engineer.

4. Sh. T.V.P. Raman, Additional
Chief Engineer.
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(d) No, Sir.

(e) Does not arise.
[Translation]

Pak's Encouragement to Terrorism
in India

5639. SHRIMATI-BHAVNA
CHIKHLIA: .
SHRI DEVI BUX SINGH:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether the Government have
. shown the evidence of encouraging ter-
rorism in India by Pakistan to the am-
bassadors and journalists of foreign
countries;

(b) if so, the é:letails thereof; and
(c) if not, the reasons therefor?
THE MINISTER OF STATE IN THE

MINISTRY OF EXTERNAL AFFAIRS
(SHRI SALMAN KHURSHEED): (a) and

(b). Yes, Sir. Government have shown -

documentary and visual evidence of
Pakistan’s sponsorship of terrorism in
India. Detailed briefings have been held
about weapon seizures and the terrorists’
own admissions regarding the training
and assistance that they have received
in Pakistan. Foreign Ambassadors and
joumalists have met arrested terrorists
including Pak nationals and mercenaries
and have held meetings with the victims
of terrorist violence. Special press con-
ference, with evidence of the material
seized, have been organised when spe-
cific events, such as the recent arrest in
Delhi of Pak trained saboteurs, take
place. Visits of twenty five resident Heads
of Missions in Delhi have been organised
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to Jammu & Kashmir to see, at first
hand, the effects of terrorism on the
State.

(c) Does not arise.

[English]
Secondary Steel Industry

5640. DR. K.D. JESWANI: Will the
Minister of STEEL be pleased to state:

(@) whether the secondary steel
industries have been affected adversely
on account of foreign capital investment
under the new liberalised economic policy;

(b) if so, the details thereof;, and

(c) the steps taken by the Govern-
ment to check this adverse impact on
these industries?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
SONTOSH MOHAN DEV): (a) to (c). No,
Sir. As per the available information,
secondary steel industry has not been
affected adversely on account of foreign
capital investment under the new
liberalised economic policy.

Excise Concessions

5641. SHRI S.M. LALJAN BASHA:
Will the Minister of FOOD PROCESSING
INDUSTRIES be pleased to state:

(a) whether his Ministry has recom-
mended to the Finance Ministry to grant
excise concessions to food processing
industries;

(b) if so, the details thereof;
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(c) whether any recommendation
has been made this year to reduce
Central Excise on diesel fuel used by the
deep-sea fishing industry; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD PROCESS-
ING INDUSTRIES (SHRI TARUN
GOGOI): (a) and (b). For development
of various food processing industries, this
Ministry recommends to the Finance
Ministry from time to time to grant fiscal
concessions and modifications in the tax
struture in respect of food products,
capital goods, ingredients for the food
products, packaging materials for food
products, etc.

(c) No, Sir.
(d) Does not arise.
Air India Bombing, 1985

5642. SHRI SRIKANTA JENA:
SHRI MOHAN SINGH
(DEORIA):
PROF. PREM DHUMAL:
SHR! SATYA DEO SINGH:
SHRI SHRAVAN KUMAR
PATEL:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(@) whether the Government are
aware of the Canadian T.V. documentary
about U.S. Intelligence Agencies alleged-
ly withholding vital information from the
Canadian authorities investigating into
1985 Air India bombing; and

(b) if so, the steps taken/proposed
to be taken by the Govermnment in the
matter?

VAISAKHA 12, 1916 (SAKA)

’

Written Answers 94

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI R.L. BHATIA): (a) Yes, Sir.

(b) Govemment have received ad-
equate cooperation from US Agencies in
matters pertaining to terrorist activities
targeting India. Government have no
evidence to conclude that information as
alleged in the Canadian T.V. documen-
tary was available with the US Govern-
ment.

SC/ST Posts in Tamil Nadu Post
Office

-5643. DR. P. VALLAL PERUMAN:
Will the Minister of COMMUNICATIONS
be pleased to state:

(@) the number of post offices
functioning in Tamil Nadu;

(b) whether the posts reserved for
SCs/STs have been filled up in the above
offices according to the reservation pol-
icy;

(c) if so, the details thereof; and
(d) if not, the reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) The number of
post offices functioning in Tamil Nadu is
2,849 as on 31.12.1983.

(b) to (d). Information is being
collected and will be laid on the Table
of the House.

Siachen Glacier
5644. DR. KARTIKESWAR PATRA:

Will the Minister of EXTERNAL AFFAIRS
be pleased to state:
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(a) whether the Govemment have
received any proposal from the US in
regard to Siachen Glacier; and

(b) if so, the salient features there-
of and the response of the Government
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI R.L. BHATIA): (a) No, Sir.

(b) Does not arise.
Closure of Sharavathi Bridge

5645. SHRIMATI CHANDRA
PRABHA URS: Will the Minister of SUR-
FACE TRANSPORT be pleased to state:

(@) whether the Department of Na-
tional Highways has ordered the closure
of Sharavathi bridge in Karnataka to
heavy vehicles; '

(b) if so, when it Was ordered;

(c) whether the Central Electro
Chemical Research Institute has inves-
tigated the weak areas of the bridge and
submitted its report;

(d) if so, whether the National
Transport Planning and Research Centre
has also undertaken the geo-technical
survey for the bridge;

(e) if so, whether the Government
have taken any decision to strengthen
the existing bridge or to construct a new
bridge;

() the amount released during
1993-94 for the above work;

(g) whether there is any proposal
to entrust the construction of a new
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bridge to the Konkan Railway Corpora-
tion; and

(n) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER): (a)
Yes, Sir.

(b) 17.7.1991.

(c) Yes, Sir, for representative
spans.

(d) Yes, Sir, for the proposed new
bridge only.

{(e) Yes, Sir. It has been decided
to strengthen/rehabilitate the existing
bridge as well as to construct a new
bridge.

(f) Funds to states are allocated for
National Highways as a whole and not
work-wise.

(g) No, Sir.
(h) Does not arise.
Representation by Fishermen

5646. SHRI CHANDRESH PATEL:
Will the Minister of FOOD PROCESSING
INDUSTRIES be pleased to state:

(a) whether representations have
been received from the Shri Porbandar
Machhimar Boat Association and the
Association of Traditional Fishermen in
Gujarat and other States regarding un-
regulated movement of sophisticated deep
sea fishing vessels;

(b) if so, the details thereof; and



97 Written Answers

(c) the action proposed to be taken
by the Union Government to protect the
interests of the traditional fishermen?

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD PROCESS-
ING INDUSTRIES (SHRI TARUN
GOGOI): (a) and (b). Yes, Sir. The
fishermen alleged that the operation of
deep sea fishing vessels under Charter
& Joint Ventures on the West Coast,
affects their fishing operations adversely,
specially in Gujarat and Saurashtra Coast.
Fishermen have demanded that deep
sea fishing vessels may be allowed to
fish only beyond 24 nautical miles from
the Shore. The fishermen also demand-
ed cancellation of permissions given under
the deep sea fishing policy, among other
things.

(c) The matter has been reviewed
and an Expert Committee has been
constituted for making an indepth study
in consultation with the concerned State
Govts. and to suggest remedial mea-
sures.

[Translation]
Multinationals in Soft Drink Industry

5647. SHRI PRABHU DAYAL
KATHERIA:
SHRI ANNA JOSH!:
SHRI SANT RAM SINGLA:

Will the Minister of FOOD PRO-
CESSING INDUSTRIES be pleased to
state:

(@) the number of applications re-
ceived from multinationals in 1992-93
and 1993-94, for the setting up of soft
drink units in the country;

(b) whether the Coca-cola project
is expected to generate direct and indi-
rect employment in the country;
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(c) if so, the details thereof;

(d) whether the Pepsi-cola and
Coca-cola sold in the country are of poor
quality, as compared to Intemnational
standards; and

(e) if so, the steps proposed to be
taken by the Government in this regard?

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD PROCESS-
ING INDUSTRIES (SHR! TARUN
GOGOI): (a) The number of applications
received during the reference period is
one.

(b) and (c). The Coca-cola Project
is expected to generate substantial em-
ployment both directly and indirectly. As
reported by the company, on an average,
approximately 5000 people could be
employed per bottling plant in India.

(d) No such complaints have been
received.

(e) Does not arise.
[English]

Mineral Exploitation in the
Exclusive Economic Zone

5648. DR. GUNWANT RAMBHAU

SARODE:

SHR! V.S. VIJAYA-
RAGHAVAN:

SHRI RAMESH CHENNI-
THALA:

SHRI MANORANJAN
BHAKTA:

DR. KV.R. CHOWDARY:

Will the Minister of MINES be
pleased to state:
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(a) whether the Geological Survey
of India has developed a comprehensive
programme for the selective exploitation
of minerals and other marine non-living
resources within the EEZ;

(b) if so, the details thereof;

(c) whether any action plan is being
implemented for the commercial exploi-
tation of precious minerals in the sea-bed
within the EEZ,;

(d) if so, the details thereof,

(e) whether the Government are
seeking cooperation from foreign coun-
tries and the domestic private sector in
marine survey and exploration; and

(f if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF MINES (SHRI
BALRAM SINGH YADAV): (a) and (b).
The Geological Survey of India (GS1) has
a comprehensive programme for Sea-
bed survey within the Exclusive Econo-
mic Zone (EEZ) of India. It has been
carrying out systematic recoanaitory
seabed survey within the EEZ of India
in the Bay of Bengal, Andaman Sea,
Arabian Sea and within the territorial
waters along east and west coast.

{c) No, Sir.

(d) Does not arise.

(e) No, Sir.

() Does not arise.
Junk Food in India

5649. PROF. UMMAREDDY VEN-
KATESWARLU: Will the Minister of FOOD
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PROCESSING INDUSTRIES be pleased
to state:

(a) whether the Government pro-
pose to open the Indian market to
multinationals selling “junk food™;

(b) if so, the details thereof, and

(c) the steps Government propose
to take to protect the domestic market
from invasion by these multinationals?

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD PROCE-
SSING INDUSTRIES (SHRI TARUN
GOGOI): (a) to (c). While there is no
clear definition as to what could be called
as “junk food", the Government have
approved investment proposals of foreign
companies for manufacture and selling of
various food products based on cereals,
meat and poultry, fish, milk, etc. These
companies have to operate within the
framework of Indian laws and have to
compete with the others in the market.

[Translation]
Underground Mining
5650. SHRI HARI KEWAL PRASAD:
Will the Minister of MINES be pleased
to state:
(a) whether the per capita produc-

tion of underground mines had been
decreasing over the last three years;

(b) if so, the details thereof; and

(c) the efforts being made to in-
crease the productivity of these mines?

THE MINISTER OF STATE OF
THE MINISTRY OF MINES (SHRI
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BALRAM SINGH YADAV): (a) to (c). The
information is being collected and will be
laid on the Table of the House.

[English]
De-Reservation of SC/ST Posts

5651. SHRI BRAHMANAND
MANDAL:
SHR!I TEJ NARAYAN
SINGH:
SHRI LALIT ORAON:
SHRI KARIYA MUNDA:

Will the Minister of SURFACE
TRANSPORT be pleased to state:

(a) whether Union Government's
orders issued through the Department of
Personnel on de-reservation of SC/ST
posts at the time of giving promotion to
general category employees from
1991 to 1993 have been violated or have
not been implemented by the IRCC
(Indian Road Construction Corporation);

(b) if so, the reasons therefor;

(c) the relevant details in this con-
nection including the number of posts
created for promotion and the number of
persons promoted in different cadres,
category-wise and the number of posts
got de-reserved and the number of SC/
ST employees promoted from 1991 to
1993 after completion of the eligibility
period;

(d) the details of the Agenda item
119/16 of the IRCC as approved com-
pared to the Department of Personnel
orders; and

(e) the steps proposed to be taken
to safeguard the interests of the SC/ST
employees in IRCC?
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THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER): (a) to
(e). The details are being collected and
will be laid on the Table of the House.

[Translation]
Road Accidents in Delhi

5652. SHRI DATTA MEGHE:

DR. SAKSHI Ji:

SHRI Y.S. RAJASEKHAR
REDDY:

SHRI M.V.V.S. MURTHY:

SHRI D. VENKATESWARA
RAO:

SHRI NITISH KUMAR:

DR. MAHADEEPAK SINGH
SHAKYA:

SHRI S.B. SIDNAL:

SHRI SHRAVAN KUMAR
PATEL:

SHRI GANGADHARA
SANIPALLL: :

SHRI SYED SHAHABUD-
DIN:

Will the Minister of SURFACE
TRANSPORT be pleased to state:

(a) whether the loss of human Iives_
in road accidents has been on the
increase during the last decade;

(b) if so, the figures thereof during
the last five years, including 1993-94,
State-wise, metropolitan city-wise and
year-wise;

(c) the number of persons killed in
road accidents in the country every
minute and the annual financial loss
suffered as a result thereof;

(d) the comparative figures of fa-
tality per lakh of population for the
different metropolitan cities;
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(e) whether a National Workshop
was organised recently for road safety
management; and

(f) if so, the subject discussed and
the measures recommended by the par-
ticipants?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER): (a)
and (b) No, Sir. In some States/Cities
there has been a decline as is evident
from Statement-1 & Il giving State-wise,
Metropolitan City-wise and Year-wise
figures of persons killed in Road Acci-
dents.

(c) Based on 1992 figures, 0.1124
person is killed in one minute in road
accidents in the country. The total annual
financial loss is estimated at over Rupee
Five thousand Crores.

(d) Based on 1991 figures, com-
parative figures of fatality per lakh of
population for the different metropolitan
cities is given in Statement-Ill.

&

(e) No, Sir. However, Seminar on
Road Safety was organised on the 5th
January, 1994.
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(f) The subjects on which papers
were presented in this Seminar related to:

Road Accident Scenario in India
and Safety Management Strat-
egies;

@

(i) Road Safety—Education and

Enforcement;
(ii)
(iv)

Bus Accidents in the Cities;

Towards Developing a Road
Safety Culture problems and
prospects;

(v) Safety of vehicles, pedestri-
ans, passengers and drivers;
(viy Development of Road Safety
Culture, steps required to be
taken and the difficulties;
(vii Road Engineering in Road
Safety—The need for years
ahead.

(vii) Unified Road Traffic Manage-
ment System- Strategy for
~Road Safety.

Some of the important measures
suggested by various speakers in the
Seminar are given in the Statement-IV.

STATEMENT-|

Persons killed in Road Accidents State-wise/Year-wise

States 1988 1989 1990 1991 1992
1. Andhra Pradesh 4091 4458 5211 5598 6037
2. Arunachal Pradesh 95 59 97 83 175
3. Assam 881 895 904 867 940
4. Bihar 2401 2183 2151 2304 2013
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States 1988 1989 1990 1991 1992
5. Delhi 1474 1583 | 1670 1820 1727
6. Goa 161 169 174 177 208
7. Gujarat 2973 3509 3722 3979 4000 (B)
8. Haryana 1587 1819 1969 1916 1800 (E)
9. Himachal Pradesh 386 469 465 414 365
10. Jammu & Kashmir 563 491 37 392 443
11. Karnataka 3168 3655 3901 4079 3449
12.  Kerala 1653 1737 17983 1803 2101
13. Madhya Pradesh 2649 2709 2793 3398 3667
14. Maharashtra 5133 5785 5427 6160 6776
15.  Manipur 108 129 106 111 106
16. Meghalaya 87 98 133 129 118
»
17.  Mizoram 53 38 38 29 27
18. Nagaland 60 42 64 57 78
19.  Orissa 1038 1171 1193 1330 1300 (B)
20. Punjab 908 819 1133 1141 1200 (E)
21. Rajasthan 1898 3023 3465 3736 3862
22.  Sikkim 49 38 26 34 44
23.  Tamil Nadu 5791 6299 6663 6406 7073
24. Tripura 113 136 113 95 125
25. Uttar Pradesh 6728 7111 7639 7806 7600 (E)
26. West Bengal 2286 2094 2600 2559 2700 (E)

UNION TERRITORIES

27. A & N. Islands 12 15 17 5 14
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States 1988 1989 , 1990 1991 1992
28. Chandigarh H 76 80 72 96
29. Dadra & Nagar Haveli 13 10 18 11 11
30. Daman & Diu 7 g 16 7 11
31. Lakshadweep - - - - 1
32. Pondicherry 104 82 106 107 132
All India Total 46561 50711 54058 56625 59089
E—Estimated
STATEMENT-li

Persons killed in Road Accidents in Metropolitan Cities

Cities 1988 1989 1990 1891 1992
Delhi 1474 1581 1670 1820 1727
Bombay 520 444 400 365 406
Calcutta 425 468 . 463 452 472
Madras 390 413 507 461 467
STATEMENT-III STATEMENT-IV

Fatalities per lakh of population in

different Metropolitan Cities Remedial steps suggested in the

Road Safety Seminar held on 5th
January, 1994 to minimise road

Cities Per lakh of accidents are as follows:.—
population
Bombay 2.90 (i) Audio, visual, leaflets etc. re-
lating to ‘do’ and ‘don't’ for
Caleutta 4.10 different categories of road
Madras 8.50 users should be made and

presented in more improved
Delhi 21.62 style.
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@

(iii)

(iv)

)

vi)

(vii)

(viii)

(ix)

(_X)

Ministry of Education by means
of enactment should make ‘traf-
fic education’ a part of pres-
cribed curricular for school
children.

All Motor Driving Schools which
have mushroomed must be
regulated and controlled by the
State agencies. These Driving
Schools should have proper
infrastructure facilities and
qualified instructors.

Since pedestrians and cyclists
are major victims of road ac-
cidents, special education cam-
paign is required towards ed-
ucating them in road discipline.

Improvement of geometrics
along the hill sections.

Provisions of guard rails on
approaches to bridges and high
embankments, etc.

Signalising the unmanned rail-
way level crossings and pro-
viding warning signs and rum-
blers.

Removal of speed breakers on
national and State highways
and conforming to international
standards where speed humps
are absolutely necessary.

Better street lighting in urban
centres and along the main
ghats.

Improving the quality of driver
education and training, and
stricter control over the driving
licence.

VAISAKHA 12, 1916 (SAKA)

Written Answers 110

(xi) To have each road provided
with proper road markings so
as to induce proper lane dis-
cipline.

(xii) To maintain and provide suf-
ficient pedestrian facilities.

(xii) To improve road lighting sys-
tem on a systematic basis.

[English]
Indian Workers In Guif Countries

5653. PROF. SAVITHRI
LAKSHMANAN: Wil the Minister of EX-
TERNAL AFFAIRS be pleased to state:

(@) whether there is any data of
Indians working in UAE, Saudi Arabia,
Oman and Kuwait; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI R.L. BHATIA): (a) Yes, Sir.

(b) Based on information collated
by our Missions, the details are as
follows:

United Arab Emirates: There are
approximately 5,00,000 Indians engaged
mostly as workforce on time bound
contracts. The majority are in the Emirates
of Dubai (2,00,000), Abu Dhabi (1,00,000)
and Sharjah (75,000). Approximately 40%
are in construction and service indus-
tries, 30% are clerical staff, 20% are
professionals and 10% are businessmen.

Saudi Arabia: There are approx-
imately 10,50,000 Indian nationals resid-
ing in Saudi Arabia of which 8,50,000 are
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employed as labourers (skilled, semi-
skilled and unskilled) and the remaining
2,00,000 are professionals and their
families.

Oman: There are about 3,01,000
Indian nationals in Oman. Most of them
are engaged in skilled, semi-skilled and
unskilled jobs; about 8% are in profes-
sional jobs.

Kuwait: There are about 1,72,000
Indian nationals in Kuwait.

Bisra Limestone Company

5654. KUMARI FRIDA TOPNO:
Will the Minister of STEEL be pleased
to state:

(@) whether the Government have
any proposal to close down Bisra Lime-
stone Company Limited, Birmitrapur,

(b) if so, the steps taken by the
Government to provide alternative em-
ployment to the workers;

(c) if not, whether the Govemment
have any proposal to modernise this
Company;

(d) if so, the details thereof, and

(e) it not, the reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
SONTOSH MOHAN DEV): (a) No, Sir.

(b) Does not arise.

(c) to (e). Government is extending
financial assistance to the Company for
carrying out additions, modifications and
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replacements to its existing plant and
machinery.

Earthquake Prone Areas in Andhra
Pradesh

5655. DR. KV.R. CHOWDARY:
Will the Minister of MINES be pleased
to state:

(a) whether the Geological Survey
of India have identified earthquake prone
areas in Andhra Pradesh;

(b) if so, the details thereof;, and

VY IR o

(c) the precautionary measures tak-
en by the Union Government to minimise
damages in these regions in the event
of a quake?

THE MINISTER OF STATE OF
THE MINISTRY OF MINES (SHRI
BALRAM SINGH YADAV): (a) No, Sir.

(b) and (c). Do not arise.
Post Office Buildings in Bihar

5656. SHRI RAM TAHAL
CHOUDHARY': Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) whether the Government have
finalised the programme for construction
of departmental buildings for sub-post
offices in Bihar;

(b) if so, the details thereof; and

(c) the time by which these are
likely to be constructed?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) Yes, Sir.
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(b) The Sub Post Offices for which
the departmental buildings attached are
to be constructed are given in the State-
ment.

(c) Construction will be taken up
after all the pre-requisite formalities are
completed, subject to availability of re-
sources.

STATEMENT

The Sub-Post Offices for which the
departmental buildings are to be
constructed are given below.—

1. Gulzarbagh
2.A Patliputra

3. Bhagalpur City
4. Bausi

5. Hajipur Industrial Area
6. Mirzapur

7. Manigac‘hi

8. Jamui

9. Chousa

10. Majhaulia

11. Ramgarhwa
12. Adapur

13. Banmankhi

14. Manihari

15. Nawabganj
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16. Chas

17. Govindpur

18. Chakulia

19. Dehri Onsone
20. Ganwan

21. Jarmundi

22. Hiranpur

23. Kotalpohar

24. Barharwa

25. Chandwa

ADB Assistance for Highway in
Karnataka

5657. SHRI G. MADE GOWDA:
Will the Minister of SURFACE TRANS-
PORT be pleased=to state:

(a) whether the Kamataka Govern-
ment had sent any proposal for Asian
Development Bank assistance for the
construction of four-way Highway be-
tween Bangalore and Mysore;

(b) if so, the estimated cost of the
above project; )

(c) whether the Government have
made any efforts to get financial assis-
tance from ADB for that project;

(d) whether the Government have
not declared for the last 20 years any
State Highway as National Highway in
Karnataka; and
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(e) if so, the details thereof and the
action taken to get the ADB assistance
early for the aforesaid proposal?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER): (a)
No, Sir.

(b) and (c). Does not arise.
(d) Yes, Sir.
(e) Do not arise.

Committee on Joint Deep Sea
Ventures

5658. SHRI PRAKASH V. PATIL:
Will the Minister of FOOD PROCESSING
INDUSTRIES be pleased to state:

(@) whether any Committee has
been constituted by Government to
assess the joint venture proposals in
deep see fishing;

(b) if so, the details thereof and the
number of proposals cleared by the
Committee during 1993-94;

(c) whether there is any proposal
to wind up the Committee; and

(d) if so, the reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD PROCESS-
ING INDUSTRIES (SHRI TARUN
GOGOI): (a) Joint Venture Proposals in
deep sea fishing are considered by the
Foreign Investment Promotion Board:

(b) All proposals involving foreign
equity investments, including proposals
in the areas still covered by industrial
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Licensing, proposals for foreign equity
augmentation and for 100% export ori-
ented units are processed through For-
eign Investment Promotion Board. Nine

" proposals for Joint Ventures in deep sea

fishing have been cleared by the Commit-
tee during 1993-94.

(c) No, Sir.
(d) Does not arise.
Visvesvaraya Plant

5659. SHRI K.G. SHIVAPPA:
SHRI GOPl NATH
GAJAPATHI:

Will the Minister of STEEL be
pleased to state:

(a) whether the Government pro-
pose to implement a comprehensive plan
for the modernisation of the Visvesvaraya
Iron and Steel Plant;

(b) if so, the details thereof; and

(c) the funds earmarked for the
purpose during the current financial year?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
SONTOSH MOHAN DEV): (a) to (c).
There is, at present, no comprehensive
plan for the modernisation of Visvesvaraya
Iron & Steel Limited (VISL). However,
VISL Management has recently constitut-
ed an Internal Committee to finalise a
modernisation-cum-capacity utilisation
enhancement plan in.accordance with a
decision taken in a joint meeting held
between Ministry of Steel, SAIL and
Government of Kamataka.
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Lifeless Telephones
5660. SHRI GEORGE
FERNANDES: Will the Minister of COM-
MUNICATIONS be pleased to state;

(a) whether attention of the Gov-

ernment has been drawn to the news-

item captioned “Lifeless phones and
merciless cuts” appearing in the State-
ment dated February 4, 1994;

(b) if so, the facts thereof; and

(c) the action being taken by the
Government in this regard?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) Yes, Sir.

(b) and (c). As per the news item,
nine telephone numbers were reported to
be lying faulty. All these numbers have
been set right to the satisfaction of the
subscribers except in one case, where
the connection had been disconnected
due to non-payment of outstanding bills.

[Translation]
Power Royalty to Bihar

5661. SHRI PREM CHAND RAM:
Will the Minister of POWER be pleased
to state:

(@) whether the Govemment of
Bihar has sought royalty from the Union
Government for the generation of power;
and

(b) if so, the details thereof and the
action being taken in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU): (a) No, Sir.
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(b) Does not arise.

[English]
Promotions in IRCC

5662. SHRI LALIT ORAON:
SHRI KARIA MUNDA:

Will the Minister of SURFACE
TRANSPORT be pleased to state:

(@) whether D/O Pers and Trag
Order No. AB/14017/22/89-Est. (RR)
dated May 15, 1989 is applicable or
Agenda Item 119/16 as approved by
IRCC Board on SC/ST;

(b) the number of general employ-
ees promoted just after completion of
eligibility period and number of eligible
SC/STs not promoted from 1991 to 1993
and the reasons therefor;

(c) the details of grievances sorted
out by MOST/IRCC from 1991 to 1993
out of total grievances as per D/O Pers
and Trag orders; and

(d) if so, the details of benefit given
and if not, the reasons therefor and
corrective steps taken in this regard?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER): (a) to
(d). The details are being collected and
will be laid on the Table of the House.

[Translation]
Sub-Ways on National Highway No. 8
5663. SHRI DILEEPBHAI

SANGHANI: Will the Minister of SUR-
FACE TRANSPORT be pleased to state
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the places where sub-ways are proposed
to be constructed on National Highway
No. 8?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER): At
present, there is no proposal to construct
sub-way at any place on National High-
way No. B. However, feasibility studies
for some projects have indicated need of
cattles/pedestrians crossings at a few
locations.

Telephones to Panchayats in U.P.

5664. SHRI ARJUN SINGH YADAV:
Will the Minister of COMMUNICATIONS
be pleased to state:

(@) the number of Gram Panchayats
having telephone facility in Uttar Pradesh,
district-wise;

(b) the number of Gram Panchayats
still without such facility at present, dis-
trict-wise;

MAY 2, 1994

Written Answers 120

(c) whether any concrete steps
have been taken to provide this facility
to the remaining panchayats; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) and (b). The
district-wise details of Panchayat villages
having telephone facility and without
telephone facility are given in the State-
ment.

(¢) and (d). Yes, Sir. Government
have adopted a policy of providing tele-
phone facility to all Panchayat villages
progressively by March 31, 1995 subject
to availability of resources. However, the
number of remaining Panchayat villages
in U.P. without telephone facility as on
31.3.1994 is 56,145, which is quite large,
and, therefore, a separate strategy is
being worked out within the framework
of available resources and technology to
cover the remaining Panchayat villages
within the shoriest time.

STATEMENT

District-wise details of Panchayat Villages in Uttar Pradesh with & without
Telephone facility as on 31.3.1994

Sl Name of District Total Panchayat Panchayat
No. Panchayat Villages with Villages
Villages Telephone without

facility telephone

facility

1 2 3 4 5
1. Agra 797 640 157
2. Aligarh 1498 612 886
3. Allahabad 2366 637 1729
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-1 2 3 4 5
4. Almora 1360 282 1078
5. Azamgarh 2400 328 2072
6. Babhraich 1631 276 1355
7. Ballia 1077 410 667
8. Banda 807 170 637
9. Bareilly 1324 272 1052

10. Barabanki 1556 313 1243

11. Basti 2220 308 1917

12. Bijnore 1127 308 819

13. Budaun 1415 167 1248

14, Bulandshahar 1293 397 836

15.  Chamoli 632 174 458

16. . Dehradun 252 159 93

17. Deoria 2602 389 2213

18. Etah 1200 229 971

19. Etawah 1129 336 793

20. Faizabad 1840 315 1525

21. Farrukhabad 1177 253 924

22, Fatehpur 1035 128 907

23. Ferozabad 645 97 548

Ghaziabad 608 494 114

24,
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1 2 . 3 4 5
25. Gonda 2213 394 1819
26. Ghazipur 1287 198 1089
27. Gorakhpur 1260 234 . 1026
28. Hamirpur 691 ‘ 139 852
29. Hardoi 1483 230 1253
30. Hardwar 327 145 182
31.  Jalaun ' ) 669 134 535
32. Jaunpur 2052 336 1716
33. Jhansi 602 141 461
34. Kanpur City 192 69 123
35. Kanpur Dehat 1317 323 844
36. Lakﬁimpur 1213 327 886
37. Lalitpur 448 . 83 365
38. Lucknow 646 415 231
39. Maharajganj . 1400 119 1281
40. - Mainpuri 647 186 461
41. Mathura 714 277 437
42. Mau Nam Bhanjar 703 295 408
43. Meerut 786 786 -
44.  Mirzapur 973 130 843

45. Moradabad 1822 322 1500
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1 2 3 4 5
46. Muzaffarnagar 762 527 235
47. Nainital 779 383 396
48. Pauri 1241 187 1027
49. Pilibhit 736 74 662
50. Pithoragarh 827 175 652
51. Pratapgarh 1530 156 1374
52. Rae Bareli 1334 234 1100
53. Rampur 696 119 577
54. Saharanpur 934 445 489
55. Shahjahanpur 1409 139 1270
56. Siddharthnagar 1491 117 1374
57. Sitapur 1556 209 1347
58. Sonebhadra 586 108 478
59.  Sultanpur 1738 475 1263
60. Tehri 822 139 683
61.  Unnao 1420 400 1020
62. Uttar Kashi 337 47 290
63. Varanasi 2194 640 1554

TOTAL 73741 17596 56145
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New Telephone Exchanges in
Maharashtra

5665. SHRI VILASRAO
NAGNATHRAO GUNDEWAR: Will the
Minister of COMMUNICATIONS be
pleased io state:

(a) whether the Government pro-
pose to set up new telephone exchanges
in Maharashtra during the current year;

(b) if so, the details with location
and capacity thereof; and

(c) the time by which these are
likely to be operational?
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THE MINISTER OF STATE OF

THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) Yes, Sir.

(b) @

(i)

1995.

STATEMENT

Location and capacity of small
sized exchanges is decided on
the basis of registered paid
demand of 10 subscribers at
a place. The tentative proposal
is to set up about 95 new small
sized exchanges during 1994-
95.

Details with locations and ca-
pacity of large exchanges are
given in the Statement.

(c) Progressively by 31st March,

Details of location with capacity where new telephone exchanges proposed to be
set up in Maharashtra during 1994-95

Sl. Location Name Capacity Type of Exchange
No. in Lines
1. Nagpur 10000 SIEMENS
2. Nagpur 10000 SIEMENS
3. Pune 20000 FETEX
4. Pune 10000 FETEX
5. Pune 10000 FETEX
6. Nasik 10000 OCB-ITI
7. Solapur 4000 E-10B RLU
8. Margaon 5000 E-10B MAIN
9. Nasik 5500 E-10B MAIN
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Steel Production at IISCO

5666. SHRI SUDHIR GIRI: Will the
Minister of STEEL be pleased to state:

(a) the factors responsible for the
increase in steel production by 11ISCO,
during 1993-94;

(b) the production target fixed for
-1994-95; and

SI.  Location Name Capacity Type of Exchange
No. in Lines

10.  Amrawati 5000 E-10B RLU

1'1.‘ Aurangabad 5000 E-10B RLU

12. - Bombay 16000 0OCB-MODI
13, Bombay 65000 0CB-MODI

14. Bombay 50000 OCB-ITI

15. City-l Main 12000 E-10B MAIN

16. Guregaon Main 3000 E-10B MAIN

17. Essor 10000 E-10B RLU

18. Powai 8000 E-10B RLU

19, Mazgaon 7000 E-10B

20. Chembur-il 7000 E-10B RLU

21.  Gam Devi 6000 E-10B RLU

22.  Worli/Byculla/Panvel 6000 E-10B

23. City-lv 9000 E-10B RLU
[Engiish] latest position of the

modernisation of ISCO's Burnpur Steel
Works?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
SONTOSH MOHAN DEV): (a) There was
no increase in Saleable Steel production
in HSCO during 1993-94. In fact, Sale-
able Steel production declined by 16%
as compared to the previous year 1992-
93. In 1993-94 11ISCO produced 3,33,200
tonnes of Saleable Steel as against
3,98,000 tonnes produced in 1992-93.
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(b) The Saleable Steel production
target of 1ISCO, Burnpur Works for the
year 1994-95 is 2,87,000 tonnes.

(c) Government have proposed to
allow private sector participation in the
equity and management of ISCO for the
purpose of ensuring expeditious
modernisation of its Bumpur Steelworks.
Govemnment proposed to introduce a Bill
for empowering Government to allow
Steel Authority of India Limited (SAIL) to
transfer its shareholdings in IISCO to
private persons for this purpose. The Bill
was under consideration of the Depart-
ment Related Parliamentary Standing
Committee on Industry which has pre-
sented its report to Parliament recently.

Violence in Films

5667. SHRIMATI MALINI BHATTA-
CHARYA: Wil the Minister of INFORMA-
TION AND BROADCASTING be pleased
to state:

(@) whether Supreme Court has
recently given a directive to Fiim Certi-
fication Boards not to give certificates to
film projecting scenes of excessive vio-
lence;

(b) if so, whether the Government
has taken any steps to implement the
Supreme Court directive;

{c) whether any efforts are being
made to control projection of horror and
violence on the small screen by private
companies; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) Government have seen news
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reports in which it has been reported that
the Hob'ble Supreme Court in one of its
judgements has asked the Censor Board
not to release sex and violence soaked
films and ensure that only such films are
cleared which do not affect the values
of life.

(b) All films intended for public
exhibition in India are required to be
examined in the light of the guidelines
issued by the Government under the
Cinematograph Act, 1952, According to
these guidelines, while examining films
for certification, the Board shall, inter-
alia, ensure that—

() anti-social activities such as
violencé are not glorified or
justified;

(i) pointless or avoidable scenes
of violence, cruelty and horror,
scenes of violence primarily
intended to provide entertain-
ment and such scenes as may
have the effect of desensitising
or dehumanising people are
not shown; and

(i) human sensibilities are not of-
fended by vulgarity, obscenity
or depravity.

An applicant for a certificate who
is aggrieved by any order of the Board,
has a right of appeal to the Film Cer-
tification Appeliate Tribunal. Further, he
can go to any High Court or Supreme
Court with a writ petition in respect of
a film as ‘freedom of screen’ falls within
the domain of ‘freedom of expression’ -
and only reasonable restrictions can be
imposed thereon,

(c) and (d). Feature films telecast
on Doordarshan are previewed and
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selected by a Committee of outside
members of repute. Doordarshan
programmes are also telecast after pre-
view. The programmes are reviewed on
regular basis and suitable changes car-
ried out wherever warranted.

Telecast of Cricket Matches

5668. SHRI LAETA UMBREY: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether the Doordarshan have
not telecast live the cricket matches
between India and New Zealand;

(b) if so, the reasons therefor;

(c) whether the Government pro-
pose to formulate a policy to cover
National/International level games on
electronic media; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHR! K.P. SINGH
DEQ}): (a) and (b). Yes, Sir. The telecast
rights were not available with
Doordarshan.

(c) and (d). Doordarshan has been
undertaking such telecasts for many years
now and would continue to do so in the
future too subject to availability of tele-
cast rights, resources and technical fea-
sibility.

Mining in Bihar

' 5669. SHRI CHITTA BASU: Wil
the Minister of MINES be pleased to
state:
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(a) the details of all the gold and
copper mines in Bihar, where mining by
Government has been stopped since
1957,

(b) the reasons therefor;

(c) whether the Government pro-
pose to resume the functioning of these
mines; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF MINES (SHRI
BALRAM SINGH YADAV): (a) to (d). The
information is being collected and will be
laid on the Table of the House.

[Translation]

Bridges on National Highways in
uU.p.

5670. DR. SAKSHIJI: Will the Min-
ister of SURFACE TRANSPORT be
pleased to state:

(a)"the number of bridges proposed
to be constructed on the national high-
ways in Uttar Pradesh during 1993-94;

(b) the number of bridges on which
repair work has been going on for the
last three years; and

(c) the expenditure incurred there-
on?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER): (a)
Three.

(b) and (c). Sixteen. A sum of Rs.
47.86 lakhs has been allocated during
last three years.
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SAARC

5671. SHRI RAMESH CHENNI-
THALA: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether the SAARC has
achieved the purpose for which it was
set up,

(b) if so, the details thereof and if
not, the reason thereof;

() whether India is thinking of
forming any new economic grouping of
Asian and Pacific countries; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI R.L. BHATIA): (a) and (b). The
SAARC was established in 1985. The
objectives as enshrined in the Charter of
SAARC are:—

(i) to promote the welfare of the
peoples of South Asia and to
improve their quality of life;

(i) to accelerate economic growth,
social progress and cultural
development in the region and
to provide all individuals the
opportunity to live in dignity
and to realise their full poten-
tial;

(i) to promote and strengthen col-
lective self-reliance among the
countries of South Asia;

(iv) to contribute to mutual trust,
understanding and apprecia-
tion of one another's problems;
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(v) to promote active collaboration
and mutual assistance in the
economic, social, cultural, tech-
nical and scientific fields;

(vi) to strengthen cooperation with
other developing countries;

(vii to strengthen cooperation
among themselves in interna-
tional forums on matters of
common interest; and

(viii) to cooperate with international
and regional organisations with
similar aims and purposes.

Cooperation among SAARC Mem-
ber Countries to achieve these objectives
is an on-going process and new areas
for cooperation continue to be identified
at the various meetings of SAARC held
from time to time. SAARC has, in eight
years of its existence helped in increas-
ing the knowledge and understanding
between the Member Countries in var-
ious selected technical fields.

Some of the important achieve-
ments of SAARC are:—

() Establishment of SAARC Food
Security Reserve.

(i) Signing of SAARC Regional
Convention on Suppression of
Terrorism.

(i) Signing of SAARC Convention
on Narcotic Drugs and Psy-
chotropic Substances.

(iv) Establishment of SAARC Re-
gional |nstitutions, such as,
SAARC Agricultural Informa-
tion Centre, SAARC Tubercu-
losis Centre, SA.ARC Meteoro-
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logical Research Centre and
SAARC Documentation Cen-
tre.

(v) Establishment of the SAARC
Fund for Regional Projects, in
1991, to make available credit
on easy terms for the identi-
fication and development of
regional studies. The fund
would be utilised only for pre-
feasibility/feasibility studies.

(vi) At the 7th SAARC Summit at
Dhaka, in April, 1993, the
framework agreement on the
SAARC Preferential Trading Ar-
rangement was signed with the
aim of expanding economic
cooperation within the region.

(viiy Cooperation amongst Member
States on issues relating to
Poverty Alleviation.

(c) No. Sir.
(d) Does not arise.
[Translation]
Disconnection of Telephones

5672. SHRI MOHAMMAD ALl
ASHRAF FATMI. Will the Minister of
COMMUNICATIONS be pleased to state:

(a) whether the Govemnment have
decided not to disconnect telephones
without prior notice for non-payment of
telephone bilis;

{b) if so, the details thereof, and

() if not, the reasons therefor?
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THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) Yes, Sir.

(b) The department gives telephon-
ic reminder to the subscriber for payment
of the outstanding telephone bills. A
registered Notice giving seven days time
to the subscriber for payment of the bill
is also issued before effecting the dis-
connection of the telephone.

(c) Does not arise.
[Englich]
Telephone Connections in Delhi

5673. SHRI MOKAN RAWLE: Wili
the Minister of COMMUNICATIONS be
pleased to state:

(a) the number of telephonres from
various telephone exchanges in Deilhi
under various categories sanctioned
during March 1994;

(b) the latest position of clearance
of waiting list;

(c) whether the officials of tele-
phone exchanges, on the plea that they
are busy with new connections, do not
attend to public complaints as a result
of which telephones remain dead for a
number of days;

(d) the number of telephones re-
mained dead under Paschim Vihar and
Rajori Garden telephone exchanges
during March 1994 and the period for
which telephones remained dead;

(e) the reasons therefor;

(f) the action taken against officials
for not attending to public complaints

promptly;
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(g) whether the Government pro-
pose to give relief to those subscribers
in bills whose telephones remained dead
for over one week period; and

(h) if so, the details therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) The number of
telephones from various Telephone Ex-
changes in Delhi under various: catego-
ries released during March 1994 is as
under:—

oYT/G 479
oYT/s 27
Special 38
Genl. 12560
Total 13104

(b) The latest position of clearance
of waiting list as on 1.4.94 is given in
Statement.
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(c) No, Sir.

(d) 20683 faults in Rajouri Garden
Exchange and 3815 faults in Paschim
Vihar exchange have been recorded
during March 1994. Most of these faults
were cleared within 24 hours, remaining
were cleared on the following days. Only
177 faults were delayed for more than
7 days in RG Exchange.

(e) Most of the delayed faults were
due to cable fault. There were lot of
digging activities in RG exchange area
by MCD-specially due to construction of
subway in Titarpur area.

() No lapse on the part of any
official has been noticed.

(@) Yes, Sir.

(h) Rebate is allowed to the cus-
torner if his telephone remains faulty for
more than 7 days continuously. Rebate
for 177 cases is under process.
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Allocation from C.R.F.

5674. SHRI ANNA JOSHI: Will the
Minister of SURFACE TRANSPORT be
pleased to state:

(a) details of the C.R.F. share
allocated, distributed and received by the
States during the last five years, year-
wise;

(b) whether any discrepencies have
occurred in the distribution/allotment of
these fund; and
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(c) if so, the details-thereof and the
corrective measures taken in this regard?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER): (a) A
Statement showing the state-wise and
year-wise allocation of funds to states
under Central Road Fund during the last
five years is given below.

(b) No, Sir.

(c) Does not arise.

STATEMENT

| (Rs. in lakhs)
Sl. Name of State 1989-90  1990-91 1991-92 1992-93  1993-94
No. ’
1. Andhra Pradesh 4.49 5.00 50.00 33.00 50.00
2. Assam 31.50 - 25.00 60.00 40.00
3. Bihar - - 20.00 100.00 40.00
4. Delhi 6.00 5.40 5.70 12.00 100.00
5. Goa - - - 1.00 5.00
6. Gujarat 100.00 150.00 60.00 70.00 80.00
7. Haryana 15.00 50.00 10.00 39.00 35.00
8. Himachal Pradesh 6.00 9.81 .— - 15.00
9. Jammu & Kashmir 10.00 - 20.00 50.00 15.00
10. Karnataka 6.024 7.00 45.00 80.00 50.00
11. Kerala 135.016* 150.00 40.00 20.00 §5.00
12. Madhya Pradesh 30.00 50.00 60.00 50.00 45.00
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NSI. Name of State 1989-90 1990-91 1991-92 1992-93 1993-94
o.

13. Maharashtra + 19.01 4.50 90.00 100.00 110.00
14. Manipur 5.00 10.50 1.00 - 10.00
15. Meghalaya - — 20.00 25.00 10.00
16. Mizoram ~ - 10.00 35.00 -
17. Nagaland 1.96 1.96 - - 10.00
18. Orissa - — 30.00 7.00 40.00
19. Rajasthan 161.00 207.00 - 25.00 5.00
20. Tamil Nadu 10.00 - 60.00 50.00 80.00
21. Tripura - — 5.00 11.00 5.00
22. Uttar Pradesh 315.00 250.00 - 79.50 100.00
23. West Bengal 50.00 5.00 34.00 40.00 20.00
24. Sikkim - - - - 20.00
25. Punjab - - - - 60.00

* Incdudes Rs. 35.016 lakhs for Cochin Port Trust towards Central Share.

Renewal of Passports

5675. SHRI! ANANTRAO
DESHMUKH: Will the Minister of EXTER-
NAL AFFAIRS be pleased to state:

{a) whether the Govemment have
issued any directive for renewal of pass-
ports from the original issuing authorities

only;

(b) if so, the details thereof,

(c) whether the Government have
received representations from the public
and NRIs for reconsideration of the
directive; and

(d) if so, the steps proposed to be
taken by the Government in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI R.L. BHATIA): (@) No, Sir.

(b} Does not arise.
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(c) Some NRIis had sent represen-
tations based on a wrong interpretation
of the relevant instructions, as it was
misconstrued that they would either have
to go back to India to the original
passport issuing authority for renewal of
their passports, or that they would have
to send their passports back to the
original passport issuing authority for
renewal.

(d) Our Missions have been asked
to clarfy the position to the Indian
community to the effect that they are not
required to come back to India for
renewal of their passports or to send
their passports back to India.

Expenditure on G-15 Summit

5676. SHRI VILAS MUTTEMWAR:
Will the Minister of EXTERNAL AFFAIRS
be pleased to state the expenditure
incurred by the Government in regard to
recent G-15 Summit, itemwise?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
{(SHRI SALMAN KHURSHEED): The
expenditure incurred by the Government
of India on the G-15 Summit Conference,
held in New Delhi from March 28 to 30,
1994, has been Rs. 1,27,26,091. This
expenditure is based on bills received/
processed till April 27, 1994,

The item-wise expenditure is as
under.—

Sl. ltem Expenditure

No. (inRs.)

1. Arrangements at 1,36,744
Airport

2. Boarding & Lodging 53,29,413

Charges etc. at Maurya
Sheraton Hotel
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Sl Item Expenditure
No. (in Rs.)
3. Expenditure incurred 50,600

for the Retreat (Rashtrapati

Bhavan)

4, Hiring of Transport 14,91,690

5. Hiring of Office 28,45,005
Equipment & Personnel -

6. Communications 2,73,093

7. Payments made to CPWD 43,970

8. Purchase of stationery 3,86,531
& gifts

9. Access Control 72,433

10. Payment made to 1B/ 1,61,750
Delhi Police

11. Arrangements at 2,38,598
Vigyan Bhavan

12. Catering by ITDC at 7,92,244
Vigyan Bhavan

13. Setting up of 8,92,980
Media Centre

14. Miscellaneous 11,040
Grand Total 1,27,26,091

Note: A few more bills, not exceeding Rs. 5
lakhs, are expected.

[Translation]
Profit of PFC

5677. SHRI BIR SINGH MAHATO:
Will the Minister of POWER be pleased
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to state to profit earned by the Power
Finance Corporation during the last three
years, yearwise?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU): The profit eamed
by the Power Finance Corporation during
1990-91, 1991-92 and 1992-93 was as
under.—

(Rs. in Crores)

1990-91 1991-92 1992-93

(Prov.)
Profit before 100.88 156.94 206.74
tax
Profit after 73.18 108.21 143.45
tax
[English]

T.V. Programmes in Rajasthan

5678. PROF. RASA SINGH
RAWAT: Will the Minister of INFORMA-
TION AND BROADCASTING be pleased
to state:

. (a) whether the Doordarshan
programmes in some areas of Rajasthan
are not clearly visible;

(b) if so, the reasons therefor;
(c) whether the Government had
any scheme to set up TV transmitters in

Rajasthan; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF

THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
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DEOQ): (a) and (b). While Satellite signals
of Doordarshan are available throughout
the country, the terrestrial transmission
is available wholly or partially, to all the
districts of Rajasthan. An estimated 38.8%
area & 61.6% population of the State,
subject to terrain conditions, is covered
by Doordarshan’s terrestrial transmis-
sion.

(c) Yes, Sir.

(d) 7 High Power, 21 Low Power
and 10 Very Low Power TV Transmitters
are under implementation/envisaged to
be set up in the State.

[Translation]
Doordarshan, Ahmedabad

5679. DR. AMRITLAL KALIDAS
PATEL: Will the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state:

(a) whether the Doordarshan,
Ahmedabad have received several com-
plaints against the news-readers;

(b) if so, the details thereof; and

(c) the action being taken by the
Government thereon?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) to (c). Complaints relating to
speed of news reading, wrong pronun-
ciation, false punctuations, etc. are re-
ceived from viewers from time to time
and remedial action is taken by
Doordarshan whenever found necessary.
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[English]

Civil Construction Work in Bhadrak,
" Orissa

5680. SHRI ARJUN CHARAN
SETHI: Will the Minister of COMMUNI-
CATIONS be pleased to state:

(@) whether a number of civil con-
struction works are being taken up in
Bhadrak Postal Division of Orissa;

(b) if so, the details thereof;

(c) the specific amounts earmarked
for each of the projects thereof; and

(d) the details of the time-frame
envisaged for its completion?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) Yes, Sir.

(b) (i) Construction of departmental
building for Bant Sub Post

Office.

(i) Construction of 6 type-Ill Quar-
ters at Head Post Office Com-
pound, Bhadrak.

(c) the funds earmarked during
1993-94 for the project mentioned in part
(b) of the question is as under:—

() Bant Sub Post Office

building—Rs. 6 lakhs

(i) Construction of 6 type-Rs. 7
lakhs |1l Quarters at Head Post
Office compound Bhadrak.
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(d) The time frame envisaged for
completion of both the projects is July,
1994.

[Translation]
Power Generation Capacity

5681. SHRI KHELAN RAM
JANGDE:
SHRI VIJAY NAVAL PATIL:

Will the Minister of POWER be
pleased to state:

(a) the total power generating ca-
pacity of the country and the average
power generating capacity of power
projects at present; and

(b) the details of the scheme re-
garding increasing power generating
capacity of various Thermal Power Plants
of the country?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU): (a) The total in-
stalled capacity of Generation in the
country as on 31.3.1994 was 76718.21
MW. During the year 1993-94, the Plant
Load Factor of thermal power stations in
country was 61.0%. Generation from
Hydro and Gas stations depends upon
the availability of water, gas and system
load conditions.

(b) Various measures being taken
for optimum utilisation of the installed
capacity in the country include Renova-
tion and Modernisation of oid units,
assistance to Electricity Boards in under-
taking plant betterment programmes,
supply of requisite quantity and quality of
coal, training of operation and mainte-
nance personnel and strengthening of
Transmission and Distribution System.
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[English]

Nuclear Non-Proliferation

5682. SHRI RABI RAY: Will the
Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether attention of the Gov-
ernment has been drawn to a news
report appeared in Hindustan Times dated
April 1, 1994 stating that the US would
seek from India a commitment similar to,
but separate from that sought from
Pakistan, relating to nuclear non-prolifer-
ation in South Asia;

(b) if so, the details thereof; and

(c) the reaction of the Government
to the said statement given by the
spokesman of the’ US state department?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHR! R.L. BHATIA): (a) Yes, Sir.

(b) US Deputy Secretary of State
Mr. Strobe Talbott conveyed during his
visit to Dethi that the US proposal to
transfer F-16 aircraft to Pakistan by a
one-time waiver of the Pressler Amend-
ment in return for a verifiable capping of
Pakistan's production of fissile material
was a bilateral one between the two
countries. The US Government would,
however, profer that the concept of a cap
on nuclear capabilities was also expand-
ed to other countries.

{c) Government's consistent posi-
tion has been that India would support
non-proliferation measures which are
universal, comprehensive, Non-
discriminatory and verifiable. India’s deep
concem at the proposed transfer of
F-16s to Pakistan was conveyed to Mr.
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Talbott. It was also explained that the
transfer of F-16 aircrafts to Pakistan
wouid necessitate that India reappraise
its own defence capabilities and take
adequate steps to safeguard its security.

Construction of Bridge in U.P.

5683. SHRI RAM NIHOR RAI: Wili
the Minister of SURFACE TRANSPORT
be pleased to state:

(&) whether there is any proposal
to construct a bridge over river Ganga
in Chunar, district Mirzapur of U.P,;

(b) if so, the details thereof; and

(c) the time by which the bridge is
likely to be constructed?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER): (a)
Government of India is primarily respon-
sible for development of National High-
ways. All other roads are the responsi-
bility of the respective State Govern-
ments. The bridge in question does not
fall on any National Highway. Moreover,
there is no proposal to construct such
a bridge under any Centrally-sponsored
scheme.

(b) and (c). Do not arise.
Welfare of SCs/STs in IRCC

5684. SHRI KARIA MUNDA: Will
the Minister of SURFACE TRANSPORT
be pleased to state:

(@) Group-wise/post-wise number
of SCs/STs made ineligible by the Indian
Road Construction Corporation after
passing Agenda Iltem No. 119/16;
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(b) whether Agenda Item is appli-
cable keeping in view of Supreme Court
Judgement (AIR 1994 SC 55) and D/o
Pers. and Trag orders on SC/ST employ-
ees;

(c) if so, the details thereof;

(d) if not, the time by which eligible
SCs/STs are likely to be benefited with
retrospective effect;

(e) the total number of grievances
submitted by the SC/ST IRCC Employ-
ees Welfare Association during the last
three years till date; and

(f) the details of the benefits given
against these representations?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER): (a) to
(). The details are being collected and
will be laid on the Table of the House.

Loan to MTNL

5685. SHRI DHARMANNA MON-
DAYYA SADUL: Will the Minister of
COMMUNICATIONS be pleased to state:

(a) whether it is a fact that a
leading Industrial House has provided
loans to MTNLs in *stropolitan cities for
infrastructural leasing and financial ser-
vices;

(b) if so, the details thereof; and

| =— em

(c)the loans provided forthe purpose
* till March, 1994 and proposed to be provid-
ed during 1994-95 and 1995-96?

LN

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
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(SHRI SUKH RAM): (a) and (b). MTNL
has signed agreement for procuring dig-
ital local telephone exchange switching
equipment on lease finance basis in
Indian Rupees from the following suppli-
ers:—

Lease Finance
Amount (In Rs.)

Name of the firm

M/s. Alcatel Modi
Network Systems Ltd.,
for 1,00,000 lines
equipment on the
basis of sub

lease signed with MTNL.

46,72,99,964.00

M/s. Ericsson 22,21,68,662.00
Telecommunications

Pvt. Ltd. for 50,000

lines equipment on the

basis of direct lease

signed with MTNL.

M/s. Fujitsu India
Telecom. Ltd.

for 70,000 lines
equipment on the
basis of direct lease
signed with MTNL.

30,03,06,408.00

Total Lease 98,97,75,034.00

Finance Amount

(Rupees Ninety Eight Crores Ninety Seven Lacs
Seventy Five Thousand Thirty Four only).

(c) Total amount of Bonds raised
by MTNL from April, 1986 till March 1994
from Financial Institutions and PSU Banks
etc. is to the tune of Rs. 5578.84 crores
(Rupees five thousand five hundred
seventy eight point eighty four crores).

MTNL has so far issued 10 series
of Bond aggregating to Rs. 5578.846
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crores out of which Rs. 4767 crores were
raised for Department of Telecommuni-
cations (Government of India). Balance
amount of Rs. 811.846 crores has been
retained by MTNL.

The decision on the future plans for
borrowing has not so far been taken.

Telephone Connections from M.P.'s
Quota in M.T.N.L.

5686. PROF. M. KAMSON: Will the
Minister of COMMUNICATIONS be
pleased to state:

(a) whether some out of turn sanc-
tion orders for telephone connections
from MP's quota have been received in
M.T.N.L. from different Telecom offices
of the country during January to April,
1994,

(b) if so, the details thereof;

(c) the number of telephone con-
nections out of them released so far;

(d) the reasons for not releasing
the remaining numbers; and

(e) the time by which the said
connections are likely to be released?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) Yes, Sir.

(b) 2260 sanctions in MTNL, Delhi
and 351 in MTNL Bombay have been
received during the period Ist January
1994 to 25th April 1994.

(c) 1141 sanctions in MTNL Delhi
and 147 in MTNL Bombay have been
released so far out of (b) above.
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(d) Remaining 1119 sanctions of
MTNL Delhi and 104 of MTNL Bombay
could not be released mainly due to the
following reasons:—

() Registration particulars not
available.

(i) Registration particulars received
in sanction do not tally with
those available actually in reg-
istration.

(i) Actual address varies with
those available in sanction
letter.

(iv) Request for change of address
received from customer.

(v) Dispute in respect of Names/
Party/Firms etc.

(€) The connections will be re-
leased soon after the completion of all
formalities by the applicants.

Karnataka Re-Rolling Unit

5687. SHR! C.P. MUDALA
GIRIYAPPA: Will the Minister of STEEL
be pleased to state:

(a) whether the Karnataka re-rolling
units are facing severe problems be-
cause of lack of raw material availability;

(b) if so, the details thereof, and

(c) the steps taken by the Union
Govermnment to revitalise these re-rolling
units and to provide adequate quantity
of raw material?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
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SONTOSH MOHAN DEV): (a) and (b).
No report has been received regarding
shortage of raw material being faced by
re-rolling units in Karnataka.

(c) There is sufficient capacity in
the country to meet the requirement of
re-rollable material of the re-roiling indus-
try. Availability of re-roliable scrap from
Ship Breaking Industry has aiso in-
creased. import of semis is freely allowed
and import duty has also been reduced
to 30%.

Modification of Mining‘Leases

5688. SHRI HARADHAN ROY: Wili
the Minister of MINES be pleased to
state:

(@) whether the Central Govern-
ment have received any proposal from
the Government of West Bengal for the
modification of mining leases granted
before the commencement of Mines and
Minerals (Regulation & Development) Act,
1957;

(b) if so, the details thereof;
(c) the steps taken thereon; and

(d) the time by which the modifi-
cations are likely to be made?

THE MINISTER OF STATE OF
THE MINISTRY OF MINES (SHRI
BALRAM SINGH YADAV): (a) to (d). A
proposal pertaining to 21 such mining
leases has been received by the Con-
troller of Mining Leases. Of the 21 mining
leases, 8 leases relate to major minerals
and 13 to minor minerals.

Consequent to the enactment of
the Mines and Minerals (Regulation and
" Development) Amendment Act, 1994 (25
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of 1994) the modification of 8 leases of
major minerals is under process by the
Controller of Mining Leases. Mining
Leases (Modification of Terms) Rules,
1956, are aiso being amended so that
the required modification can be carried
out for minor mineral leases aiso.

Censor of Scenes on Crueity to
Animals

5689. SHRI RAM KAPSE: Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

(a) whetner the Government have
received representations not to pass the
scenes depicting cruefty to animals in
fiims;

(b) if so, whether any directions
have been issued to the Central Board
of Film Certification in this respect; and

(c) if so, the action taken by the
C.B.F.C. in this regard?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) Yes, Sir.

(b) Guidelines for certification of
fiims have been issued by the Central
Government under section 5B of the
Cinematograph Act, 1952. These guide-
lines, inter-alia, provide that the Board
shall ensure that scenes showing cruelty
to, or abuse of, animals, are not present-
ed needlessly.

(c) The Board examines films in the
light of these guidelines and deals with
what is shown on the screen in a film
and its impact on the viewers. All visuals
violative of these guidelines are deleted
before certificate is granted to a film.
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Telephone Connections In Himachal
Pradesh

5691. PROF. PREM DHUMAL_: Will
the Minister of COMMUNICATIONS be
pleased to state:

(a) whether the Government have
recently announced that the telephone
connections will be made available on
demand in the Northern region;

(b) if so, the details of waiting list
in Himachal Pradesh district-wise; and

(c) the time by which the waiting
list is likely to be cleared?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) and (c). No Sir,
However, the department of Telecom has
formulated 8th Five Year Pian (1992-97)
which envisages to provide telephone
connections practically on demand in
rural and tribal areas. To restrict waiting
period to two years in large telephone
systems. Plans are heing drawn accord-
ingly for Himachal Pradesh. 18039 tele-
phone connections have been provided
during 1992-1994 period against the plans
of 56400 to be provided during 1992-97
for meeting the above objectives. How-
ever, attempts are being made 1o raise
funds for purchase of equipments on
leasing basis and on availability of such
funds additional lines will be installed so
that telephones are made available on
demand by next year.

{b) The district-wise detail of wait-
ing list as on 31.3.94 is given below:—

1. Bilaspur 781
2. Chamba 392
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3. Hamirpur 2251
4, Kangra 3249
5. Kinnour 131
6. Kullu 1531
7. Lahul & Spiti 36
8. Mandi 2565
9. Sirmour 162
10. Shimla 1077
11.  Solan 2054
12. Una 1186
[Translation]

lsanbarg Agreement with Hissar
TPP

5692. SHRI RAMASHRAY PRASAD
SINGH: Will the Minister of POWER be
pleased to state:

(a) whether the Union Government
propose 1o sign any agreement to set up
Thermal Power Plant at Hissar with the
collaboration of Isanbarg Company; and

(b) the details in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU): (@) and (b). No,
Sir. Entrusting power project for execu-
tion to private promoters in within the
competence of the State Government.

[English]

Ship Building and Repairing
Factory at Paradip

5693. SHRI K. PRADHANI: Will the
Minister of SURFACE TRANSPORT be
pleased to state:
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(a) whether there is any proposal
to set up a ship builkding and repairing
factory at Paradip in Orissa;

(b) if so, the details thereof,

(c) whether the factory is likely to
be set up in collaboration with private
sector;

(d) if so, the capacity of the factory
and the private companies participating
in it; and

(e) the time by which it is likely to
be set up?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER): (a) to
(e). A private company has indicated its
desire to set up a ship repair facility at
Paradip in Orissa. The proposal is at a
preliminary stage only. No Detailed Project
Report has been received by the Gov-
ernment.
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Branch Post Offices In Bihar

5694. SHRI TEJ NARAYAN
SINGH:
SHRI BRAHMANAND
MANDAL.:

Will the Minister of COMMUNICA-
TIONS be pleased to state the number
of Branch Post Offices sanctioned and
actually opened in different postal divi-
sions of Bihar during the last two years
separately and the number of such of-
fices proposed to be opened during
1994-957

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): The number of
Branch Post Offices sanctioned and
actually opened in different postal divi-
sions of Bihar during the last two years
is given in the Statement. The number
of Branch Post Offices proposed to be
opened during 1994-95 in Bihar as well
as in other States has not been finalised
so far.

STATEMENT
Annex.
Si.  Name of Branch Branch
No. the Postal Post Post
Division Office Offices
Sanct- Sanct-
ioned ioned
and and
opened in opened in
1892-93 1993-94
1. Aurangabad 1 i
2. Begusarai 2 2
3. Bhagalpur 1 2
4. Bhojpur 1 4
5. Champaran - 2
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Annex.

SIl.  Name of Branch Branch
No. the Postal Post Post
Division Office Offices
Sanct- Sanct-

ioned ioned

and and

opened in opened in

1992-93 1993-94

6. Dhanbad . 1
7. Darbhanga 1 2
8. Gaya 2 6
9. Giridih 1 1
10. Hazaribagh . 2
11. Madhubani 1 1
12. Munger 1 3
13. Muzaffarpur 1 5
14. Nalanda 1 1
15. Palamau - 3
16. Patna - 2
17. Pumia 1 4
18. Ranchi 21 16
19. Rohtas 1 2
20. Saharsa 3 5
21. Samastipur 1 2
22. Santhal Parganas 14 7
23. Saran 3 3
24, Singhbhum - 10 7
25. S_itamarhi 2 2
26. Siwan - 2
27. Vaishali 1 2
Total 70 90
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Post Office Bulldings in Assam

5695. SHRI PROBIN DEKA: Will
the Minister of COMMUNICATIONS be
pleased to state:

(a) the number of post offices in
Assam functioning in rented buildings;

(b) the total amount being paid per
annum as rent for those buildings;

(c) whether there is any proposal
to construct Government buildings for
such post offices; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) 436 (Four hun-
dred and thirty six)

(b) Rs. 25.66,500/- per annum.
(¢) Yes. Sir.

(d) Forty seven (47) projects have
been approved. including seven (7) on-
going projects.

Telecast of Sharjah Cup

5696. SHRI KH. MUNIYAPPA:
SHRI V. KRISHNA RAO:
SHRI K.G. SHIVAPPA:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether there was persistent
' demand for the telecast of Sharjah Cup,
1994 cricket matches by Doordarshan
.and ALR.; and
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(b) if so, the reasons for not
covering the cricket matches?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) No, Sir.

(b) Doordarshan telecast the high-
lights of the matches played in this
toumament whereas AIR noticed the
results in its news bulletins.

Scrap the Two Part Tariff System

5697. SHRIMATI VASUNDHARA
RAJE: Will the Minister of POWER be
pleased to state:

(a) whether the Government have
a proposal to scrap two part tariff system
in the power sector;

(b) if so, the reasons lead to take
such decision;

(c) the steps are being taken to
meet the additional requirement; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU): (a) No such pro-
posal is under consideration.

(b) to (d). Do not arise in view of
(a) above.

India’s Role in West Asia Peace
Process

5698. SHRI SANT RAM SINGLA:
Will the Minister of EXTERNAL AFFAIRS
be pleased to state:
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(@) whether India has any role to
play in the West Asia Peace Process;
and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNA!. AFFAIRS
(SHRI R.L. BHATIA): (a) Yes, Sir.

(b) India participates in the multi-
lateral track of the Middle East Peace
Process and has attended all the meet-
ings of the five Working Groups on
regional issues—Economic Development
and Cooperation, Refugees, Arms Con-
trol and Regional Security, Water Re-
sources. and Environment—held sc far
between May 1992 and April 1994 at
different venues. Indian delegations made
presentations outlining India’s experience
in the respective fields.

Agreement on Terrorism with
Poland

5699. SHRI Y.S. RAJASEKHAR
REDDY: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether any agreement is pro-
posed to be signed with Poland in regard
to prevention of terrorism, crime etc; and

(b) if so, the salient features there-
of and the time by which it is proposed
to be implemented?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
{SHRI SALMAN KHURSHEED): (a) Yes,
Sir. In January 1994 the Polish side
proposed entering into a bilateral agree-
ment on prevention of terrorism, crime,
filegal trafficking in narcotics, etc.. The
Pciish draft was examined and a counter
draft (Memorandum of Understanding)
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was proposed from the Indian side. The
Polish response to our counter draft is
awaited.

(b) The agreement under negotia-
tion is expected to provide for bilateral
cooperation in the fields of combatting
international terrorism, illicit production,
consumption and traffic of narcotics and
psychotropic substantes, organised crime,
forgery, smuggling, etc. Further negoti-
ations on the agreement will take place
after we receive the comments of the
Polish side.

[Translation]
National Highways in M.P.

5700. SHRI SHIVRAJ SINGH
CHAUHAN: Will the Minister of SUR-
FACE TRANSPORT be pleased to state:

(a) the length of National Highways
passing through Madhva Pradesh and
the length of these Highways passing
through Ghat areas;

(b) whether allocation of funds is
made keeping in view the condition of
National Highways; and *

{c) the details of the new construc-
tion works executed on National Highway
No. 12 during the last three years?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLERY): (a)
Length of National Highways in Madhya
Pradesh is 2946 km. Part sections of N
H Nos. 3, 6, 7, 12, 16, 26, 27 & 43 pass
through ghat areas.

(b) Yes, Sir. Subject to availability
of funds.
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(c) Three new development works
amounting to Rs. 213.24 lakhs have
been sanctioned for National Highway
No. 12 in Madhya Pradesh during the
last three years.

[English]
Turnover from Passport Offices

5701. PROF. KV. THOMAS: Will
the Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether turnover from the pass-
ports offices has since been increased
after the increase in passports fee;

(b) if so, the details thereof, and

(c) the percentage of passport ap-
plications received and passport issued
after the increase in fee?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI R.L. BHATIA): (a) and (b). Pass-
port fees were revised w.e.f. July 10,
1993.

The figures for fresh passport ap-
plications received and passports issued
for the period before and after revision
of fees are as follows:

January- July 12-

July 9, 1993  Dec., 1993
Applications Approx. Approx.
received 12.57 lakhs 9.30 lakhs
Passports Approx. Approx.
issued 13.91 lakhs  13.18 lakhs
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(c) The passports issued were ap-
proximately 141.72% of the passport
applications received after the increase
in fee.

Courier Services

5702. SHRI RAJNATH SONKAR
SHASTRI: Will the Minister of COMMU-
NICATIONS be pleased to state:

(@) whether large number of pri-
vately owned express courier services
have come up all over the country to
deliver the letters/parcels from one place
to another,

(b) if so, the number of such
courier services in the country;

(c) the quantum of revenue loss
caused to the postal service as a result
thereof; and

(d) the steps being taken by the
Government to improve the postal ser-
vices in the country to meet the chal-
lenge posed by these courier services?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) and (b). The
Government is aware that some privately
owned express courier services are
operating in the country. However, infor-
mation on the number of such couriers
is not available since there is no provi-
sion to licence or register courier servic-
es in the country.

(c) It is not possible to ascertain/
quantify the loss of revenue on this
account.

(d) Various steps have been taken
by the Gowt. of improve postal service
to meet the challenge of the couriers
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including introduction of EMS Speed Post
in 1986. Special arrangements for collec-
tion, sorting and delivery of inter-Metro
letters covering New Delhi, Bombay,
Calcutta, Madras, Bangalore and
Hyderabad in order to ensure delivery
within 48 hours have been introduced
with effect from 2nd April, 1994. It is
proposed to make similar special ar-
rangements for letters between New
Deihi and other State capitals in a
phased manner.

Manufacture of Equipments

5703. SHRI SOBHANADREES-
WARA RAO VADDE: Will the Minister of
COMMUNICATIONS be pleased to state:

(a) whether there is a precondition
making it incumbent upon the tenders to
manufacture the Switch line equipments
in the country;

(b) whether in the recent tender for
large switches for which orders are being
placed by DOT, the tenders (MNC's) are
importing goods in finished form and not
manufacturing the same in the country,

(c) whether it violates the tender
norms and lead to outflow of foreign
exchange; and

(d) if so, the corrective measures
being taken in this regard?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) The tenders for
the items which are available from indi-
genous sources have got a clause of
eligibility mentioning that the companies
registered to manufacture tender equip-
ment. In India and having obtained clear-
ance from Reserve Bank of India in case
of foreign collaborations are eligible for
bidding. Also they should have type
approval from the Department for the
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items. In case of global tenders of the
cases where imports are considered
necessary, such restriction is not im-
posed.

(b) The tender was open only for
the vendors who were registered to
manufacture Switching Equipment in India
and who had the RBI clearance to do
so. This was a tender in Indian Rupees.
The only stipulation in the tender was
that the parties should have obtained RBI
clearance for manufacturing equipment
in India.

(c) There is no violation of tender
norms as the tender condition was that
companies should be registered to man-
ufacture the equipment in India. There is
no foreign exchange outflow as far as
DOT is concerned as the tender was in
Indian Rupees.

(d) In view of (c) above, no action
arises.

National Highways in Tamil Nadu

5704. DR. SHRIMATI K.S.
SOUNDARAM: Will the Minister of SUR-
FACE TRANSPORT be pleased to state:

(@) the amount provided to the
State Government of Tamil Nadu during
each of the last 'three years of original
and repair works of National Highways
separately and the amount demanded by
the State Govermment on this account
during the above period; and

(b) the steps taken by the Union
Government to make additional funds
available to the State for the mainte-
nance of existing National Highways?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER): (a)
The funds provided and demanded by
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the State Government of Tamil Nadu for
original and renair works of National
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Highways during last three years is as
follows:

(Rs. in lakhs)

Year Original Works Maintenance Works
Amount Amount Amount Amount
Demanded Allotted Demanded Aliotted
1991-92 2049.00 1422.00 1189.96 979.91
1992-93 2245.00 1600.00 1379.07 1134.69
1993-94 4848.20 3200.00 2650.934 1643.67

(b) Efforts were made to get higher
allocations for maintenance and additio-
nal funds released to the State.

New Mineral Deposits in Orissa

5705. DR. KRUPASINDHU BHOI:
Will the Minister of MINES be pleased
to state:

(a) whether the Geological Survey
of India has discovered huge deposits of
minerals in the sea-bed in Orissa be-
tween Malud and Gopalpur;

(b) if so, the details thereof, and

(c) the steps taken to exploit these
mineral deposits?

THE MINISTER OF STATE OF
THE MINISTRY OF MINES (SHRI
BALRAM SINGH YADAV): (a) and (b).
As a result of preliminary investigations
carried out by Geological Survey of India
(GS1) in the Gopalpur Malud sector off
Orissa coast, an inferred resource of
17.28 million tonnes of limenite, 6.8
million tonnes Sillimanite, 4.86 million
tonnes gamet and 1.62 million tonnes of

Zircon, Rutile and Monazite (Combined)

has been estimated in the nearshelf
domain areas. Further work is in progress.

(c) Exploitation of the denposits is
dependent upon their economic viability.

[Translation]
Allocation of Funds from CRF

5706. SHRI GIRDHARI LAL
BHARGAVA:. Will the Minister of SUR-
FACE TRANSPORT be pleased to state:

(a) whether the Union Government
provide funds to the states out of the
Central Road Fund to construct roads in
the villages and to connect them with
main roads by constructing link- roads
and small bridges;

(b) if so, the State-wise details
thereof and the amount provided to
Rajasthan out of the Central Road Fund
since 1989-90, year-wise; and

(c) whether only partial amount has
been given to Rajasthan out of this fund
so far and the time by which the remain-
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ing amount is likely to be given to the
State?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER): (a)
and (b). The funds are aliocated under

- Central Road Fund to States for the

State roads including foads in villages.
A Statement showing statewise aliocation
of funds since 1989-90 is enclosed.
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(c) Funds against approved works
under Central Road Funa are released to
States taking into account the tolal cost of
schemes approved torthe State, total funds
released previously, requirement project-
ed by the State Government and availabil-
ity of budget provision. However, since
1989-90, an amount of Rs. 398 lakhs has
been released so far to Rajastnan Govern-
ment as their share unaer Central Road
Fund.

STATEMENT

(Rs. in lakhs)

Si. Name of State 1989-90  1990-91 1991-62  1992-93  1993-94
No. ‘
1. Andhra Pradesh -4.49 5.00 50.00 33.00 50.00
2. Assam 31.50 - 25.00 60.00 40.00
3. Bihar - - 20.00 100.00 40.00
4. Delhi 6.00 5.40 5.70 12.00 100.00
5. Goa - - — 1.00 5.00
6. Gujarat 100.00 150.00 60.00 70.00 80.00
';. Haryana 15.00 50.00 10.00 39.00 35.00
8. Himachal Pradesh 6.00 9.81 - — 15.00
9. Jammu & Kashmir 10.00 - 20.00 50.00 15.00
10. Karnataka 6.024 7.00 45.00 80.00 50.00
11. Kerala 135.016 *  150.00 40.00 20.00 §5.00
12. Madhya Pradesh 30.00 50.00 60.00 50.00 45.06
13. Maharashtra 19.01 450 9000 10000  110.00
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Sl.  Name of State 1989-90 1990-91 1991-82 1992-93 1993-94
No.

14. Manipur 5.00 10.50 1.00 - 10.00
15. Meghalaya - - 20.00 25.00 10.00
16.  Mizoram - - 1000  35.00 -
17. Nagaland 1.96 1.96 - - 10.00
18. Orissa - - 30.00 7.00 40.00
19. Rajasthan 161.00 207.00 — 25.00 5.00
20. Tamil Nadu 10.00 - 60.00 50.00 ‘80.00
21. Tripura - - 5.00 11.00 5.00
22. Uttar Pradesh 315.00 250.00 — 79.50 100.00
23. West Bengal 50.00 5.00 34.00 40.00 20.00
24. Sikkim C - - - - 20.00
25. Punjab - - - - 60.00

* Includes Rs. 35.016 lakhs for Cochin Port Trust towards Central Share.

Widening of N.H. 7

5707. SHRI BHEEM SINGH PATEL:
Will the Minister of SURFACE TRANS-
PORT be pleased to state:

(@) whether there is any proposal
to convert the Jabalpur, Maihar, Rewa,
Mangavan, Hunumana Banaras road
route of the National Highway Number 7
in Madhya Pradesh into a four lane route
and to repair the damaged bridges falling
on the said route;

(b) if so, the details thereof; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER): (a) to
(c). There is no proposal to widen National
Highway No. 7 in Madhya Pradesh to
four lines due to resource constraints. A
flood damage repair estimate amounting
to Rs. 68,000/- has been sanctioned for
repair of Tailwara Ghat Bridge over River
Narmada in April, 1994,

[English]

Installation of Power Projects By
M/s. Siemens Ltd. (Germany)

5708. DR. RAJAGOPALAN
SRIDHARAN: Will the Minister of
POWER be pleased to state:
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(a) whether M/s. Siemens Ltd. of
Germany has been allowed to instal
power projects in the country;

(b) the places where these power
projects are planned to be installed; and

(c) the details of equity participation
by State Governments, Union Govern-
ment and public sector in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU): (a) to (c). M/s.
Siemens Limited figure as equity part-
ners in a Gas Based Power Project of
615 MW in Gujarat and a Lignite based
project in Tamil Nadu of 1500 MW. The
project in Gujarat has been given techno-
economic approval of CEA and as at
present the details of equity participation
are as follows:—

(Rs. in crores)

Foreign:
Siemens, NRIs and other 217
Domestic:

(a) Indian Promoters
(Torrent & GPCL) 269

(b) Indian Pubilic,
IFls etc. 171 440

(Total) 657

In the case of the project in Tamil
Nadu the Project proponents have been
advised to tie up inputs regarding mining
as well as power project components.

[Translation]
Telecast of Films on Doordarshan

5709. SHRI JANGBIR SINGH: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the number of Hindi and region-
al language films telecast on Delhi
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Doordarshan during 1993-94 separately;
and

(b) the percentage of Haryanvi
films out of the regional films telecast.

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) The number of films in Hindi,
Regional language/dialects telecast on
Delhi Doordarshan 1993 and 1934 (upto
31.3.94) is as follows:—

Language 1993 1994 (upto

31.3.94)
Hindi 202 72
Others 52 15

(b) The percentage of Haryanvi
films works out as follows:—

1993 277%
1994 15.38%
[English]

Calicut Byepass

5710. SHRI K. MURALEE DHARAN:
Will the Minister of SURFACE TRANS-
PORT be pleased to state:

(a) the reasons for slow progress
of work going on for construction of
Calicut byepass; and

(b) the steps taken or proposal to
be taken to expedite the construction
work of this project?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
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PORT (SHRI JAGDISH TYTLER): (a)
and (b). The work of Calicut bypass is
being taken up in 4 phases. Work of land
acquisition in Phase-| has been complet-
ed. Construction work in Phase-l has
been sanctioned in July, 1993 for Rs.
17.34 crores and the work will start after
fixing the agency. In the remaining three
phases, work of land acquisition sanc-
tioned in February, 1990 and March,
1991 is in progress. The pace of work
is not slow considering that the iland
acquisition is a time consuming process.

T.V. Transmitters/AIR Stations in
Meghalaya

5711. SHRI PETER G.
MARBANIANG: Will the Minister of
INFORMATION AND BROADCASTING
be pleased to state:

(a) the places where T.V. transmit-

ters/AIR stations are functioning at present
in Meghalaya, their capacity and area
covered by these centres;
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(b) the places identified for estab-
lishing high power TV transmitters in the
State and progress made in this regard;
and '

(c) the ime by which the construc-
tion of T.V. transmitters are likely to be
completed alongwith their locations?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH.
-DEO): (a) As given in the Statement
attached.

(b) and (c). Whereas there is no
approved scheme at present to set up
additional high power transmitters in
Meghalaya, a very low power (10W) TV
transmitter is under implementation at
Baghmara in the State. As per present
indications, the transmitter at Baghmara
is expected to be commissioned during
the later half of the current financial year,
subject to availability of ready built ac-
commodation and timely supply of the
equipment on order.

STATEMENT
Details of T.V. Transmitters/A.I.R. stations at present functioning in the State of
’ Meghalaya
Sl Transmitter Power Estimated area
No. covered (in 1000
Sq. Kms.)
DOORDARSHAN
1. Tura 10 KW 19.7
2. Shillong 1 KW 11.8
3. Jowai 100 W 2.0
4. Williamnagar 100 W 2.0
5. Nongstoin i0 W 0.2
ALL INDIA RADIO
6. Shillong 100 KW MW Co222
50 KW SW Entire Meghalaya
& North East
7. Tura 2x10 KW MwW 5.6
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[Transiation]
Telephone Exchanges in M.P.

5712. SHRI MAHENDRA KUMAR
SINGH THAKUR: Will the Minister of
COMMUNICATIONS be pleased to state:

(@) the details of telephone ex-
changes set up in Madhya Pradesh
during the year 1992-93, district-wise;

(b) whether any target has been
fixed for the year 1993-94;

(c) if so, the details thereof and the
districts where these telephone exchang-
es are proposed to be set up?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
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(SHRI SUKH RAM): {a) District-wise
details of telephone exchanges set up in
Madhya Pradesh during 1992-93 is given
in the Statement.

(b) and (c) (i) Targets are fixed for
large capacity exchanges only. For
Madhya Pradesh no such exchanges
were proposed to be set up during 1993-
94 and only replacements/upgradation
were proposed.

(i) No targets have been fixed for
small capacity exchanges, as installation
of small capacity exchange depends on
minimum 10 registered paid demand at
a place. Tentatively 187 exchanges were
proposed to be set up during 1993-94.
District-wise details are as per Annexure.
However, the actual numbers installed
during 1993-94 has been 383.

STATEMENT

District-wise details of Telephone Exchange in Madhya Pradesh

Si District Number of No. of
No Exchanges Exchanges
set up proposed to

during be set up

1992-93 during

1993-94

1. Balaghai 8 3
2. Basiar 15 74
3. Betul 9 2
4. Bhind 6 2
5. Bhopal 3 3
6. Bilaspur 21 8
7. Chhatarpur 3 2
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Sl District Number of No. of
No Exchanges Exchanges
set up proposed to

during be set up

1992-93 during

1993-94

8. Chhindvara 8 4

9. Damoh - 1
10. Datia 4 2
11. Devas 11 3
12. Dhar 14 10
13. Durg 7 5
14. Guna 12 6
15. Gwalior 7 7
16. Hoshangabad 30 15
17. Indore 11 7
18. Jabalpur 12 6
19. Jhabur 7 2
20. Khandva 17 8
21. Khargone 19 5
22. Kakdir 5 2
23. Kandsrur 14 12
24. Korexr 10 1
25. Harsinghpur 4 3
26. Panna 3 1
27. Raigarh 12 4
28. Raipur 11 6
29, Raisen 9 4
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SI District Number of No. of
No Exchanges Exchanges
set up proposed to
during be set up
1992-93 during
1993-94
30. Rajgarh 6 2
31. Rajnand Gaon 6 5
32. Railak 8 4
33. Rewa 6 4
34. Sagar 5 2
35. Sarguja 5 2
36. Satna 4 -3
37. Sehore 8 1
38. Seohi 5 3
39. Shahdol 4 2
40. Shajapur 13 4
41. Shivpuri 6 2
42. Sidhi 5 4
43. Tikamgarh 3 1
44. Ujjain 8 5
45, Vidisha 11 S
395 187

Code and Conduct for
Advertisements

5713. SHRI VIRENDRA SINGH:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether there is any code of
conduct to check the exposure of body
in advertisements;.

(b) if not, whether the Government
propose to prepare any code of conduct
_for the purpose;

(c) whether the Government are
aware of the adverse effect on youths
of such exposures; and

(d) if so, the reaction of the Gov-
ernment thereto?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHR! K.P. SINGH
DEOQ): (a) Yes, Sir. The Code for com-
mercial advertising on Doordarshan re-
quires the advertiser to ensure that the
portrayal of the female form is tasteful
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and aesthetic and is within the well
established norms of good taste and
decency.

(b) Does not arise.

(c) and (d). Yes, Sir. Govemment
shares the concern expressed in this
regard in different quarers.

[English]
Funds for National Highways

5714. SHRI LOKANATH
CHOUDHURY:: Wili the Minister of SUR-
FACE TRANSPORT be pieased to state:

(a) whether different State Govern-
ments have requested Union Govern-
ment to allot additional funds in the
current year to keep the tempo of con-
struction of National Highways in different
States;

(b) if so, the details thereof;

(c) whether any decision has been
taken in this regard; and

(d) if not, the reasons tnerefor?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER): (a) to
(d). The final allotment of funds to the
different States for the current year has
not yet been decided because the de-
mand for grants is yet to be approved
by the Parliament, although a few States
have been requesting for enhanced funds.

[Translation]
Seabed Resource Evaluation

. 5715. SHRI SUSHIL CHANDRA
VARMA: Will the Minister of MINES be
pleased to state:
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(a) the depth at which minerals are
explored in the Arabian Sea and the Bay
of Bengal,

(b) the total quantity of nodules
extracted through seabed exploration
during the iast three years;

(c) wnether the Central Mechanical
Engineering (nstitute, Durgapur has de-
veloped a new device called ‘Remotgly
Operated Venhicle' for seabed mining and
oil exploration; and

(d) if so, tne details regarding the
structure, functioning and usefulness of
this venhicie?

THE MINISTER OF STATE OF
THE MINISTRY OF MINES (SHRI
BALRAM SINGH YADAV): (a) Seabed
mapping and Mineral exploration have
been carried out upto water depths of
4300 metres in the Arabian Sea and Bay
of Bengal.

(b) A total of about 12.5 tonnes of
nodules have been collected from Indian
Ocean during the last 3 years for exper-
imental purposes.

(c) and (d). Central Mechanical
Engineering institute, Durgapur (CMER)
is in the process of development of a
Remotely Operated Vehicle (ROV) for
operation upto water depth of 200 metres.
The first prototype of the same is under
trial in shallow basin of 5 metres depth.
The vehicle will primarily be used for in-
Situ inspection of off-shore structures,
pipelines and mapping efc.

Indian Telephone industry,
Mankapur

5717. SHRI SURENDRA PAL
PATHAK: Will the Minister of COMMU-
NICATIONS be pleased to state:
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(a) whether the Government have
any proposal for the expansion of
Mankapur (Gonda) unit of the Indian
Telephone Industries in view of the in-
creasing demand for electronic telephone
exchanges in the country;

(b) if =0, the details thereof;

(c) the time by which this scheme
is likely to be implemented; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) Yes, Sir.

(b) ITI Ltd. is creating a manufac-
turing capacity of 5,00,000 lines of Digital
Subscriber Inter-face Unit (CSN) at
Mankapur Unit with the collaboration of
Alcatel, France. This project is an
upgradation of existing E10B Technology
at the cost of Rs. 31.41 crores. In
addition, to meet the metal parts, coils
and transformers, connectors reauired
for OCB/CSN Project, an additional in-
vestment of Rs. 10.85 crores is sanc-
tioned to Mankapur Unit.

() The production of CSN has
commenced from Feb. 94 and the com-
ponent project is also under implemen-
tation and is likely to be completed by
end 1994.

(d) In view of (a), (b) and (c)
above, does not arise.

[English]
Visit of King of Sweden
5718. SHRI SHRAVAN KUMAR

PATEL: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:
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{a) whether a delegation led by
King of Sweden visited India for strength-
ening relations between the two coun-
tries; and

(b) if so, the main subjects dis-
cussed with the delegation and the
outcome therecf?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SALMAN KHURSHEED): (a) Yes,
Sir. The King of Sweden paid a State
visit to India from 10-18 October, 1993.

(b) In the delegation level talks,
held between the accompanying Swedish
Foreign Minister and EAM, views were
exchanged on regionai developments in
Europe and in South Asia, disarmament
issues, terrorism and human rights. The
talks resulted in greater understanding of
each other's concerns and perspectives.
Prospects for enhancing bilateral eco-
nomic relations have also improved as
a result of the interaction between the
accompanying high-level Swedish busi-
ness delegation and their Indian counter-
parts.

US Mediation in Relations with Pak

5719. SHR! GOPI NATH
GAJAPATHI: Wil the Minister of EXTER-
NAL AFFAIRS be pleased to state:

(@) whether the US has offered its
good offices to negotiate between India
and Pakistan to have better relations
between the two countries; and

(b) if so, the details thereof and the
reaction of the Government thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI R.L. BHATIA): (a) and (b). The US
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Government has ‘supported the resolu-
tion of disagreements between India and
Pakistan in a bilateral framework as
envisaged in the Simla Agreement. The
US is willing to help if so desired by both
sides.

Government have conveyed that
issues between India and Pakistan can
be resolved peacefully only through a
bilateral dialogue as envisaged in the
Simla Agreement. Government have
consistently rejected internationalisation
,of such issues or third party mediation.

Production and Export of MICA
5720. SHRI SYED SHAHABUDDIN:

Will the Minister of MINES be pleased
to state:
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(@) the average FOB export price
of standard mica, year-wise for 1991-92,
1992-93 and 1993-94;

(b) whether steps have been taken
by the Government to promote the in-
temal consumption and export of mica;
and

(c) the number of mica mines
which have been closed during the last
three years?

THE MINISTER OF STATE OF
THE MINISTRY OF MINES (SHRI
BALRAM SINGH YADAV): (a) The quan-
tity and value of mica and its products,
exported during the last three years is
as underi—

Year Export
Quantity Value Unit value/
(MT) (Rs. ‘000) Tonne (Rs. ‘000)
1991-92 34,882 5,54,995 15.91
1992-93 27,743 3,83,475 . 13.82
1993-94* N.A. N.A. N.A.

(Source: DGCI & S, Calcutta)

*  Figures of export for the year 1993-94 are not available yet.

(b) Yes, Sir.

(c) As per information of Indian
Bureau of Mines the total number of mica
mines which have been closed in the
country during last 3 years are as fol-
lows. )

Year No. of closed/

inoperative mines
1991-92 55
1992-93 57

1993-94 62

Linking of Cargo Centres with
Seaports

5721. SHRI R. SURENDER
REDDY: Wil the Minister of SURFACE
TRANSPORT be pleased to state:

(a) the volume of cargo handled by
each of the major port during the last
three years, year-wise;

(b) the quantum of country's inter-
national trade presently handled by major
ports and minor ports;
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(c) whether the Indian Shipping
Industry has recently called for linking
cargo generating centres in the country
to these seaports to boost export and
give fillip to coastal trade;

(d) if so, whether the Government
have received any communication/memo-
randum from the Shipping Industry in this
regard,;

(e) if so, the details thereof; and

(f) the Government's reaction there-
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THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER): (a) A
Statement is given below.

(b) The quantum of country’s inter-
national trade handled by major ports
during 1993-94 provisionally estimated
as 131 million tonnes. Minor Ports fall
within the jurisdiction of the State Gov-
ernments.

(c) and (d). No such proposal has
been received in the Ministry.

to? (e) and (f). Do not arise.

STATEMENT
(a) The volume of cargo handled by the Major Ports during last three years

is as under:—

(Million Tonnes)

Port 1991-92 1992-93 1993-94 (P)
Calcutta 42 5.2 5.2
Haldia 11.8 13.2 13.3
Paradip 7.3 7.6 8.3
Visakhapatnam 21.5 22.8 | 25.6
Madras 25.0 253 26.5
Tuticorin 5.9 6.2 6.7
Cochin 7.5 8.0 7.6
New Mangalore 8.3 71 '8.6
Mormugao 15.1 16.3 18.7
J.L. Nehru 28 3.0 34
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Port h 1991-92 1992-93 1993-94 (P)
Bombay 27.2 29.0 31.1
Kandla 21.0 229 24,5
Total 157.6 166.6 179.5
(P) : Provisional.

Advertisements to Newspapers of
u.p.

5722. MAJ. GEN. (RETD.))
BHUWAN CHANDRA KHANDURI: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to refer to
the reply given to Unstarred Question
No. 2208 onrn December 7, 1992 and
state:

{a) whether the norms for giving
advertisements to small newspaper were
enhanced during 1992 or thereafter;

(b) if so, the details and the rea-
sors therefor;

(c) whether the Govermment are
aware of the difficulties of Small News-
papers in Hilly underdeveloped border
areas in Uttar Pradesh, as regards the
number of copies required to be sold for
qualifying for advertisements;

(d) whether the Government pro-
pose to review these norms and bring
these back to pre-1992 days, as far as
U.P. Hills are concerned;

(e) whether the Government pro-
pose to increase the rates for advertise-
ment in these areas, as a special case;
and

{f if so, the details thereof?

THE MINISTER OF STATE OF
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEOQ): (a) and (b). Yes Sir. In pursuance
of the recommendations of a Committee
set up by the Government, the minimum
circulation criterion for empanelment of
a newspaper with DAVP was revised
from 1000 paid copies to 2000 paid
copies.

(c) and (d). Yes Sir. Keeping in
view the difficutties of the small news-
papers in hilly and underdeveloped bor-
der areas, advertising policy guidelines
already provide reiaxation to newspa-
pers/iournals published in backward,
border or remote areas or in tribal
language or- primarily meant for tribal
readers and those published from J&K.
The minimum circulation criterion in their
case is 500 paid copies per issue.

(e) and (). The advertisement rates
formula is applied uniformly, to all pub-
lications irrespective of their area of
publication.

[Translation]

Contract Labour System

5723. SHRI LALL BABU RAI: Will
the Minister of FOOD PROCESSING
INDUSTRIES be pleased to state:
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(a) whether project work is still
being undertaken under contract labour
system in the corporate offices under his
Ministry in various States;

(b) the details of those States
where works are being executed through
contractors,

(c) the States where contract labour
system has since been abolished;

(d) whether the Government have
any scheme to liberate the iabourers
from the contract system; and

(e) if so, the details thereof and the
progress made in this regard?

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD PROCESS-
ING INDUSTRIES (SHR!I TARUN
GOGOQI): (a) No. Sir.

(b) to (e). Do not arise.
Memorandum on Indo-US Relations

5724. DR. K.D. JESWANI: Wil the
Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether the Government are
aware of the memorandum submitted by
the delegation of Indo-American coaliticn
to White House in regard to Indo-US
relations recently,

(b) if so, the salient features of the
memorandum;

(c) whether the US Administration
responded to the memorandum,; and

(d) if so, the details thereof?
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THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI R.L. BHATIA): (a) Government
are aware of a proposal by the “Indo-
American coalition” to submit a commu-
nication to the White House.

(b} to (d). It appears that the
communication was eventually not sub-
mitted.

Multinationals in Prawn Production

§725. SHRI MAHESH KANODIA:
SHRI RAJENDRA
AGNIHOTRI:

SHRI DATTATRAYA
BANDARLU:

Will the Minister of FOOD PRO-
CESSING INDUSTRIES be pleased to
state:

(@) whether the Government have
formulated any scheme for increasing
prawn production, in view of its increas-
ing global demand,;

(b) if so, whether there is any
proposal to enter into a collahoration with
some multinaticnais in this regard;

(c) if so, the details thereof;

(d) whether the Government have
assessed the impact of the entry of
multinationals, on the domestic prawn
producers; and

(e) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD PROCESS-
ING INDUSTRIES (SHRI TARUN
GOGO): (a) Yes, Sir. Under a Centrally
Sponsored Scheme on integrated Brack-
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ish water Fish Farm Development, Brack-
ish water Fish Farmers’ Development
Agencies have been sanctioned for es-
tablishment in 37 coastal districts. More-
over, a scheme to augment Shrimp
production through acquaculture is being
implemented by Marine Products Export
Development Authority.

(b) and (c). No. multinationals are
directly involved in Prawn farming in India
at present. However, technical assis-
tance has been availed by a few Indian
private entrepreneurs from some muilti-
national firms.

(d) No, Sir.
(e) Does not arise.
Up-side Unfurling of National Flag

5726. DR. LAXMINARAYAN
PANDEYA:

SHRI BRIJBHUSHAN

SHARAN SINGH:

SHRI CHETAN P.S.
CHAUHAN:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether the Government are
aware that Indian national flag was
unfurled up-side down during one day
international cricket match held in
Wellington recently;

(b) if so, whether any Indian offi-
cials have been found involved in the
incident, and

(c) if so, the details thereof and the
action taken by the Government in the
matter?
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THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI R.L. BHATIA): (a) Yes, Sir.

(b) No, Sir.

{c) The National Flag was unfurled
upside down during the One Day Inter-
national Cricket Match held in Wellington
on March 30, 1994. Immediate action
was taken to rectify the mistake by the
officials of the Wellington Cricket Asso-
ciation when it was pointed by the
officials of the Indian High Commission
and those accompanying the Indian
Cricket Team.

It was a genuine mistake for which
the Wellington Cricket Association imme-
diately offered a public apology on their
public address system as well as through
the electronic media.

[English]
Bauxite Deposits in Visakhapatnam

5727. SHRI SULTAN SALAHUD-
" DIN OWAISI:
SHRI HARISINH CHAVDA:
SHRI K. PRADHANI:
SHRI D. VENKATESWARA
RAO:

Will the Minister of MINES be
pleased to state:

(a) the total number of applications
received in 1993-94 for setting up pro-
cessing plants based on the bauxite
deposits in Andhra Pradesh;

(b) the details of bauxite deposits
in the country and particularly in Koraput
district of Orissa and the value thereof;
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(c) whether the bauxite reserves in
the country are fast depleting;

(d) if so, the remedial steps taken
by the Government in this regard; and

{e) whether under the New
Liberalisation Policy the private sector is
allowed to explore bauxite reserves?

THE MINISTER OF STATE OF
THE MINISTRY OF MINES (SHRI
BALRAM SINGH YADAV): (a) to (e). The
information is being collected and will be
laid on the Table of the House.

LPT at Bonal in Orissa

5728. KUMARI FRIDA TOPNO:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the progress made in the instal-

_lation of Low Power T.V. transmitter at

Bonai in Sundargarh district of Orissa;
and

(b) the time by which it Is likely to
start functioning?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) and (b). A Low Power TV
Transmitter is envisaged to be set up at
Bonai in Sundargarh district of Orissa.
The normal lead time for implementation
of the project of this nature is about 2
years after the scheme is formally ap-
proved by the competent authority.
However, being an under-developed trib-
al area, efforts are being made to ex-
pedite its installation.
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[Translation]
Import of Steel Wire

5729. SHRIMAT! BHAVNA
CHIKHLIA: Will the Minister of STEEL be
pleased to state:

(a) whether the Government pro-
pose to do away with the canalisation of
import of mixed steel wire rods of all
types and non bulkable wire rods and
impose restriction on the import of car-
bon steel wires and certain types of
mixed steel wires;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
SONTOSH MOHAN DEV): (a) to (c). As
per the current export-import policy, import
of all steel items including wire rods is
freely allowed and import of rio steel item
is canalised. At present, there is no
proposal to restrict the import of any item
of steel.

National Highways

5730. SHRI CHHEDI PASWAN:
Will the Minister of SURFACE TRANS-
PORT be pleased to state the criteria laid
down for the widening of the National
Highways?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER): The
basic criterion for widening of National
HighWays from single lane to two lanes
is when the daily traffic volume exceeds

‘ 1,000 PCUs (Passenger Car Units) and
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from two lanes to four lanes when the
daily traffic volume exceeds 15,000 PCUs.

[English]

Advertisements for Conservation
of Fuel

5731. DR. KV.R. CHOWDARY:
Will the Minister of POWER be pleased
to state:

(@) the expenditure incurred on
advertisements for conservation of fuel
during each of the last three years;

(b) the funds allocated for this
purpose during 1994-95;

(c) whether any evaluation has
been made to assess the impact of these
advertisements; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU): (a) On behalf of
the Ministry of Power, the Energy Man-
agement Centre (EMC) organises aware-
ness campaigns for Energy Conserva-
tion. During the last three years, the
expenditure incurred by EMC on aware-
ness campaigns for Energy Conservation
was as under—

1981-92 Rs. 101.53 lakhs
1992-93 Rs. 105.71 lakhs
1993-94 Rs. 20.30 lakhs

(b) A provision of Rs. 16 crores
has been made for Energy Conservation
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Programmes includingawareness and pub-
licity programmes for the year 1984-95,

() and (d). In 1992, the Indian
Market Research Bureau (IMRB) had
evaluated the awareness campaigns
undertaken by EMC in 4 major metros
i.e. Delhi, Bombay, Calcutta and Madras
and found the campaign to be quite
effective and useful.

Rourkela Steel Plant

5732. SHRI A. VENKATESH NAIK:
Will the Minister of STEEL be pleased
to state:

(a) the amount earned annually by
Rourkela Steel Plant from the export of
steel pipes during the last three vears;
and

(b) the steps taken/proposed to be
taken by the Government to increase the
exports of pipes during the current finan-
cial year?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
SONTOSH MOHAN DEV): (a) There has
bheen no export of pipes from Rourkela
Steel Plant (RSP) of Steel Authority of
India Limited (SAIL) during the last three
years.

(b) Export of steel items including
pipes is dependant on conditions such as
demand, prices and quality etc. in the
international market. Government have
now freely allowed export of all items of
iron and steel. Liberalisation of trade
policy provisions, including the provisions
for duty free import of raw materials for
export, convertibility of the rupee on
trade and current account, etc. will help
in the export of these items. SAIL have
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also taken a number of steps to reorient
its marketing strategy, including exports.

L.D.P.T. In Gujarat

5733. SHRI CHHITUBHAI GAMIT:
Will the Minister of COMMUNICATIONS
be pleased to state:

{a8) the number of iong distance
public telephones functioning in Gujarat
as on date;

(b) the number of such telephones
opened during 1991-92 and 1992-93 and
1993-94;

(c) the target fixed for 1993-94,
and

(d) the achievement made in this
regard?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (@) Number of Long
Distance Public Telephones functioning
as on Ist April, 1994 is 4179.

(b) Long Distance Pubiic Teie-
phones opened during 1991-92, 1992-93
and 1993-94 are as under—

Year LD PCOs

Opened
1991-92 456
1992-93 749
1993-94 ‘ 2060

{c) No separate Target for LD PTs
was fixed for 1993-94. There was target
to provide telephones to 4500 Gram
Panchayats during 1993-94.
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(d) During 1993-94, telephone fa-
cility to 3370 Gram Pancnayats were
provided out of which 2050 were Long
Distance Public Teiephones.

Advertisement Arrears

5734. SHRI V. SREENIVASA

PRASAD:

SHRI SULTAN SALAHUD-
DIN OWAISI:

SHRI S.B. SIDNAL:

SHRI BOLLA BULLI
RAMAIAH:

SHRI TARA SINGH:

SHRIMATI VASUNDHARA
RAJE:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(@) whether advertising agencies,
public sector units and Government de-
partments owe Doordarshan crores of
rupees for commercials;

(b) if so, the details thereof as on
March 31, 1994; and

(c) tne concrete measures being
taken to recover those outstanding dues?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEQ): (a) and (b). Yes, Sir. As on
31.3.94, an amount of Rs. 12.81 crores
for the period upto 1992-93 was out-
standing.

(c) .Doordarshan is taking recourse
to all the contractual provisions to ensure
timely payment of dues, including
encashment of bank guarantee/
deaccreditation of errant agencies, arbi-
tration and legal action.
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AlR/Doordarshan Coverage In
Gujarat

5735. SHRI SOMJIBHAI DAMOR:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the extent of population cov-
ered by Doordarshan and Akashvani
network in Gujarat;

(b) whether any schemes have
been formulated to cover the tribal areas
of the State during the -Eighth Plan
Period; and

(c) the details of the schemes
prepared to cover centpercent population
of the State?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEOQ): (a) The entire State of Gujarat is
covered by All India Radio transmission.
Doordarshan transmission is available to
77% of the population of the State.

(b) and (c). Yes, Sir. During Eighth
Plan Period, Doordarshan proposes to
set up 4 High Power Transmitters, 16
Low Power Transmitters and 2 Very Low
Power Transmitters in the State of Gujarat
including the rural, tribal and remote
areas, as given in Statement. Further
expansion of TV coverage would depend
upon availability of resources and interse
priorities.

Though, the State is fully covered
by All india Radio, a Local Radio Station
at Vadodara, a Relay Centre at Junagarh
and a 2x5 KW FM Transmitter at
Ahmedabad are being set up to further
strengthen the radio coverage in the
State of Gujarat.
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STATEMENT

Sl. Scheme Place
No.

1. High Power Bhuyj
Transmitters Vadodara
Surat
Palitana

2. Low Power Khambat
Transmitters Morbi

Dharangadra
Mahuva
Naktarana
Rapar
Mangrol
ider
Palitana
Deesa
Rajula
Sanjeli
Khambalia
Amod
Jhagadia
Mangrol (Surat)

3. Very Low Power
Transmitters

Netrang
Devgarh

[Translation]
News In Punjabl

5736. SHRIMATI KRISHNENDRA
KAUR (DEEPA):
SHRI BRIJBHUSHAN
SHARAN SINGH:
SHRI SATYA DEO SINGH:
PROF. PREM DHUMAL:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether the Government have
decided to telecast news-bulletin in
Punjabi; and
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(b) if so, the time by which it is
likely to be started and the duration
thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEOQ): (a) Doordarshan Kendra, Jalandhar
is already telecasting news bulleting in
Punjabi.

(b) Does not arise.
Fruits and Vegetables

5737. SHRI GUMAN MAL LODHA:
Will the Minister of FOOD PROCESSING
INDUSTRIES be pleased to state:

(a) whether the prices of fruits and
vegetables available in the country as
raw material for food processing indus-
tries are much more as compared to the
International market;

(b) the factual position in this re-
gard; and

(c) the position of our country in
the world regarding the production of
fruits and vegetables?

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD PROCESS-
ING INDUSTRIES (SHRI TARUN
GOGOI): (a) and (b). While the prices
of certain fruits and vegetables in the
country as raw material for food process-
ing industries compare favourable, the
prices of some other fruits and vegeta-
bles are higher as compared to the
international market.

(c) india is a second largest pro-
ducer of fruits and vegetables in the
World.
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International Film Festival

5738. DR. KARTIKESWAR PATRA:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the criteria adopted for selec-
tion of films for Intemational Film Fes-
tivals;

(b) the names of the Indian films
selected and exhibited in the 25th Inter-
national Film Festival held- in Calcutta;
and

(¢c) the special features of the
festival?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEOQ): (a) The criteria for selecting films
for International Film Festivals of India is
given in Statement-I.

(b) The details of Indian fims
selected for exhibition in 25th Interation-
al Film Festival of India (IFFI) held at
Calcutta from January 10-20, 1994 are
given in Statement-Il.

(c) The special features of IFFI'94
are given in Statement-Ill.

STATEMENT-l

Criteria for selecting fims for Interna-
tional Film Festivals of India

(A) FOREIGN FILMS
Foreign films for the International

Film Festivals of India are selected in
accordance with long-established guide-



219 Written Answers

lines, most of which are common to the
international film festivals of the world.
Broadly speaking, these are:

1. Films are selected keeping in
view the overall aim of the
Festival, as spelled out in its
Regulations every vyear, as
given below:

“The Festival aims at providing
a common piatform for the
cinematographies of the world
to project the exceilence of
their film ar; contributing to the
understanding and apprecia-
tion ot the film cultures of
different nations in the context
of their social and curtural
ethos; and promoting friendship
and cooperation among
different peopies of the world".

2. For the main, official “"Cinema
of the World” Section, feature
films of high quality which have
been entered in, or have won
awards at other International
Film Festivals, or are of ex-
traordinary merit, can be ac-
cepted for exhibition. Usually,
films which are not more than
two years old at the time of the
Festivai are accepted, although
this criterion can be relaxed in
exceptional cases. It is aiso
usual to include only films which
have noi previously been re-
leased in India commercially or
screened publicity in theatres
prior to the Festival.

3. All foreign films which are in
languages other than Engiish
are required to have subtitles
in English. -

4. No censorship is applied to
films entered in the Festival.
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5. In addition, the special pack-
ages of fiims for the Focus,
Retrospectives, Tributes etc.,
are selected keeping in view
the suggestions, if any, of the
Advisory Committee/
Organising Committee. Care is
taken to concentrate on the
cinema of a country from Asia,
Africa or Latin America in the
Focus Section in each Festi-
val, in keeping with the prac-
tice of highlighting the cinema
of Third World countries.
Retrospectives and Tributes
featuring major film makers of
the world from different coun-
tries are arranged, alongwith
some theme-based or anniver-
sary-related packages of qual-
ity fims from time to time.

(B) INDIAN FILMS:

SELECTION OF INDIAN PANORA-
MA FILMS:

The Indian Panorama films are
selected by a jury of eminent film per-
sonalities and artistes nominated by the
Government of India. Films of cinematic,
thematic and aesthetic excellence are
selected. Usually 21 feature films with
English sub-titles and a maximum of 21
non-feature films, produced between Ist
September of the immediately preceding
year and 31st August of the year in which
the Indian Panorama fiims. are being
selected and certified by the Central
Board of Film Certification are eligible for
exhibition. Also according to the provi-
sions of Indian Programme Regulations,
in the event of the number of films
selected in a particular year falling short
of the prescribed maximum permjssible
limit, in either category, the Director,
Directorate of Film Festivals, may recom-
mend for consideration to the All India
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Panel (the Panel which made the original
selection of the films), such films as are
of exceptional merit in his/her judgement,
‘even when these have been certified
upto 4 calender months beyond the due
date.

. SELECTION OF FILMS FOR
MAINSTREAM INDIAN CINEMA
SECTION:

In this Section, the feature films are
recommended by Film Federation of
India.

lil. SELECTION OF FILMS FOR
INDIAN RETROSPECTIVE
SECTION:

For this Section, the films are re-
commended by the Organising Committee
of the Festival.

STATEMENT-II

The Indian films were screened in the
following Sections:

(A) INDIAN PANORAMA
Feature Films

1. Abartan/Dr. Bhabendranath Saikia/
Assamese

2. Antareen/Mrinal Sen/Bengali
3. Bhagavad Gita/G.V. lyer/Sanskrit

4. Chinnari Mutha/T.S. Nagabharana/
Kannada

5. Deivathinte Vikruthikal/Lenin
Rajendran/Malayalam

6. Gouri/Sivaprasad/Malayalam
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7. llayum
Malayalam

Mullum/K.P.  Sasi/

8. Kabhi Haan Kabhi Naa/Kundan
Shah/MHindi

9. Lavanya Preeti/A.K. Bir/Oriya

10. Magrib/P.T. Kunhimohammed/
Malayalam

11. Patang/Gautam Ghosh/Hindi

12. Sambal Vangma/K. Ibohal

Sharma/Manipuri

13. Shilip/Nabyendu
Bengali

Chatterjee/

14. Suraj Ka Satvan Ghoda/Shyam
Benegal/Hindi

15. Sunya Theke Suru/Ashoke
Vishwanathan/Bengali

16. Utloran/Sandip Ray/Bengali

17. Vidheyan/Adoor Gopalakrishnan/
Malayalam

18. Woh Chokri/Subhankar Ghosh/
Hindi.

Non-Featurev Films

1. A house and A Home/ Sanjay
Kak/English T

2. Anubhav/Suresh Kumar/No lan-
guage

3. Anukampan/Balaka thsh/Hindi

4. Bazar Sitaram/Neena Gupta/
English C
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5.

6.

10.

11.

12,

13.

14.

15.

16.

17.

18.

19.

Colours of Absence/Arun Khopkar

Fearless: The Hunterwali Stori/
Riyad Vinci Wadia/English

Freedom/Shaila Paralkar/No lan-
guage

Hyderabad: A place in the Hearl/
Zafar Hai/English

In Search of Indian Theatre/Abhijit
Chattophadhyaya/English

Lai Haraoba/Aribam Shyam
Sharma/English

Moksha/Pankaj Butalia/Bengali

On the Wild Trail/Rajiv Mehrotra/
English

Ordinary Love/Anand

Subramanian/Hindi

Rashtriya Dariyai Udyan/Neerav
Parekh/Gujarati

Sunday/Pankaj Advani/Hindi

The Second Page/Sanjivan Lal/
Hindi

The Splendour of Garhwal & Roop
Kund/Victor Banerjee/English

Tragedy of an Indian Farmer/
Muraii Nair/Music only

Wangle—A Garo Festival/Bappa
Ray/ English.

(B)INDIAN RETROSPECTIVE

FILMS BY LATE VIJAY BHATT:

1.

Baiju Bawara

_MAY 2, 1984
2,

3.

4,
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Ram Rajya

Goonjh Uthi Sehnai

Hariyali Aur Rassta.

FILMS OF LATE UTPAL DUTT:

Bhuvan Shome
Agantuk

Jhor

Padma Nadir Majhi

Datta.

(C)MAINSTREAM CINEMA

10.

11.

12,

Walter Vetrivel (Tamil)
Yejaman (Tamil)
Aranmanakili (Tamil)
Allari Priyadu (Telugu)
Aakésh Dhoothu (Malayalam)
Ranjita (Kannada)
Rakte Amar

Tomar Sohag

(Bengali)

Swet Patharer Thala (Bengali)
Hum Hain Rahi Pyar Ke (Hindi)
Khal Nayak (Hindi)

Raju Ban Gaya Gentleman (Hindi)

Zapatlela (Marathi).
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STATEMENT-Ilt

A total of 157 feature films and 23
short or non-feature films were screened
at the 25th International Film Festival of
India (IFFI) held in Calcutta. 118 feature
films and 4 short films were foreign films,
while 39 feature films and 19 short/non-
feature films were from the Indian cinema.
Forty countries participated in the festival.
Four countries namely, Israel, Armenia,
Estonia and Lithuania participated in the
festival for the first time.

Most of the foreign films screened
in the festival had participated in other
International Film Festivals as well, a
factor which indicates their level of ex-
cellence. In addition there were
retrospectives of and tributes to great
film personalities from abroad, viz. the
Italian film-maker, Michelangelo Antonioni,
the Oscar-winning Dutch Director, Fons
Rademakers and his wife Lilli, Swedish
Director Ingmar Bergman, the actress
Greta Garbo and the great Italian film-
maker Federico Fellini and from India,
two famous film personalities, namely
Utpal Dutt and Vijay Bhatt who had
recently passed away.

The bestofrecentindian cinemawas
screened in the Indian Panorama Section
and some of the most popular Indian films
inthe MainstreamIndiancinemasection. In
all, 408 shows in 10 theatres were held
during the festival. The festival was attended
by over 2,800 press and film delegates.
Amongst them were 84 foreign delegates.
Apart from Antonioni and Fons and Lilli
Rademakers, the festival witnessed
personal appearances by a large number
of foreign film personalities.

Pulse Rate from Delhi to Firozabad

5739. SHRI PRABHU DAYAL
KATHERIA: Will the Minister of COMMU-
NICATIONS be pleased to state:

VAISAKHA 12, 1916 (SAKA)

Written ,LAnswers 226

(a) whether it is a fact that STD
pulse rate from Delhi to Fiirozabad is 8/
16/32 while from Firozabsad to Delhi is
4/8/16;

{b) if so, the reasons for the
difference; and

{c) the steps proposed to be taken
by the Government to ensure that pulse
rates between two places remain uni-
form?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMIUNICATIONS
(SHRI SUKH RAM): (@) No, Sir. The
correct pulse rate both wiays is 8/16/32.

(b) and (c) Pulse rzite between two
stations was so far be:ing decided by
Radial (Aerial) distance between two
stations by calculating; through X, Y
coordinates.

In 1992 since the STD services
spread to villages, concept of L.D.C.C.
was created wherein distance was cal-
culated on the basis of HQ. to HQ of
LDCCs.

Firozabad earlier was charging on
the basis of distance between Delhi-
Firozabad. In the revised scheme Agra
became the Nodal point for Agra SSA
and charges from Delhi was on the basis
of distance between Agra/Delhi.

There was time gap in implement-
ing the same at two places and hence
the complaint. The anomaly has since
been corrected.

Energy Conservation Scheme
5740. PROF, SAVITHRI

LAKSHMANAN: Will the Minister of
POWER be pleased to state:
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(@) whether the Government have
adopted any norms to save energy con-
servation in the various departments and
Ministries;

{b) whether any progress has been
made in the implementation of this
scheme; and

(c) if so, the details of energy
saved during the last three years?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU): (a) to (c). While no
specific norms have been prescribed,
various Departments/Ministries are con-
scious about the need to conserve en-
ergy. Matters relating to energy conser-
vation are also discussed in meetings
with Ministries/Departments concerned
with energy intensive sectors of the
economy and ways and means explored
to effect significant savings. However, it
is too early to make an overall assess-
ment of the energy savings expected at
this stage.

Export of Steel

5741. SHRI M.V.V.S. MURTHY:
SHRI D. VENKATESWARA
RAO:
‘SHRI S.B. SIDNAL:

Will the Minister of STEEL be
pleased to state:

(@) the steel import and export
figures for 1991-92, 1992-93 & 1993-94
and the projected figures for 1994-95;

(b) whether the Ministry has for-
warded any recommendation to the
Ministry of Finance regarding reduction
of excise duty; and
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(¢) if so, the details thereof?

. THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
SONTOSH MOHAN DEV): (a) The quan-
tity of steel imported and exported during
1991-92, 1992-93 ard 1993-94 was as
follows:—

(In millian tonnes)

Year Import Export
1991-92 1.04 0.39
1992-93 111 0.89
1993-94 0.08 1.61
(Prov)

- Import of steel is now freely al-
lowed. Import of steel depends upon the
specific requirements of importers in
order to supplement indigenous availabi-
lity both in terms of quantity and quality.

Steel is exported by the main
producers as well as secondary produc-
ers. Main producers have tentatively
projected their steel exports during 1994-
95 at 1.52 million tonnes.

(b) and (c). Representations have
been received from different sections of
steel industry such as the Electric Arc
Furnace units, Induction Furnace units,
rerolling industry, etc. against the in-
crease in excise duty on iron and steel
producls. These are under consideration
of the Government.

[Translation]
Telephone Exchanges in Bihar
5742. SHRI PREM CHAND RAM:

Will the Minister of COMMUNICATIONS
be pleased to state:
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(a) whether any target was fixed for
setting up electronic exchanges with STD
facility in Bihar during 1992-93;

(b) if so, the details thereof with
locations where such exchanges have
been set up and the achievements made
so far in this regard; and )

(c) the details of proposal for setting
up such exchanges in near future in the
State?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) and (b). No, Sir,
no definite targets are fixed for setting
up of electronic exchanges with STD
facility. The exchange gets STD facility
as and when suitable transmission sys-
tem is installed to connect the exchange
into the STD network. However, 90
numbers of such exchanges were set up
during 1993-94 as per details given in the
Statement and total 308 numbers of such
exchanges have been set up in Bihar so
far.

(c) Question does not arise in view
of (@) & (b) above.

STATEMENT

Name of Electronic Exchange set up
with STD facility during 1992-93

Si. No. Name of Station

1. Barajamola
2. Chakradharpur
3. Ghatsila

4, Jadugora
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SI. No.

—

Name of Station

10.

11.

12.

13.

14,

15.

16.

17.

18.

19.

20.

21.

22.

23.

24,

25.

Jhinkpani
Maghataburu
Noamundi
Saraikela
Naugachia
Kahaigaon
Arwal
Bharthauli
Charki
Daudnagar
Deo

Dobhi

Goh

Kako
Rajhauli
Sherghati
Tekari

Bahadurganj

Barsoi

Sonauli

Piro
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Sl No. Name of Station Sl. No. Name of Station
26. Koilwar 47. Deoria
7. Biraul 48. Desri
28. Phulparas 49 Karanaul
29. Banipur 50. Kurhani
30. Dalsingsarai 51. Mahnar
31. Jainagar 52. Riga
32. Kapan 53. Sonbarsa
33. Lakminia 54, Turki
34. Maheshkhut 85. Vaishali
35. Manjhaul 56. Bihariganj
36. Tajpur 57. Pipra
37. Baghmara 58. Raghopur
38. Baliapur 59. Triveniganj
39. Balidih 60. Udakishanganj
40. Chanrapura 61. Banjari
41. Gomia 62. Bikramganj
42, Govindpur 63. Barachakia
43. Kandra 64. Bagha
44, Katras 65. Narkatiaganj
45. Loyabad 66. Bikram

46. Bochaha 67. Hilsa
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Sl No. Name of Station
68. Kankerbagh
69. Masaurhi
70. Patliputra
71. Patelnagar
72, Patna City
73. Rajendranagar
74. Simra
75. Bakhtiarpur
76. Poonpoon
77. Jamalpur
78. Lakhisarai
79. Sheikhpura
80. H. Kharagpur
81. Rajmahal
82. Japla
83. Latehar
84. Itki
85. Tamar
86. Simdega
87. Ishribazar
88. Kuju
89. Madhuban
90.

Rahdhanwar
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[English]

Power Purchase Agreement

5743. SHRI D. VENKATESWARA
RAOC:
SHRI BOLLA BULLI
RAMAIAH:

Will the Minister of POWER be
pleased to state:

(a) whether the State Electricity
Boards had been urging the Union Gov-
ernment for laying down sets of guide-
lines for Power Purchase Agreements
(PPAs) to be followed by the SEBs for
facilitating and expediting private parti-
cipation in power sector;

(b) if so, the details and the rea-
sons therefor;

(c) whether the Union Government
have finalised the guidelines/model norms
for Power Purchase Agreement to .be
followed by the SEBs;

(d) if so, the details thereof, and

(e) the time by which the guidelines
are likely to be announced?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU): (a) to (e). Govern-
ment of India have issued tariff Notifica-
tion dated 31.3.1992 as amended on
19.1.1994, giving the guidelines for de-
termining the tariff for purchase of power
by the State Electricity Boards from the
generating companies. The Power Pur-
chase Agreement for bulk sale of power
by a generating company to the State
Electricity Board is a matter to be finalised
between the Company and the SEB.
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[Translation]

Stealing of Parcels in Bihar and
Uttar Pradesh

5§744. SHRI ARJUN SINGH YADAV:
Will the Minister of COMMUNICATIONS
be pleased to refer to the reply given to
Unstarred Question No. 2600 on Decem-
ber 20, 1993 and state:

(@) whether the Government have
since collected the information in this
regard,

(b) if so, the details thereof; and

(c) if not, the reasons for the
delay?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) and (b). The
information in respect of Unstarred
Question No. 2600 of 20th December, 93
has since been collected and Assurance
given has been fulfilled ori 3.3.1994.

(c) Does not arise.
Mineral Exploration in Maharashtra

5745. SHRI DATTA MEGHE: Wil
the Minister of MINES be pleased to
state:

(a) whether the Geological Survey
of India has conducted any survey during
the last three years in Maharashtra to
explore minerals and metals in the State;

(b) if so, the details of the places
where the survey was conducted and the
estimated reserves of minerals and metals
found; and
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(c) the steps taken by the Govern-
ment to exploit these deposits?

THE MINISTER OF STATE OF
THE MINISTRY OF MINES (SHRI
BALRAM SINGH YADAV): (a) and (b).
Yes, Sir. Geological Survey of India
(GSI1) has conducted survey for explora-
tion of gold, copper, tungsten, Manga-
nese and Platinum Group of Elements
(PGE) in parts of Nagpur, Bhandara and
Thane districts of Maharashtra during the
last three years. Preliminary assessment
has indicated a resource of about 1.37
lakh tonnes of gold ore with average
grade of 2.3 to 8.4 gi of gold and a
tentative resource of 1.5 lakh tonnes of
copper ore with 1.99% copper.

(c) Exploitation of the deposits is
dependent upon their techno-economic
viability.

Chronically Sick Units of SAIL
5746. SHRI RAJESH KUMAR: Will
the Minister of STEEL be pleased to
state:
(@) whether the Steel Authority of
India Limited has decided to sell-off all
its chronically sick units;

(b) if so, the details thereof; and

(c) the details of all profit making
units under Steel Authority of {ndia?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
SONTOSH MOHAN DEV): (a) No, Sir.

(b) Does not arise.

(c) As on 31.3.93, the profit making
units under SAIL were as follows:—



237 Written Answers

Sl NameofUnit  Cumulative Profit
No. ason 31.3.93
(Rs. Crores)

1. Bhilai Steel Plant 1014
2.  Rourkela Steel Plant 318
3. Bokaro Steel Piant 1644

Widening of Roads in U.P.

5747. DR. SAKSHIJi: Will the Min-
ister of SURFACE TRANSPORT be
pleased to state:

(@) the names of the National
Highways in Uttar Pradesh in respect of
which work has been going on for the
last two years to widen them; and

(b) the work compieted so far?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER): (a)
Haryana border to Mathura Section of
National Highway No. 2 in Uttar Pradesh.

(b) Physical progress as on 31.3.94
is about 12%.

[English]

Relations with Central Asian
Republics

5748. SHRI RAMESH
CHENNITHALA: Will the Minister of
EXTERNAL AFFAIRS be pleased to state:

(@) whether the Government pro-
pose to strengthen further the bilateral
relations with Central Asian Republics;
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(b) if so, the details thereof; coun-
try-wise;

(c) whether any agreements includ-
ing trade agreements have been signed
with these countries; and

(d) if so, the salient features there-
of, country-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SALMAN KHURSHEED): (a) Yes,
Sir. '

(o) The Government proposes to
continue dialogue with the leadership of
the Central Asian Republics through ex-
changes of bilateral visits and meetings
at other internationat forums. The Gov-
ernment are planning to open our res-
ident missions in the remaining two
Central Asian capitals, namely Dushanbe
(Tajikistan) and Bishkek (Kyrghyzstan)
after the recent opening of the Indian
resident mission of Ashgabat
(Turkmenistan). The second sessions of
the Joint Commissions with Uzbekistan
and Kazakhstan are also proposed to be
heild. The first session of the indo-
Kryghyz Joint Commission is expected to
take place in New Delhi soon. With the
opening of our missions in Ashgabat
(Turkeministan) and Dushanbe (Tajikistan)
we expect to have joint commissions with
these countries also.

(c) Yes, Sir.

Uzbekistan: The agreements/
protocols/MOUs signed be-
tween India and Uzbekistan
provide for cooperation in the
following areas: economic,
commercial, scientific and tech-
nical, culture, arts, education,
diplomatic and consular rela-

@ 0
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(ii)

tions, establishment of inter-
Govemmental commission on
trade, economy, S&T coopera-
tion sports, provision of $10
million credit by India,
cooperation between two
foreign ministries, science and
technology; postal and related
matters, tourism, mass media,
air services, avoidance of
double taxation, telecommu-
nications, indo-Uzbek Science
& Technology Centre and prin-
ciples of inter-State relations.

Kazakhstan: The agreements/
protocols/MOUs signed bet-
ween India and Kazakhstan
provide for cooperation in the
following areas: declaration of
basic principles and direction
of inter-Governmental relations,
trade, economic relations, sci-
ence and technology, culture
and arts, education, mass
media, sports, inter-Govem-
mental commission on trade,
economic and S&T coopera-
tion, provision of $10 million
credit by India, science and
technology, cooperation be-
tween the two foreign minis-
tries, air services, diplomatic
and consular relations.

Kyrghyzstan: The agree-
ments/Protocols/MOUs signed
between India and Kyrghyzstan
provide for cooperation in the
following areas: Declaration of
principles and directions of co-
operation, trade, economic
relations, science & technology,
culture, arts, education, sci-
ence, mass media, and sports,
inter-Governmental commission
on trade, economic, scientific
& technological cooperation,
economic and technical coop-
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eration, cooperation between
the two foreign ministries, dip-
lomatic and consular relations
and air services.

(iv) Turkmenistan: The agree-
ments/protocols signed be-
tween India and Turkmenistan
provide for cooperation in the
following areas: Declaration of
principles and directions of
cooperation, trade, economic,
culture, arts, education, sci-
ence, tourism, sports, mass
media, economic and technical
cooperation, air services, dip-
lomatic and consular relations,

(v) Tajikistan: The agreements/
protocols/MOU signed between
India and Tajikistan provide for
cooperation in the following
areas: Declaration on princi-
ples and directions of cooper-
ation, trade, economic and
technical cooperation, culture,
arts, education, science, mass
media, sports, cooperation
between the national banks,
cooperation between the two
foreign ministries and air ser-
vices.

TV Transmitters in Border Areas

5749. SHRI MANORANJAN
BHAKTA:
SHRi MOHAN RAWLE:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether the Govemment have
taken steps, besides setting up high
power transmitters, in sensitive and border
areas, to counter adverse propaganda
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against India by neighbouring countries
there; and

(b) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO). (@) and (b). Yes, Sir. It is the
constant endeavour of Doordarshan to
present factually correct information in
different formatsflanguages so as to
sustain the interest of viewers in these
areas and dispel erroneous/misleading
claims by forces inimical to our national
interest.

High Power Delegation to Counter
Pak Propaganda

5750. SHRI MOHAN RAWLE: Will
the Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) the countries which have so far
backed India’s stand on Kashmir and
opposed the internationalisation of the
issue;

(b) the names of foreign countries
where the Government have sent high-
power delegations to counter Pakistan's
adverse propaganda in those countries
about India and particularly about Kash-
mir; and

(c) the result of the visit of these
delegations to those countries?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHR! R.L. BHATIA): (a) to (c). Govern-
ment during the course of usual Minis-
terial, Official and diplomatic exchanges
with other countries have apprised them
of the true facts regarding the situation
in Jammu & Kashmir and of Pakistan's
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support to trans-border terrorism. Gov-
ernment are committed to seek the
resolution of all differences with Pakistan
peacefully and through bilateral negotia-
tions within the framework of the Simla
Agreement. This has been conveyed to
Pakistan and to other countries.

There is appreciation for India's
stand and support for a process of
bilateral dialogue between India and
Pakistan as the best way forwarded to
resolve all differences between India and
Pakistan, including Jammu & Kashmir.

Extension of time to Submit Pilot
Prints

5751. SHRI ANANTRAO
DESHMUKH: Will the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state:

(a) whether the Doordarshan have
received representation from producers
for extension of time to submit pilot prints
of sponsored serials;

(b) if so, the action taken in the
matter,;

(c) the details of problem faced by
the producers in submitting pilot prints
brought to the notice of Doordarshan,
and

(d) the action proposed to be taken
by the Government in this regard?

THE MINISTER OF STATE OF,
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) Yes, Sir.

(b) Doordarshan granted an exten-
sion of three months.
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{c) The extension of time sought
by the producers was diverse on grourxds
such as non availability of technical crew,
requests for increase in the number of
sanctioned episodes, non-receipt of per-
missions from local authorities etc.

(d) Doordarshan decides such re-
quests on the merit of each case.

[Translation]
Relations with France

5752. PROF. RASA SINGH
RAWAT: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(@) the steps being taken by the
Government to strengthen further rela-
tions with France;

{b) whether France has offered
assistance/cooperation in any areas/ de-
velopmental works; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SALMAN KHURSHEED): (a)
Government are taking various steps to
strengthen relations with France. Regular
exchanges of high-level visits have im-
parted momentum to bilateral relations.
From the Indian side these have included
those of the Prime Minister (September
'92); the Minister for Urban Development
(October '92); the Agriculture Minister
(February '94); and the External Affairs
Minister (February '94); and from the
French side those of the Minister for
Research and Space (October 'S2); the
Minister of Posts and Telecommunica-
tions (November '92); the Defence Min-
ister (December ‘92); the Minister of
State for Trade (November '33); and the
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Foreign Minister (April 'S4). Economic
and commercial relations between India
and France have also expanded signi-
ficantly over the last few years. Trade
with France has increased from Rs.
1242.35 crores in 1988-89 to Rs. 3053.67
crores in 1992-93. A meeting of the Indo-
French Joint Economic Commission at
Ministerial level is scheduled to be held
later this year and a visit of a high-level
French business delegation to India is
also envisaged in late 1994. French
direct investment approvals in india in-
creased from Rs. 88.8 million in 1990 to
Rs. 1283.09 million in 1993. Government
have also agreed to the French request
to conclude a Bilateral Investment Pro-
tection Agreement to further encourage
French investments in India. An Indo-
French Centre for the Promotion of
Advanced Research has been estab-
lished in New Delhi jointly funded by India
and France; under the aegis of the
Centre, collaborative research projects in
various scientific fields are being under-
taken. A bilateral dialogue on terrorism
and drug trafficking has been initiated
and steps are being taken to conclude
various consular agreements of mutual
interest. A Cultural Exchange Programme
for the years 1993-95 is currently under
active implementation.

(b) and {(c). Since 1989, France
has been providing bilateral assistance to
India which has mainly been utilised for
French project exports. The French
Government have conveyed their desire
to conclude a Financial Protoco! for 1994
for which suitable projects are to be
identified.

B.B.C. Telecast on Alleged
Atrocities

5753. DR. AMRITLAL KALIDAS
PATEL. Will the Minister of EXTERNAL
AFFAIRS be pleased to state:
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(@) whether the attention of the
Government has been drawn to a report
published in a Gujarati daily,
“Janmabhoomi” dated 11.3.94 published
from Bombay stating that the BBC under
its series “Document from abroad” had
telecast a film, produced in India, which
carried reports about the alleged atroc-
ities being committed on Indian women;

(b) if so, the details thereof,

{c) whether in view of these reports
the Swedish Government propose to
stop the financial assistance to India; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHR! R.L. BHATIA): (a) Yes, Sir. The
report is dated 10.3.94.

(b) The report probably relates to
the BBC programme ‘Let Her Die’ in
BBC's ‘Assignment’ series on gender
discrimination in parts of India which was
telecast on the BBC World Service.

{c) The Government of Sweden
has not conveyed any decision to stop
financial assistance to India on the basis
on such reports.

(d) Does not arise.
Direct Reduced Iron Technology

5754. SHRIMAT!I SHEELA
GAUTAM: Wil the Minister of STEEL be
pleased to state:

(a) whether the Government pro-
pose to use Direct Reduced Iron in the
steel melting process, in all the public
sector steel plants;
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(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
SONTOSH MOHAN DEV): (a) to (c).
Public Sector Integrated Steel Plants
have been set up based on coke-iron
ore-sinter-blast furnace-basic oxygen
furnace/open hearth furnace process
routes where molten iron (hot metal) is
used for steel making. The plants are not
designed to use Direct Reduced Iron in
large quantities which are normally used
in Electric Steel Making Process.

However, Visakhapatnam Steel
Plant which has 100% Continuous Cast-
ing Technology uses a small amount of
Direct Reduced Iron as coolant in the
converters of Steel Melting Shop. A
maximum quantity of 60,000 tonnes of
Direct Reduced Iron can be used by
Visakhapatnam Steel Plant per year.

Branch Post Offices in Gujarat

5775. SHRI N.J. RATHVA: Will the
Minister of COMMUNICATIONS be
pleased to state:

(@) the number of branch post
offices functioning in Gujarat particularly
in Chhota-Udaipur areas of the State at
present; and

(b) the branch post offices pro-
posed to be opened in the state during
1994-95, district-wise?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) The number of
branch post offices functioning in Gujarat
and Chhota-Udaipur is 7499 and 67
respectively.
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(b) Circle-wise targets for Branch
post offices have not yet been finalised.

[English]
Sub-Post Offices in Orissa

5756. SHRI ARJUN CHARAN
SETHI: Will the Minister of COMMUNI-
CATIONS be pleased to state:

(a) whether the sub-post offices in
Bhadrak Postal Division of Orissa have
been sanctioned during 1993-94;

(b) if so, the location thereof par-
ticularly at Dungure;

(c) it not, the reasons therefor; and

(d) the time by which these are
likely to be sanctioned and opened?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) No, Sir.

(b) Does not arise in view of (a)
above.

(c) Post Offices are opened/up-
graded subject to fulfiment of depart-
mental norms in this regard and avail-
ability of resources. Dungure extra de-
partmental branch post office could not
be considered for upgradation to depart-
mental sub post office since it did not
fulfil the departmental norms.

(d) Does not arise in view of (c)
above.

Chakma Refugees
5757. SHRI SUDHIR GIRI: Will the

Minister of EXTERNAL AFFAIRS be
pleased to state:
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(@) whether the Government pro-
pose to send a team to Bangladesh to
make an on the spot study of the
Chakma refugees who have returned
actually to Bangladesh; and

(b) if so, the details thereof and the
time by which team is likely to visit
Bangladesh?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI R.L. BHATIA): (a) and (b). A team
comprising eleven tribal refugee leaders
has visited are Chittagong Hill Tracts in
Bangladesh from April 25-29, 1994 for
making an on the spot study of the
rehabilitation of the refugees who re-
turned to Bangladesh in February 1994.
The team was accompanied by three
officials of the Government of Tripura.

[Transiation]

Separate Channel for Educational
Programmes

5758. SHRI MAHESH KANODIA:
SHRI RAM SINGH
KASHWAN:

SHRI BRIJBHUSHAN

SHARAN SINGH:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether the Government pro-
pose to aliot a separate channel ‘for
educational programmes so that students
may take full benefit of the channel
during their course of study; and

(b) if not, reasons therefor?
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THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) No, Sir.

(b) Due to a variety of reasons
including constraints of resources and
manpower.

[English]
TV Transmitter at Badalpur

5759. SHRI RAM KAPSE: Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

(a) whether the Government have
received representations from the resi-
dents of Badalpur in Thana district to set
up a TV transmitter there;

(b) if so, the action taken in the
matter; and

(c) if not, the time by which it is
likely to be set up?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) Representations have been
received from time to time for establish-
ment of a TV transmitter at Badalpur in
Thane district of Maharashtra.

(b) and (c). With a view to improve
TV service in the area, a survey is being
carried out to ascertain the feasibility of
setting up of a transport at Badalpur. The
normal lead time for implementation of
the project of this nature is about 2 years
after the project is formally approved by
the competent authority.
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indian Institute of Mass
Communication

5760. SHRIMAT! CHANDRA
PRABHA URS: Will the Minister of IN-
FORMATION AND BROADCASTING be
pleased to state:

(@) whether the Government pro-
pose to set up a Centre of Indian Institute
of Mass Communication in Southern parn
of the country; and

(b) it so, the place selected for the
above Centre?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) Yes, Sir.

(b) The branch of the Institute is
proposed to be located at Kottayam in
Kerala.

Projects under Central Road Sector
in Bihar

5761. SHRI BRAHMANAND
MANDAL.:
SHRI TEJ NARAYAN
SINGH:

Will the Minister of SURFACE
TRANSPORT be pleased fo state:

(a) the details of externally aided
projects in the Central Road Sector being
implemented/proposed to be implement-
ed in Bihar, amount involved and target-
ed date of completion; and

(b) the progress made in the project
for four laning of Bihar-West Bengal
Border National Highway-2?
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THE MINISTER Of STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER): (a)
and (b). 4-laning of NH 2 from Barwa
Adda to Barakar has been included in the

Asian Development Bank-Ill loan assis-.

tance. It is too early to indicate the target
date of completion.

Ties with Kuwait

5762. SHRI K. PRADHANI: Will the
Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether Kuwait is very keen to
strengthen further its ties with India; and

(b) if so, the steps taken by the
Government to improve its bilateral re-
lations with Kuwait?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI R.L. BHATIA): (@) Kuwait has
shown interest, which we fully reciprocate,
in strengthening its ties with India.

(b) In pursuance of this objective,
there have been frequent exchanges of
visits in order to enlarge mutual under-
standing through high-level dialogue. Eco-
nomic ties have been strengthened inter-
alia by an agreement on joint economic
cooperation and another agreement on
the avoidance of double taxation. Re-
cently a high-level multi-disciplinary eco-
nomic delegation from Kuwait visited
India on April 11-16 to explore possibil-
ities of boosting bilateral economic rela-
tions in number of fields.
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[Translation]

Production and Consumption of
Steel

5763. SHRI BIR SINGH MAHATO:
Will the Minister of STEEL be pleased
to state:

(a) the total demand and supply of
steel during the last three years; and

(b) the per capita consumption
thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
SONTOSH MOHAN DEV): (a) The total
assessed demand and the production of
finished steel both from the Main and
Secondary Producers during the last
three years was as under.—

(In Million Tonnes)

Year Assessed Production
Demand

1991-92 16.35 14.33

1992-93 17.76 15.20

1993-94 18.95 15.18

(Provisional)

(b) The per capita apparent con-
sumption of Crude steel in India in 1992
was 21.7 Kg.*

[English]
Prizes by Various TV Serials

5764. SHRI RAMESHWAR
PATIDAR: Will the Minister of INFORMA-

* Source: Statistical Year Book, 1993, IIS], Brussels.
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TION AND BROADCASTING be pleased
to state:

(@) whether the winners declared
successfulin various programmes on Metro
Channel are not given prizes in time;

(b) if so, whether in time-siot
allottees on Metro Channel are cheating
the public at large; and

(c) the action Government propose
to take in this regard?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) to (c). Doordarshan has re-
ceived only two complaints in this regard.
The concemed producers have been
asked by Doordarshan to take corrective
steps to redress the grievance of the
complaints.

Wayside Amenities in Assam

5765. SHRI PROBIN DEKA: Will
the Minister of SURFACE TRANSPORT
be pleased to state:

(@) whether there is any proposal
1o upgrade travellers rest houses etc.
situated on National Highways in Assam
and particularly on National Highway No.
31 and 52; and

(b) if so, the details thereof?

THE MIN!STER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER): (a)
No, Sir. -

(b) Does not arise.
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DTC Buses used for Smuggling
Purposes ‘

5766. SHRI GURUDAS KAMAT:
Will the Minister of SURFACE TRANS-
PORT be pleased to state:

(a) whether Inter State Bus Servic-
es of D.T.C. are allegedly being used for
smuggling;

(b) if so, the details thereof: and

(c) the steps being taken in this
regard?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRAN-
SPORT (SHRI JAGDISH TYTLER): (a)
and (b). No, Sir. However, on 10-3-
1994, a passenger travelling in DTC Bus
No. DHP-2689 on Tanakpur-Delhi route
was apprehended by the Custom Author-
ities at Banbasa for alleged possession
of Computer parts.

(c) The staff on duty with Bus No.
DHP-2689 on 10-3-1994 have been
placed under suspension by DTG for
alleged connivance with the passenger.
DTC have also issued instructions to its
Inspectoral Staff to carry out checking of
buses operating on Inter-State route so
as to avoid such incidents in future.

[Translation]
National Highways in M.P.

5767. SHR! SHIVRAJ SINGH
CHAUHAN: Will the Minister of SUR-
FACE TRANSPORT be pleased to state:

(a) the details of the projects re-
lated to the national highways in Madhya
Pradesh which were to be completed by
the end of the Seventh Five-Year Plan;
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(b) the projects which were complet-
ed during the prescribed time-period and
the projects which are still lying incom-
plete;

{c) the projects which have not
been started so far;

(d) the details of the funds allotted
for these projects; -and

(e) the expenditure incurred on
each of these projects so far?

THE MINISTER OF STATE OF

THE MINISTRY OF SURFACE TRANS-

 PORT (SHR! JAGDISH TYTLER): (a) to -

(e). The information is being collected
from the State Government.

[English]
T.V. Serial on Shivajl

5768. SHRI SUDHIR SAWANT:
Wil the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether the Govemment pro-
pose to telecast TV serial depicting life
 of Shivajj;

(b) if so, the details thereof;

(c) whether the Doordarshan is not
telecasting serials on great patriots on
Prime Time

(d) if so, the reasons therefor, and

(e) details of serials of patriots
planned for telecast during 1994-95 at
Prime Time?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
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BROADCASTING (SHRI K.P. SINGH
DEOQ): (a) and (b). There is no such
proposal at present.

(¢) No, Sir.

(d) Does not arise.

(e) Currently serials on -Mahadii
Scindia and Akbar are being -telecast.

Flims Purchased by Doordarshan

-5769. SHRI HARISH NARAYAN
PRABHU ZANTYE: Will the Minister of
INFORMATION AND BROADCASTING

be pleased to state:

(a) the names of the ‘Ginemato-

graphic Films purchased by Doordarshan.
" during the last three years, year-wise,

alongwith the names of suppliers of
those films;

(b) the amount paid for each film,
the dates of their application and telecast
on Doordarshan;

(c) the policy of the Government to
purchase -films for Doordarshan;

(d) whether the Government has
set up a Committee of professionals for
the purchase of quality films in Hindi,
English and regional languages for the
current/next year, and if so, the details
thereof;

(e) the total number of films pro-

posed to be purchased during the next

year and funds allocated for the purpose;

() whether the Government have
received ' representation regarding
favouritism and irregularities in this re-
gard; and
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(g) if so, the details thereof and the
action taken thereon?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEOQ): (a) No Cinematographic film was
purchased by Doordarshan during this
period.

(b) Does not arise.

(c) There is no Government policy
for the purchase of films by Doordarshan.

(d) to (g). Do not arise.
New Chanhels

5770. SHRI S.M. LALJAN BASHA:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(@) whether the Government pro-
pose to start 21 new channels of the
Doordarshan in the near future;

(b) whether the existing five Chan-
nels are telecasting programmes of in-
ferior quality; and

(c) the reasons for increasing the
number of Doordarshan Channels?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEQ): (a) Yes, Sir. There are a number
of proposals on which Doordarshan is
experimenting on the 5 transponders of
INSAT 2B.

(b) No, Sir.

(c) The new channels of
Doordarshan were introduced in order to
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provide programming to cater to the .
diverse interests of the widest cross
section of its viewers.

Staff Strength in Regional Passport
Offices

5771. PROF. KV. THOMAS: Will
the Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether there has been consis-
tent demand for increase in staff strength
of Regional Passport Offices; and

(b) if so, the details thereof and the
steps taken and proposed to be taken
by the Government in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI R.L. BHATIA): (a) Yes, Sir.

(b) In view of the increase in the
work load of approximately 160% since
1980 when the cadre strength was last
revised, the need for a proportionate
increase in staff strength has been felt.

_Four hundred additional posts were

sanctioned in 1992. This does not, how-
ever, meet the entire need for additional
staff for Passport Offices. It is intended
to propose the creation of further addi-
tional posts shortly.

Import of Switching Equipment

5772. SHRI SOBHANADREES-
WARA RAO VADDE: Will the Minister of
COMMUNICATIONS be pleased to state:

(@) whether DOT had floated a
tender for importing two lakh lines of
switching equipment on a one time import
basis during 1991-92; » ‘
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(b) whether nearly one million lines
have been ordered against this tender on
direct payment basis and leasing/de-
ferred payment basis;

(c) whether any norms have been
violated in import of these lines; and

(d) if so, the details thereof and the
corrective measures adopted in this re-
gard?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) DOT did not float
a tender for importing 2.0 lakh lines of
Switching Equipment. A tender was float-
ed for procuring 2.0 lakh lines of Switch-
ing Equipment from the companies reg-
istered to manufacture the equipment in
India and had RBI clearance to do so
and the tender was in Indian Rupees.

(b) No orders were placed for
import of Switching Equipment. Against
the tender enquiry as given in (a) above,
4.4 lakh lines have been ordered on
direct purchase basis. Equipment taken
on lease was against a limited tender
floated for that purpose and not against
tender of 2.0 lakh lines.

(c) The above procurement does
not amount to violation of tender norms.
The tender was for 2.0 lakh lines of
Switching Equipment and the vendors
had quoted for this quantity. None of the
vendors who were short-listed for com-
mercial supplies got quantities more than
this quantity i.e. 2.0 lakh fines. The direct
orders placed were about 1.0 lakh lines
per vendor. As such, there is no violation
of tender norms.

(d) No decision was taken to vio-
late the tender norms.
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Programme Telecast by Madras
Doordarshan

5773. DR. SHRIMATI K.S.
SOUNDARAM: Will the Minister of IN-
FORMATION AND BROADCASTING be
please to state:

(@) whether the programmes tele-
cast by the Madras Doordarshan Kendra
are not upto the mark; and

(b) if so, the steps taken by the
Government to improve the quality of
programmes?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) No, Sir.

(b) Does not arise.
Modernisation of Roads in Orissa

5774. DR. KRUPASINDHU BHO!:
Will the Minister of SURFACE TRANS-
PORT be pleased to state:

(a) the names of the State roads
in Orissa proposed to be modernised and
expanded with the World Bank aid,;

(b) the details thereof; and

(c) the amount of assistance pro-
vided in this regard?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHR! JAGDISH TYTLER): (a) to
(¢). Constitutionally, the Central Govern-
ment is primarily responsible for devel-
opment and maintenance of National
Highways in the country and all other
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roads are the responsibility of the State
Governments concerned. However, re-
construction of six damaged bridges on
State roads in Orissa at an estimated
cost of Rs. 58.35 crores has been
included in the 2nd World Bank aided
National Highway Projects for which the
loan agreement provides for an assis-
tance of about US $ 12.8 million.

Operational Deficiencies of Ports

5775. SHRI BOLLA BULLI
RAMAIAH:
SHRI SULTAN SALAHUD-
DIN OWAISI:

Will the Minister of SURFACE
TRANSPORT be pleased to state:

(@) whether operational deficiencies
have been noticed in the ports;

(b) if so, whether any policy has
been worked out in this regard;

(c) if so, the details thereof;

(d) the time by which the policy is
likely to be implemented;

(e) whether the handling of goods
in major ports have not been up to the
mark;

() if so, the details thereof and the
reasons therefor, and

(g) the corrective measures pro-
posed to be taken in this regard?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER): (a) to
(d). Improvement of port operations is an
on-going process. Steps are taken by
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various ports to remove the operational
deficiencies, whenever they are noticed.
Constant attempts/efforts are made to
improve the performance of various ports
by upgrading the skills of port personnel,
installation of modern eguipment, better
coordination with the labour and other
users.

(e) No, Sir. During the last financial
year i.e. 1993-94. All Major Ports han-
dled approx. 5.6 percents more cargo
than the target fixed for them.

() and (g). Do not arise.
[Translation]
Commission on STD/PCO

5776. SHRI GIRDHAR!I LAL
BHARGAVA: Will the Minister of COM-
MUNICATIONS be pleased to state:

(@) the percentage of commission
being paid to the STD and PCO holders
on each call;

(b) whether the Government pro-
pose to accord permission to STD/PCO
holders to charge two Rupees as service
charges for STD call; and

(c) if so, the justification thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) The STD/PCO
franchisees are entitled to 20 paise per
call unit upto 10,000 call units, 15 paise
per call unit in the range of 10,000 to
20,000 call units and 10 paise per call
unit beyond 20,000 call units as commis-
sion for the total no. of calls made over
a period of one month. Local PCO
franchises are entitled to a commission
of 40 paise per local call
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(b) The franchisees have been
permitted with effect from 18.1.94 to
collect a maximum of Rs. 2/- as service
charges per STDASD call. No, service
charge is leviable in case of a local call.

{c) Service charges have been
allowed as an additional revenue to the
unemployed educated youth a PCO holder
as the investment of the PCO holder for
providing booth and other facilities is
substantial.

[English]

Closure of Kumar Dhubi Fire
Bricks Silica

5777. SHRI LALIT ORAON: Wil
the Minister of STEEL be pleased to
state:

(a) whether the Government pro-
pose to revive the closed Kumar Dhubi
Fire Bricks Silica (K.F.S.);

(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) to (c). Kumardhubi Fire
Clay and Silica Works (KFSW) Limited
being a loss making company, has been
referred to Board for Industrial and Finan-
cial Re-construction underthe provisions of
SickIndustrial Companies (SICA) Act, 1985.
A decision on the future of KFSW will be
taken by BIFR.

Agreement on Drug Trafficking with
Neighbouring Country

5778. DR. RAJAGOPALAN
SRIDHARAN: Will the Minister of EX-

TERNAL AFFAIRS be pleased to state: .
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(a) whether the Government have
signed any agreement with Sri Lanka and
other neighbouring countries to curb drug
trafficking; and ' :

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI R.L. BHATIA): (a) and (b). Infor-
mation, country-wise, is as under;

SHRI LANKA

The Government have not signed
any agreement with Sri Lanka to curb
drug trafficking. However, the authorities
concerned in the two countries continue
to cooperate closely in this area. At the
last round of Indo-Sri Lanka Talks on
Anti-smuggling and related matters held
in New Delhi recently, both sides agreed
to further step up cooperation to curb this
menace.

MYANMAR

India and Myanmar signed an
Agreement for Mutual Cooperation for
reducing demand and preventing illicit
trafficking in narcotic drugs and psycho-
tropic substances and related matters on
March 30, 1993. The Agreement has
been signed with a view to developing
channels for exchange of intelligence and
information, and cooperation with the
Government of Myanmar in the method
of combating illicit traffick in drugs.

PAKISTAN

Pursuant to a decision taken at the
meeting of the Home Secretaries of India -
and Pakistan at Lahore on 20-21 Decem-
ber 1986, to address the problems re-
lating to drug trafficking and smuggling
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across the Indo-Pakistan borde\r, an India-
Pakistan committee to control drug traf-
ficking and smuggling was set up. This
committee has already met 5 times.

NEPAL

No, Sir. Government have not en-
tered into any such agreement* with
Nepal.

BHUTAN

No, Sir. Government have not en-
tered into any such agreement with
Bhutan.

CHINA

No, Sir. Governnfent have not en-
tered into any such agreement with
China.

HPT at Kozhikode, Kerala

5779. SHRI K. MURALEEDHARAN:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether the Government pro-
pose to set up high power TV transmitter
at Kozhikode in Kerala; and

(b) if so, by when it is likely to be
set up?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND

BROADCASTING (SHRI K.P. SINGH

DEQ): (a) Yes, Sir.

(b) Whereas the High Power TV
Transmitter (HPT) at Calicut at a reduced
power of 1 KW (interim set up) is to be
commissioned shortly, the permanent set
up at full radiating power of 10 KW is
expected to be ready in 3-4 years after
commencement of civil works at site.
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Telephone Connections In
Meghalaya

5780. SHRI PETER G.
MARBANIANG: Will the Minister of COM-_
MUNICATIONS be pleased to state:

(@) whether a ‘large number of
people in Shnllong are in the waiting Ilst
for telephone connections;

(b) if so, the details thereof as on
December 31, 1993;

(c) the prospects of providing tele-
phone connections to those people; and

(d) the steps taken to expedite the
allotment of telephone connections in the

city?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) Sir, Only 733
applications were pending as on
31.12.1993. :

(b) and (c). Advice notes for pro-
viding Telephone connections to all per-
sons registered upto 28th February, 1994
have been issued.

(d) Underground cable laying works
and installation of line concentrators is in
progress to make more non feasible
areas feasible.

" AIR/Doordarshan Coverage in
Rajasthan -

5781. SHRIMAT! VASUNDHARA
RAJE: Will the Minister of INFORMA-
TION AND BROADCASTING be pleased
to state:

‘(@) the AIR & Doordarshan coverage
in Rajasthan as on December 31, 19983,
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(b) whether the Government pro-
pose to expand AIR and Doordarshan
coverage 'in the State during 1994-95;

(c) if so, the target set therefor;
and

(d) the steps taken to achieve the
target?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEOQ): (@) The State of Rajasthan was
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covered by All India Radio to the extent
of 90% areawise and 98% populationwise
as on 31.12.93. Doordarshan coverage
during this period was 38.8% areawise
and 61.6% populationwise subject to the
terrain conditions.

(b) and (c). Yes, Sir. As given in
the Statement.

(d) All the schemes are at various
stages of implementation and their
progress is being closely monitored.

STATEMENT

List of AIR/Doordarshan Schemes for the year 1994-95 under implementation
alongwith their target dates of completion

. ALL INDIA RADIO

Sl. No. Scheme Target date of
completion
1 2 8
1. 2x3 KW FM transmitter at Mount Abu with March, 1995
Multi-Purpose Studios.
2.  2x3 KM FM transmitter in place of 1 KW MW —do—
transmitter at Jodhpur
3. 20 MW MW transmitter in place of 10 KW MW ~do—
transmitter at Udaipur
il.  DOORDARSHAN
1. Barmer High Power Transmitter 1994-95
2. Jaisalmer —do— —do—
3. Baran Low Power Transmitter —do—
4. Barisadrni —do— ~do—
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1 2 3
5. Bhadra Low Power Transmitter 1994-95
6. Gangapur —do— —do—

(Sawai Madhopur Distt.)
7. Hindon —do— —_do—
8. Ratangarh —do— —do—
9. Rawatsar —do— —do—
10. Sridungargarh —do— —do—
11.  Sujangarh —do— —do—
12. Makrana —do— —do—
13.  Karauli —do— —do—
14, Phalodi —do— ~do—
15.  Rajgarh —do— —do—
(Churu Distt.)
16. Mount Abu —do— —do—
17. Pratapgarh —do— ~do—
18. Nohar —do— —do—
19. Basava —do— —do—
20. Nokha —do— —do—
21, Shahpura —do— —do—
22. Chirawa —do— ~do—
23. Nimaj —do— —do—
24. Amet Very Low Power Transmitter —do—
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25. Chaumehla Very Low Power Transmitter 1994-95
26. Deogarh —do— —do—
27. Fatehpur —do— —do—
28. Gangapur ~do— —do—
(Bhilwara Distt.)
29. Kumbelgarh —do— —do—
30. Laxmangarh —do— —do—
31.  Bhim —do— —do—
32. éajgarh » —do— —do—
(Alwar Distt.)
33. Laisot —do— —do—

Besides above, 5 additional High
Power Television Transmitters at
Anupgarh, Jodhpur, Ajmer, Nathdwara
and Bikaner are also envisaged to be set
up subject to the approval of the schemes.

[Translation]

Functioning of Rural Post Offices
in Madhya Pradesh

5782. SHRI MAHENDRA KUMAR
SINGH THAKUR: Will the Minister of
COMMUNICATIONS be pleased to state:

(a) the total.number of post offices
in the rural areas of Madhya Pradesh at

present and the total number out of them

without departmental buildings;

(b) whether the Government have
received complaints about the unsatis-
factory working of these post offices; and

(c) if so, the steps taken by the
Government to improve the postal ser-
vices in rural areas and the construction
of departmental buildings in the State?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) As on 31-3-94,
total number of post offices in rural areas
of Madhya Pradesh is as follows.—

Departmental post offices 432

Extra departmental post offices 10136

Total 10568

Out of 432 departmental post of-
fices, 415 are without departmental
buildings. For extra departmental post
offices, the Department does not provide
any accommodation. .
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(b) and (c). Complaints regarding
slippages in service are sometimes re-
ceived and remedial action is promptly
taken on such complaints. However,
there are no major complaints indicating
unsatisfactory working of such offices in
general.

[English}
Clearance of Telephone Backlog

5783. SHRI ANNA JOSHI: Will the
Minister of COMMUNICATIONS be
pleased to state:

(a) whether the Government has
assured that telephone backlog would be
cleared by December, 1994 and also not
to raise the telecom/postal tariff, and

_ (b) if so, the plans of Government
to fulfil the assurances?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) and (b). No, Sir.

As per 8th Plan objective, the

waiting period for telephone connections
is not to exceed two years in large
telephone systems & telephone practical-
ly on demand in rural and tribal areas
by the end of 8th Plan period (1992-97).
The plans are being drawn to meet the
above objective accordingly. However
efforts are being made to raise funds for
purchase of equipments on leasing basis
in case such funds are available, backlog
of waiting list may be cleared earlier than
. envisaged in the Plan.

However, there is no proposal to
raise the Telecom/postal tariff at present.

VAISAKHA 12, 1916 (SAKA)
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5784. PROF. M. KAMSON: Will the
Minister of COMMUNICATIONS be
pleased to state:

(a) whether some norms have been
fixed for permitting registered persons for
telephone connections for change of
names and place of installation before
and after release of connections;

{b) if so, the details of formalities
to be undertaken separately in Non-OYT,
OYT and Special Category with charges
fixed for the same;

{c) whether some norms have also
been framed to provide commercial tele-
phone connections at residential places;

(d) if so, the details of formalities
to be undertaken separately in each
category with charges to be deposned in
each case,

(e) whether any norms have also
been fixed for getting more than one
telephone connection at their premises;
and

() i so, the details thereof with
formalities to be undertaken in this re-
gard, category-wise and charges to be
deposited therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (@) Yes, Sir.

(b) The required information is given
in Statement-l & Il.

(¢) No, Sir.

(d) Does not arise.
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(e) No, Sir.

() Does not arise.
STATEMENT-!

Change of name and place before
the telephone is released

Change of name is permitted as fol-
lows:

(a) Change of name without change
of person

() Change of name due to mar-
riage of applicant.

(i) Change in the name of the
applicant, firm, company, as-
sociation, institution,
organisation.

Change of name without change of
person is permitted for applicant
registered under Non-OYT, OYT
and Special categories.

(b) Change of name when person
changes

0] Due to death of applicant

in case of death of applicant reg-
istered under Non-OYT & OYT
category change of name is per-
mitted as per will of the deceased
and in the absence of it to the legal
heir or to close relations hut in case
of Special category, change of
name is not permitted.

The applicant may apply for change
in the name to the competent Telephone
Authority of the area in the prescribed
form enclosing the relevant documents in
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support of changing the name. The
Telephone Authority will issue a demand
note for Rs. 50/- (Rupees fifty only) if
the documents are in order. On receipt
of proof of payment, the case is pro-
cessed and the applicant is duly informed
of approval.

For change of place of installation
before the release of the telephone, the
applicant may apply on plain paper to the
Telephone Authority of the area for
change of place within the same ex-
change area in single exchange or muiti-
exchange telephone system without any
charges.

STATEMENT-II

Change of name and place afte<ns1:XMLFault xmlns:ns1="http://cxf.apache.org/bindings/xformat"><ns1:faultstring xmlns:ns1="http://cxf.apache.org/bindings/xformat">java.lang.OutOfMemoryError: Java heap space</ns1:faultstring></ns1:XMLFault>